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(Q. No. 21)
Sl O $AR wUST : #ElEd], AT AN AURIDBRUT B a1 HE Sl 61 8] Al & 39
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MADAM SPEAKER: Nothing will go on record except the Question Hour.

(Interruptions) ... *
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AH N & w0 H Po W @AW & A o1 8 8, SN SHDT Ud gur a9 for 21 S
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E No. 22)

SHRIMATI BOTCHA JHANSI LAKSHMI : Thank you, hon. Madam Speaker.

Madam, the reply of the hon. Minister is in great detail with statistics. [
thank the Minister for taking all the measures to contain the prices of essential
commodities, which includes selective ban on exports and future trading in food
grains, etc.

I feel that the Government urgently needs to shift the method of calculating
inflation. The Ministry knows that there are flaws in the present method of
calculating inflation. The Government should adopt methodologies of the
developed economies. When we are adopting many things from the West, why
can we not adopt the method adopted by them? India is adopting the method of
Wholesale Price Index for calculating inflation rate. Most developed countries use
their Consumer Price Index to calculate inflation. May I know from the hon.
Minister, through you, Madam, whether the Ministry will adopt Consumer Price
Index to calculate inflation? This is my first supplementary.

SHRI PRANAB MUKHERIJEE: Madam, it is correct that a large number of
countries have accepted Consumer Price Index as the standard index, and they
have adopted one integrated Consumer Price Index. Their level of development
and growth has facilitated them to have a single Consumer Price Index. No
country other than India is having one million plus people. Not only India but 24
other countries of the world, according to IMF study, also go by Wholesale Price
Index. It is not correct to say that we do not have Consumer Price Index but we
have Consumer Price Index because our people are living in different areas —
urban and rural. We have four sets of Consumer Price Index. One is meant for
the Industrial Workers. The second one is meant for the Agricultural Workers.
The third one is meant for those who are living in the urban areas — urban non-

manual employees — mainly the Government servants and the mercantile

employees. > fourth index is meant for the rural labour apart from the
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agricultural labour. Each specific group has different consumption pattern.
Unlike the West or unlike the developed countries, the consumption pattern is not
the same. Therefore, we have both the systems. We release the figures of the
Consumer Price Index at the end of the month; and we release the figures of the
Wholesale Price Index at the end of the week.

The rationality of accepting the Wholesale Price Index is that it covers wide

range of items. More than 400 plus commodities are being covered, which are
being shown in the wholesale market. But keeping that in view with the reforms,
it has been decided that the National Statistical Organization should look into it as
to whether we can have, at least, these two consumer price indices brought
together. So, the Central Statistical Organisation has been mandated to find out
whether these rural index and the urban index could be brought together. They
are working on it. They would arrive at the final decision, which may take a little
longer time to understand the number of people and varieties of consumption
patterns.
SHRIMATI BOTCHA JHANSI LAKSHMI : There is a dichotomy between the
Wholesale Price Index and the Consumer Price Index. The people are wondering
as to how the inflation figure is coming to zero whereas the prices of commodities
are rising. Even the Chairman of the Prime Minister’s Economic Advisory Panel
Dr. Suresh Tendulkar had also said that the Wholesale Price Index as a standard
measure for calculating inflation figures is unsatisfactory.

Therefore, in order to calculate the figures of inflation, would the
Government introduce an All India Consumer Price Index for the rural and urban
population and do away with the Wholesale Price Index?

SHRI PRANAB MUKHERJEE: Madam, I have already answered the second part
of her question that the Central Statistical Organization is looking into this matter
of merging these two indices — one for urban areas and the other for rural areas --

and evolving a mechanism. But it would take some time.
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It is true, as she rightly said in her first Supplementary, that there has been a
divergence between the Wholesale Price Index and the Consumer Price Index.
Unfortunately, the year 2008-09 had become a very erratic year. So far as the
price behaviour is concerned, the hon. Members would remember that in the first
half of the fiscal 2008-09, the House was agitated, and several discussions took
place. The Wholesale Price Index Headline Price Inflation was moving up
because that was the worst phase all over the world. There were food crises, there
were commodity crises. Then, the crude oil prices (energy prices ) in August
reached as high as 147 dollar per barrel. Then again, from the second half of the
year starting from September, 2008, things changed dramatically. I would give
you one example. The crude oil prices, which reached as high as 147 dollar per
barrel in the middle of the year, came down drastically. My colleague, the hon.
Minister of Petroleum also stated yesterday that when the crude oil prices came
down to 40 dollar per barrel in January, we reduced the price of petrol, diesel and
LPG. In the case of kerosene there was no question of increasing the price, and so
there was no reduction. Its price remained as it is. But the prices of petrol, diesel
and LPG were reduced.

This year, I do admit. Normally, there is a time lag. But there is a time lag
curve of WPI and the curve of the CPI. They merge at the time lag of two months
or three months and then they synchronize. Sometimes, it is a little less.E

But, unfortunately, this year because of varieties of reasons, it has not

happened so. But still it is coming down.

2 3T AR TS : eET HBIGAT, § 3MUs A1ed A a7 #31 St § gun aredn g (& #3l
St S SN A g, A oSt RIE SR aTe et < 21 Rod 9@ @ R ek 3
IRe SNt 7 B AT U8l Protwrar § FE 2 6 89 AN o <9 § S Wi Jfd R}
DT TSRS IS IRET < &, Afh SR U189 §599 &9 IR & SI7aT o7 <@ 21 Ig
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eI fHAT 827 B9 UHSIONE & aR H 91 DR ©, offh IR I SHREdh MMl Afa
S R H &I e Sl Al SHHT RT YR BN, (@)

MADAM SPEAKER: Please ask your question.

2 A AR TS : feAeT WEIeAT, A U & gor ¢l g9 fax @I St A Sfud w1 SR
ST AT8d © 6 BN Ie9 &1 31 SR B

SHRI PRANAB MUKHERJEE: I am not misleading the House by giving any

other figure. The hon. Member’s question is totally different. Here, the Question
relates to inflation. If the hon. Member reads the answer, he will find that there are
two indices. In fact, as [ mentioned earlier, in India we are having five indices. |
would not like to repeat them to save the time of the House. Four are Consumer
Price Indices and one is WPI. The Question is relating to that. To the question of
encouraging small savings and others, I cannot respond to all these issues right
now, particularly just on the eve of presenting the Annual Budget. The hon.
Member can raise this question on any other occasion and properly formulate it.
His question is not even remotely linked with the thrust of the main Question.
SHRI PRABODH PANDA : Madam Speaker, I want to know from the hon.
Minister the reasons behind this. In the Question itself, it is there in part (c) and
(d), namely “Whether inflation in India is measured by the Wholesale Price Index
(WPI) and not the Consumer Price Index; (d) if so, the reasons therefore;” So, I
want to know what was the reason behind for not taking into consideration the CPI
but taking into consideration the WPI. What was the reason behind it? Why is this
method being followed so far?

SHRI PRANAB MUKHERJEE: Madam, I have already stated this in the
Statement. I have given a very exhaustive statement by explaining the entire area
of concern. If the hon. Member takes care to go through the reply, in the Statement
itself, in second paragraph ‘c’ and ‘d’, he will find the answer for this. As I have
stated, “The CPIs are released on a monthly basis, with the composition and the

item-wise weights of each index..” because each basket contains different items,
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like CPI-for rural labourers, CPI-for industrial workers, CPI-for agricultural
labourers, CPI-UNME for urban non-manual employees. The contents of these
baskets differ. Therefore, the CPI will also differ. I have already answered as to
why we are not going in for one index.
SHRI SUDIP BANDYOPADHYAY : Madam, my question to the Minister is this.
Price rise is gradually going at a skyrocketed height at every moment. So, we do
not know where to stop. Normally, the hoarders and black-marketeers are one of
the main reasons for the price rise index in the whole of the country. The UPA
Government at the initial stage issued a circular to all the State Governments that
de-hoarding operations are to be launched on priority. I want to know from the
hon. Minister whether this de-hoarding operation has been initiated in all the
States of the country.E

Madam, Part-B of my question is this. I want to know whether the
Government of West Bengal, where there is a very unholy nexus in between the
Party leaders and the blackmarketeers and hoarders has taken any action. ...
(Interruptions)
MADAM SPEAKER : Please ask only one question. You have asked one
question.

... (Interruptions)

SHRI SUDIP BANDYOPADHYAY : Madam, the Question is the same — in A
and B parts. | want to know this. ... (Interruptions)
MADAM SPEAKER : Just ask one question.
SHRI SUDIP BANDYOPADHYAY : Madam, I want to know whether the
circular for dehoarding operation has been implemented by all the States of the
country and particularly whether there is any nexus between the politicians and the
hoarders and blackmarketeers in the State of West Bengal and whether they have
not allowed the process or the procedure to launch dehoarding operation at any

stage or in any scale. I want to know whether the hon. Minister has any such


mohan
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information that any dehoarding operation has taken place in West Bengal in
particular. ... (Interruptions)
SHRI PRABODH PANDA : Madam, how far is this question relevant to the main
question? This is on dehoarding. The main question is on inflation.
(Interruptions)
SHRI PRANAB MUKHERIJEE : Madam Speaker, the reasons for inflation are
many. ... (Interruptions) Let me respond to the question. ... (Interruptions)
SHRI SUDIP BANDYOPADHYAY : You are not to decide that.
(Interruptions)
SHRI PRANAB MUKHERIJEE : Let me reply. ... (Interruptions)
MADAM SPEAKER : Hon. Minister is giving the reply. Please sit down. Hon.
Minister is giving the reply.
... (Interruptions)

SHRI PRANAB MUKHERIJEE : Madam, I will respond to the question. I say that
the reasons for inflation are many. Obviously, the basic economic reason is the
imbalance between demand and supply. How does this imbalance come? There are
many reasons. One of the reasons is the Consumer Price Index being stepped up
because of the fact that we have enhanced substantially the procurement prices of
the essential food grain items. If you just compare between the procurement price
of wheat and paddy, which was in 2003-2004 and what was in 2008-2009 you will
get an idea. The price of wheat has been enhanced by Rs. 350 per quintal and so
far as paddy is concerned the price has been enhanced at Rs. 300 per quintal
within a campus of four years. This would have its impact on the availability of
the prices. Apart from that, there are sometimes shortages. The Government has
always a mechanism for this. One mechanism is to restore the balance between
demand and supply by augmenting supply if there is a short supply through
import.

On the relevant part of the hon. Member’s question in respect of the

dehoarding operation, it is true. The position was that at one point of time this
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power was taken from the States to the Centre. Three years before we asked the
States and the power which was taken was reverted to the States and the States
were asked to carry on the dehoarding operation. But, Madam Speaker, I have no
hesitation to say that it has not been effective. Many of the States have not yet
undertaken the dehoarding operation.

SHRI MANISH TEWARI : Madam Speaker, may I draw the attention of the hon.
Minister to the fact that concern has been repeatedly expressed that the Wholesale
Price Index, which is the benchmark of headline inflation, at times does not reflect
the true picture of inflation. Does the hon. Minister think that the time has come
for us to revisit the manner in which the Wholesale Price Index is structured so
that it can start reflecting the true picture of the inflammatory situation in the
country?

SHRI PRANAB MUKHERIJEE : Madam, I have already answered the question.
There is no question of revisiting. We have already taken the decision to revisit.
The CSO has been asked. This decision was taken in 2001. But it is not a very
easy task to do it and switch it over overnight keeping the size of the various

consumption patterns of different interest groups.

ot gomm R aga  : orene wEIGw, # AR # TE S| ot A AT Wed | dal
6 o & g 3R a9 & | WaT 98 T 2l H 3MUd HIH F SD & H A
TrEdl g f6 ST SeR @ Ruic @ 5t faged 1§ 91 o= # 900 ¥U¢ @WH B T
YD ARBR Bl RUIS &, AR g TSd P Jed AN B RIS & fh T 8RB0
wd BT ¥ A1 U fdaed o UeT BT 1 39 IR T 31T qard {5 fmar @y e
3MMUe P Feu AN 7 Tg {1 RBIRY Bt & 6 oM Wd W 50 Braal A&l oo feam
D! el Ay | o1 IS AR MY 1375 I9Y Ui (Facal NG DI B [P Bl il 3R
FIT 1500 FW R fFaed a9 &1 <1, FifH AT gRT TS BN Jo AN 7 Rure & g, S
MU U & & 6 @1 |rer 81 @1 g, [ qdle B Rel 87 IS A A |ed |
g foar & 6 fham @1 g iR 9 & HIHd 98 g §, Sdic 98 dol 8l ol 1 A
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{EH FE IAM DI HUT B 6 Sl Y JoI AT 7 Bel 8 fb 50 BIgal arrd @ A Sq1aT
S, T IFH ATAR 1375 I AT fFacd I 3R 1500 $0 Ufa fdaea o & dd
P 1 <12

SHRI PRANAB MUKHERIJEE: Madam, the question is mainly directed to

Agriculture Minister. Definitely, it is important.

£t o Rig ared @ #7 1E IIR 9 & HAd DI 9 B 2. (FTEH)

T FEGT : Y HUAT 98 S8 |

SHRI PRANAB MUKHERIJEE: It is a relevant question, but I will pass on the
question to my colleague, Agriculture Minister. On one point, I would like to
assure the hon. Member, who is an important leader and had wide experience in
administration, that every year before fixing the prices of the agricultural
commodities, we take into account the recommendations made by the Agricultural
Price Commission and other relevant bodies. Taking into account all of them and
the pattern which has been emerged, I would not like to burden the House with
statistics, more than often it is found that we have surpassed their
recommendations and added to it so that we can retain the interests of the farmers.
As we have done it, the last year production of grains was more than 230 million

tonnes. ... (Interruptions)

JemeT WAGAT : 3T FHYAT 98 Wz | Shri Ananth Kumar.
SHRI ANANTH KUMAR : Madam, the hon. Finance Minister has noted that the

Government monitors the price situation by various measures. He has said that the
measures taken to contain prices of essential commodities include selective ban on
exports and futures trading in food grains, zero import duty on select food items
etc. My straight question to the hon. Minister, through you Madam, is this. Recent
hike in petroleum and diesel prices, which has been done yesterday, will have a
cascading effect on the inflation, especially inflation of CPI, Consumer Price
Index. I would like to know from the hon. Minister whether the Government of

India will assure the hon. House that they will take note of this, the seriousness of
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the situation and the hardships that will be faced by the farmers and aam admi in
the entire country, and roll back the petroleum prices forthwith. My question is
whether they are going to roll back or not. Please let them say because that is one
of the main reasons for the CPI inflation.
MADAM SPEAKER: This is a question meant for Petroleum Minister.

... (Interruptions)
SHRI PRANAB MUKHERIJEE: Madam, this is not within the purview of my
domain.
MADAM SPEAKER: Yes.

... (Interruptions)
MADAM SPEAKER: We are proceeding to the next Question. Q. No. 23 — Shri
Ganesh Singh.

... (Interruptions)
SHRI ANANTH KUMAR : Madam, he is Leader of the House also. ...
(Interruptions)
MADAM SPEAKER: He has answered your question. Shri Ganesh Singh.

... (Interruptions)
SHRI PRANAB MUKHERIJEE: Madam, I am responding to the questions as
Finance Minister, which have been addressed to me. When the question of
responding as Leader of the House comes on certain occasions, I will do it. But
this is not the occasion. ... (Interruptions)
SHRI ANANTH KUMAR : Madam, that is not the question. ... (Interruptions)
MADAM SPEAKER: No. Q.No. 23 — Shri Ganesh Singh.E


Sanjay Sahni
ld by G1 


03.07.2009 20

(Q. No. 23)
it morer Rig ¢ A FE S T o SR H S I @1 WieR R € 5 a¥ 2008 @
Jor T H, SHaY W bR 39 b Wl [T [ed AR <% | Y, ITh! A& BB HH gAl
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o1, AT I & Bl Sb & | AGRAT BT 7 BT AT
e HENSAT : HUAT 31T Y gfov|
st e Rg o SR # A W S Y F'1 2 P B 39 e B 9N TN 9R W@ T,
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GO]TE! 3R [T DI IX S B 8dTs Ad3I I TS BT B DA ?
FAR HeAST : MU T I QIR HHfdefae! & wal 8, wife ffaa vfages R & a7
Fdfa fawy 8 S99 89 9HI-99Y R o9 9R § 9iaeid BYd Yed &) ddol dd-l Pl ard
e, R W W H agd A SfEeei U §, o8l 86 TR drfaefadd Wt =Ry ik s o
el AMfRY| QIR dAfaefad & foy 89 99 &1, oifhd § afue A1eqq o A1 9a o
HEA AN [ T WBR W S ATST INEH < AR TS 30! a1 & foy 7 A1 e
A BY R B W Sl W TB! RN HEG BN d BAR U OO Aol b IR
SRETEM BT AN T 3R AT MBS a1 dled &) 8H ITDHI SR A8 Bl |
sit Torer RiE @ ARG, Y WRBRI & FEANT ¥ O 10 ¥ T T wial & fae @
® 81 IET B, § A § [P 9% 987 919§l B3 U9 WIH B, Tdhiad iR Yiieifie @i ¢,
et faehre R & forg qa # Wt 4 39 | H gard foar A1 @ AR R § e gew ©
I Fbhel P A qAMT ST § - ARG A b} GORIE! AR IRV & dig 9ga IR U
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e WA B, T8l Uog WRBR & AN W D! fARid fhar S dobdn o, oifdh e it
e T8 fear Al S Yot avie S| L ()

S WESAT : HUAT AT Y YfBY|

it Torer g : oTTST XA IO MU WORIE XA oS 7, 1 fQeell & Wen @Rl iR
AT Bl Site oy BIg wcied! TR =er & fory RieriRer &1 wmgedt?

AR AT : W @A F &9 T Vel oI BT SaoIR HY, Al R 96 < fF 399 F R0
[REZEIRS

SHRIMATI SUPRIYA SULE : Madam, I would like to ask a Question. With a

comprehensive reply, you have said that you will be talking to all the States. Could
we have a plan with all the State Governments to tap district-wise and have a
detailed mapping as to how each district can promote tourism with the help of the
Central Government?

Further, a lot of issues are pending -- like in the State of Maharashtra from
where I come -- with the Archaeological Department. Could that also be expedited
so that we can use it for the livelihoods of all the locals who live in villages around
sea spots, tourism spots, adventure spots, that is, all the spots and sea beaches‘?E
KUMARI SELJA: Madam, [ must say that Maharashtra is very forthcoming, as far
as tourism destinations are concerned. In the Tenth Plan, we have sanctioned 52
projects worth more than Rs. 8,000 lakh. In the Eleventh Plan, we have already
sanctioned eight projects worth more than Rs. 5,000 lakh for the State of
Mabharashtra. It also includes two Mega Circuits — one in Vidarbha and the other
one in Aurangabad. However, if there are any more projects which are coming
from the State, I can assure the hon. Member that we would definitely examine
them in a very positive way under our scheme. If it is especially from the hon.
Member’s own constituency, we will definitely examine it under our scheme..
SHRI ADHIR CHOWDHURY : Madam, no doubt, we are aware that tourism
sector has a great potentiality insofar as employment in our country is concerned.

It already contributes nearly six per cent to our GDP and nine per cent of
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employment. From the reply, it has been found that the number of foreign tourists’
arrival has increased from 4.45 million in the year 2006 to 5.37 million in the year
2008. It is a slight increase, no doubt.

In view of the Commonwealth Games which we are going to host in our
country in the year 2010 the number of foreign tourists’ arrival is targeted to the
tune of 10 million for the year 2010 may I know from the hon. Minister whether
the Government is going to revise the foreign tourists’ arrival target so that we can
have an idea as to whether we are going to make the target a success or not?
KUMARI SELJA: Yes, definitely, we expect many more foreign tourists’ arrivals
during the Commonwealth Games. There was a slight decline in the number of
foreign tourists’ arrivals in the first few months of this year, but we have been able
to arrest that, and the foreign tourists’ arrivals are picking up. I am sure it will go
up further, especially during the time of Commonwealth Games, which are to be
held in New Delhi. We expect that at least one lakh tourists would be coming to
see the Commonwealth Games.

SHRI ADHIR CHOWDHURY : What about the target and whether the target was
revised or not?

it Fa TIRm A 3rege TEigdr, HAI S 7 39 919 B WeR fhar € 6 fagsh wiewt

FI d@ § AREC o &, R I3 SR 26/11 S =g H A A a1 ol I8
FaATe WA WA W &l H AT D! Bl B IN H [ATA ol D, ol HA SN A b
I ST A b WD q18 WIS DI 9@@l < & [ AT AD HATAY T [ HATT D
A1 R el wiesi &1 gRam & av H Pig U By 87 afs by © a1 9 o &7

FAR Acom: AW, A1 o U D SR H PG oW TAE QA1 21 Y8 HAG A AN
AT g8 Tl I Ugl St #Al S 9, Sa! Hf aada g8 | BRI HAe IR g
HAT & A 39 910 W STHIA IRl ©l Jg A RS §all, hadl SAd B a1 T,
gPHIEG T@-sred W o e SR BT SR WIgdd § B gl ATl 84 a1 dral
D @A §Y AU < A ROH Pl q@r@l o1 &l T8 HAGI W T g &l SHD 3rerar
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facel & SR gRecw a8l o, Swe fg At 89 Sl e & &R @ 8, a1 U & SR A
Y Ry §1 & AT b SR G A ol ol B efew gl

SHRI P. KARUNAKARAN : Madam, in the answer given by the hon. Minister, it
has been stated that there 1s a reflection of the global recession, which was seen in
other sectors, in the tourism sector also, and that the Government has taken a
number of measures, which have been mentioned in the statement.@s far as
tourism is concerned, I think, the development of infrastructure is the better way to
strengthen the tourism. Kerala is a tourist State. At the same time, tourists face a
lot of difficulty as far as infrastructure development and fares are concerned. As is
stated earlier, it does not come under this Ministry. I do understand that ...
(Interruptions)

MADAM SPEAKER: Please put your question.

SHRI P. KARUNAKARAN : At the same time, considering the importance of this
infrastructure development, may I know from the hon. Minister whether she will
take the initiative to have coordination with the other Ministries especially about
the States which have got the tourism potential.

KUMARI SELJA: We have done that in the past and we shall continue to do that
in the future also.

e waedn ¢ A oo yTe Ared |

AN e TS ¢ 3(eeT WEISAT, BH Ared el UG ©

# A w2 St @ FE a@ed g B osmm onft SHMeR 9 WieR R § %
ot wies fava fai agd &H o %@ & a1 3ue fawrT < I8 udl o & & o <
& qIE SFRST IR 7 T AR BT HRA 3 | 741 G {337 o 3R Weredt wan o &
ORI 7 S| 99 §fer 1 uferde fham a1 w181, &1 AU $H Udl HRA Bl DIRA Bl
27
FAN AT AW, O BAN < H PV 3 X8 Bl TS Bl § 99 gaX ¥ A qHI-
Y TR VA GSaTso SR & St &l faser #37erd iR TRRT STfthersl & A1eqd 3 89 39
I R B WA CHIMT B ol TN DIRE BNl 2 6 A® H9 & 9, e F' q An
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SATET T ffh I8 SIS W 2] 98d o= o U+ geargon &l Rargsl far © 3R I8
Il REdl &1 AN 99 H W1 S B € A1 P s¥iecd B ol I8 U ST YA B
AR FTR=R IR Bl € % 89 99 vsargonisl & Raa afmarst Sori ... (adm)

S TG TS ¢ STede WRIGHl, WA Sff &I aIg Ao T8 21 Y udr gy 5
I dfer 31 srfede foham wam a1 781? .. (¥adm)

e WEGA: e WA 24, 2 MR g9 |
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(Q. No. 24)
N FRwia g9 ¢ ey wEE, H#A S A qd U @ A/ § del @ b urior faediesor
DT B SR A g @ &l § Mesl &7 A Ml § o siRes  H 2] g8l afera R anfearei
DI UMYl a9 ST gl 3TE & o< 81 q1e WY gl forel T2 omft 2l oot 9 gw &
fop gai fastell 3 arefl 21 oifdh 31 3ST & Helder TGS 3R Helder qqeR BT Y TF
e & o wer a7 ® fF e § 1577 Al # gelagfhaed 8§, dfT Wi 172
Tdl T & Selachbde g3l 2] I8 SRIC 31 f@R 2009 Tb X1 BIFT 01| 9 ATA-A1
HeldeX STER 7 3 HET ¢ {6 ITd F- 2346 Al BT SAdGIhdeT BT 7, oA onft a
HTE 1016 TMal BT & geldelthere §AT 8] Il SRIC AT 2009 b I BT AT H A1
St @l e = W o o, R der o 5 srRue @1 Hiviae TR sReliie R R ©
T TRIe 81 21 39 |eY H U1 Sfae W S TE ATl IR 379 Be .. (AET)
& HBIGAT & AT T Yoy |
it Ffreia g9 : 71 7T 7' T fF A 2009 SR AR 2009 FT TR X AE B A @
81 Sud we G A S & qe Awd g 5 9w evie v % qu (= |
it geiepar R weew, smevs ¥ 98 9 98 ¢ f5 9gt om & o1 feand © Fife gst
- Hieer g1 Ud A1 981 W Bwed & fOa! goig 3§ 98 W) 918 T8 e 21 g a8t
@ YA IR ST SAfheR] ¥ a1d B gl gudl Ao # S 13 et k@ W8, S
TR, 2009 TH Y- BRI AR B4 fear 71 € SR S WRedl Ao & &, 9 A,
2010 T YT DY, VAT BH MR faar T 51 1 I 8HY 2023.54 DHRAS WY I A
AREUS BN Bl I THDT I e ¥ A0 I, 390 [0 g7 T A a9 & forg
FEN 2| IRETS B e, W W b qH RREEAT BT A9 el fordt € fF T o s vh
5T TR @ HAS 90 RN tadi, TETATS vd Rt uRuyg & oredet WS 8 | 39
YHR B o &1 T B & T, b W TH 39 UHR DI PSS T8l a1 gl I A
AN e ] ST I B HHS B R H AW AT oATST A1 &F | § IRETS R QN

&I | FREUS Y U1 U &, el 89 faRY 0 & 99 § @ &l 31 & 78, (& a1d I8
ff 2 f5 &9 33 .41 W oig el aefior fagiiever axa €, af 98 e Rfthdeie o 7
g8l W fAfercdt ff g P! I918 ¥ 132 &. 41, BT JuISlal 89R U fSvme & forw amar e
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5 dHact 33 B. . A HM & BN, 3HD forw F S YA AfRY o, SHD AV THA RSN
1,000 HIS WY B! IR &1 A IT0T < fazm 2
$ft Ffreia ga : ey ASE, W WA S 7 S Slae A 2 SWe R # A® FHE
e § 1 39 99 T8 R Dls EIHAT T8 8, AU ©l 98 W ISU AT 8, s9ferg
a8l BIS ATy H TE ¥ 3R I8 W UATId b1 g TE gaN 8, g9fey a8 W BIg e
uRyg sreer Ud GRaAm A el §l AY JAATdT g8f DIs T8l © AR ABR Y I B o
£ Phepar {e: q8ieyn, § a9 9e @ gaqer g & I8 dher §91 23 W,
2008 I WAl AT, IH GHY d8] W Y WBR I H ol
£t FARwwia ga : g8l ol @ R 87 o+ 99 2010 &1 eRiE I 2|

JreTer AT, vl & IR H g1 hal © [P U 1500 F IGIHR 2200 HR AT Bl
ugel A1 ST &1 W1 |9 3T B, SHD! Yordl RIT 82 IS 3 Helde W I gs, ST Hal
5 a8 9d 3o % T 5 99 gT & S9S IX H IHRN T 2l a1 Rl & dolaed
TSI UE 901 2 B R, dfive & forg onmg S FaRE § ) € S9d R H # dedr aedl §
& difiver & @ gAen ddivd & T8 IS, I Fed TSI, 9 SRR 1 a | dfh
Sl Uh ded & 37Tl 4 QORI ded 78] STall Webdl & Afe 9 bl Farddl df bt @A &
S| MY Wpel § e < DI A1 Hel o, AU Hel § (b Aare! § Haed o,
oife ggt IR 78 2 % 3R & e & ORI Siae BiaT € A1 ghiR STd ol 2
e & AMC H W W A HEAI § [ O q@ER el # b A | e 8, e
el § a1 o difive € Sefd oMU SeeR=T dadl 20,000 AT 22,000 ARN B T I

21... (cgaer)

A& HEGAT : HUAT AT He7 YfBT|
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N PR gd @ sreme wElewn, WX U UE § [P Afe g8f W fASTell &1 dR o %81 8 @
JMIPT BT ANTCH FARAT BT ARV | ST & AT U & HIa of, SID (o7 ABIR
P HURAET 3T Ferd, R 98 SN & WRUST § ot B &), hs 9™ &1 & 8, 9
IS g I g WY A1 9 T Tl e | H g9 IR # 7 SN W A aredt gl
AN Peltegar e w@iew, §7 9a 9o @1 9a/ § 6 e9N Seed © 6 et o
fasrelt 78 & wota e urfior ferfia<or Ao § a8t th 9@ @ STell o agt I8
fSfhped) & 6 33 B. . &1 JABER 8, SAD gl a8l 132 .41 b fog v W Ry &
qIfh a8 IR 9T 5 WY 39 flU 809 S9d! W 8T o gl

dfived @ foe @& av & U S der 7 § qar Agw ) uiw wra § fifea
&1 fove geard! €, SUD IR H g A% & Iy ARBR DI |
SHRI KALIKESH NARAYAN SINGH DEO : Madam Speaker, I would like to

know from the hon. Minister whether the Government has any provisions to cover
those villages which have been left out of the current RGGVY guidelines due to
non-meeting of the population criteria or cost criteria.

SUSHILKUMAR SHINDE: Some of the proposals have been coming from
different States and they are under consideration.

et @ R AsA Wi |ifgan, § #3 S A B ArEd g b AU S whi g4 1S,
S D FFEAHCIE Pl 91 3N a SS9 I & dAlbd SOy 9 39 TATAIURY &l <
| TITadR 7 I/ oM Ta. Us <. Bl Waele wx QAT 3R R 98 =ielt ST =elt TR
9 BRU AN 984 96 s, el acie A S8l <0 uld o &, 98 U & ol H9 3fu
&3 H <@l ¢ P a8l S BRI oY U §, Udh ATl 8 T, enf dd deidere el faa
AT, SEfd a1 U @9 B Bl gl @ A8l ol AR Al B MY, I8 A1 8 Y, Al @i
o, g8l AR el | safere S Ao g9 oY, S a8 R gl §9 AN Bl
3BT T T TR 3R 3o+ @d w7 fhar e



Rep133_13
24 cd. 


03.07.2009 28

N FeapaR [e: seer qeQ], S@ AT F SR M &, q9 I8 DS os Il &
f6 & W 3fe °9¢ q% a8 el W g fagd Ao & dga f[dSiell <l $9 UBR 6l
ITH TWE A 99 fofRad seara f&a1 Siar 8, 99 81 I8 Aol JoR &l Il 5l §9 )8 Bl
Ao 3maes Fgt ff HoR @ S B, ofh g uar T8 f5 RN T agt e fia @ 2
MY ST el &, d DT ST ST BRISA|

A TRE Tq1EE : § HA ST W HEw B S BT A U0 39 WHIH B dJed QAT AT
3MIDHT T8 TRBHR N 8, TE 98 PHfod & 2l A M e § 6 oma St & et T
& fasrelt @l iR el @ 966 gan ok 39 W F9l S| gad 9gd &9 §l #§ i
®Hg SR8l BT SRT R IMAT § 3R A7 @1 © & AUl I8 ATS SHIF dF T8l Ugdl o,
Safep g UAT SHH O g3 &l SAMY 3MU Po Boddl Al by, Hifch W b Ho T
o T 21 o1 qehiel I @ fASTelt |/l @Y ofe-d i H d9® g &R 39 W &
T 39 W HAT S BT R Bl 87

it Feforpar R sraer 7gear SN, & A9 9e & 39 g9 & o0 9% g=aTg <
2 fiod e & w0 & 9t I & sl Al @t 9o gors iR ST g & ®
JAT B SR T BT BT 2| Saq1 & 81, DURIS URSAF # S Hii a1 &t off, S8 an
H I 9ol 3 Wic & AR < QU & Jl1g B 3MMRER T 8 &R AT Bl doid AT wie
B PAAT < B A& IR § Y 1 7 qoiia wel wwdor gy aRAom & dridd @
TEd A& ¥ W W T SR IAD! AR FR I3 &1 89 39 IS S I8d 3 28,000 RIS
$uy 1 AR et 21 o el FE w © 6 agad g fyen 21 # I8 W faah e 9 §
fo gi-Srel Wt b BHSS €, 9 W oSl § W & §, I g W Bledd e $ik
&4 W BRArs B

3t ¥R ATGd : 3T S STHR BTATd o |

it Yot v R ded wfiew o, § W= St 9 @ 3w € 5 9w oW agd o g
IfeheT SNAT ¥RE ATed S 7 HEl b 3D SHNHCIH &I MY Fd o B of| 3T <& &b
ST =il B 1Nl © fh U el o R & @™ 3R IR R 7y oifdsd swrraii 7 fora
fan Smar & 6 fageiexy 81 T, Safd araa § T8l galll oI ¥RE A1ed Sft 7 ®el © 6
Teh IR AT Fd BRI of AR <@ of {6 a1 M gorm &l #9 ugel W Pl o1 3R MU Fad H
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e Al fear or fb T@M Aok SR RY 1 100 DI IMEE D & STH 84 [AgADRl
HRIGT | JMYPT 3 B B AT ATSHT AN I 28,000 BRI vUT W fer € Si<r b o=
ﬁaﬁw%lﬁﬁaaﬁmﬁaﬁwwﬁaﬁwaﬁ@

N geiapar R Fov @1 9@ Mo el oie W & @ oY Sua IR ¥ 8 § f o
100 3 I1fSPh I B Aw=AT BN, 98 B Gt IRkTai iR Ao B9 59 Wi ¥ o o’ B
IR IS & IN H MU FHET 2 A1 & g8 @R Y €, AR 78 21 80 IR & aR-ar
BT T © b 3T 3 B & SR g, 0T oed HaifRa Sive | snfi-anft g9 et fo o
AR HHE iR i wfermic iR THTAY @l...... (F1agH)

2 diots AR : Bel s BAS 8l &l ... (FTgM)

3 FPAR Re @ I8 A 7 AHRI BT W ¢ b d HAS WM B, A dE (o
ST 81 B 23.5.2008 BT AT ARl @ fomar € W U fedt B1 59 IRAR R &
BT & A S WRBRI Bl TbSHT AN | ... (AET)

it SAETHY g @ ST U B BT 2 A D A SRNRN S ATy |

LA AT RIS ¢ TeAeT HEIGAT, I U g et Yrfior fegefiepRor Arorr & ar 4§ g
A U B UWT () H UHAT | SMUA A AEHIRGT arel off | U AT 9 Aroemg S g9 ol
@ dEd WPd 8 gH! § R ORI 9 TKIG S MMUS U Al TS Zl ST S9 Wigd
TRl 1 @RT @ e, AfeT afd saral & R 7 st fafRed SR T awe ¥ A 2
39 T UATdl & aR H S9N S Bl T ot | geiean, § U "iegw I garHr argdl
g [ A% Ye¥ & 3P YT A0S AN AT © MR O WX 9T & el E™i B
TITa W1 WA 21 98 116 BRIs BUU BT YA © FOH STeeR 9 nfeardt e € S g
&3l H 99 € 3R R U W) fasTell b1 v & 21 safely § g S @t g b sy
U 1137 ATSHT BT GO TRV Hd U TR I8 © IR FAT AT IFH 39 AT & T4
BI, S AR FTARGAY [ FA S IS MADHT A9 TR, 3MTSH SHER DI Sa9R IR E g,
o B |

AN R BT srener 7 S, Tl 44 Hioiged & S 43 SRgaey &1 R &= &
MMAMTW@H S Bt (2) & Bt (1) H 2 | S 1ia, B ford M & o .} o™
foe Mt 8, R oxa, Aeggew, deics, BRI, AR, a¥eTg iR B<iaTe 8l U4 44
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Arolaed & fH BIve 9gd S1aT § 3R 8H 390 (o IR-4R §6 &R ® &l 119 @H &
fy ST w9 (1) # B, IEH 28000 TS IUA B AR AT &bl © iR W1 T T & I IN
H ol 89 B BT M QM BT SR TIN BT §AR WRBR 7 30D [0 S DI SMIIRIA
e 2 ok urwfior faefiaeor & ofdfa 2012 9@ & gfie ol w9 & e sgh, a8
BRI W 21 89 Sicdl ¥ STeal 59 M Dl HX| Ioiid Wl IrHior fARfiianRor AT &

HH BH 2010 T% YT B BT TI IR I B

DR. RATNA DE : Madam, I want to know from the hon. Minister as to whether
there is any Central Monitoring Committee to look after the electrification of
different villages in different States. May I also know whether any report is
coming each year from the States about how many villages have been electrified?

SHRI SUSHILKUMAR SHINDE: There are three different Committees — one is
at the State level, which monitors; the second Committee is REC or at corporation
level, and the third Committee is the one that we appoint, which have different
NGOs; they also do it and report to us. If the hon. Member wants to have any

information about any particular village or district, I will provide it.

B


parthasarathy
Fld N
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12.00 hrs.
PAPERS LAID ON THE TABLE

MADAM SPEAKER: Papers to be Laid. Shri S. Jaipal Reddy.
THE MINISTER OF URBAN DEVELOPMENT (SHRI S. JAIPAL REDDY): I
beg to lay on the Table a copy of the Memorandum of Understanding (Hindi and
English versions) between the National Buildings Construction Corporation
Limited and the Ministry of Urban Development for the year 2009-10.

(Placed in Library See No. LT 16/15/09)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.

PALANIMANICKAM): Ibeg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English versions) of the
Securities and Exchange Board of India for the year 2007-2008, together
with Audit Report thereon under sub-section (4) of Section 15 of the
Securities and Exchange Board of India Act, 1992.

(Placed in Library See No. LT 17/15/09)

(2) A copy each of the following Notifications (Hindi and English versions)

under sub-section (2) of section 38 of the Central Excise Act, 1944 :-

(1) The Central Excise (Removal of Goods at Concessional Rate of Duty
for Manufacture of Excisable Goods) Amendment Rules, 2009
published in Notification No. G.S.R. 396(E) in Gazette of India dated
the 10™ June, 2009 together with an explanatory memorandum.

(i)  G.S.R. 110(E) published in Gazette of India dated the 23" February,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 22/2003-C.E. dated the 31* March,
2003.

(iii) G.S.R. 392(E) published in Gazette of India dated the 5™ June, 2009

together with an explanatory memorandum granting exemption under
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Section 11C of the Central Excise Act, 1944 to agricultural grade zinc
sulphate for the period from 1.1.2007 to 8.10.2007.

(iv) G.S.R. 119(E) published in Gazette of India dated the 24™ February,
2009 together with an explanatory memorandum making certain
amendments in the five notifications mentioned therein.

(v) The Pan Masala Packing Machines (Capacity Determination and
Collection of Duty) Amendment Rules, 2009 published in Notification
No. G.S.R. 155(E) in Gazette of India dated the 5™ March, 2009
together with an explanatory memorandum.

(vi) G.S.R. 351(E) published in Gazette of India dated the 22" May, 2009
together with an explanatory memorandum making certain
amendments in the Notification No. 64/95-C.E. dated the 16™ March,
1995.

(vii) G.S.R. 287(E) published in Gazette of India dated the 27™ April, 2009
together with an explanatory memorandum making certain
amendments in the Notification No. 29/2002-C.E. dated the 13" May,
2002.

(Placed in Library See No. LT 18/15/09)
(3) A copy of the Notification No. G.S.R. 397(E) (Hindi and English versions)
published in Gazette of India dated the 10™ June, 2009, making certain
amendments in the Notification No. 32/2006-C.E. (N.T.) dated the 30"
December, 2006 issued under Central Excise Rules, 2002 and CENVAT
Credit Rules, 2004, together with an explanatory memorandum.
(Placed in Library See No. LT 19/15/09)
(4) A copy each of the following Notifications (Hindi and English versions)
issued under sub-rule (2) of rule 3 of the Central Excise Rules, 2002:-
(1) G.S.R. 221(E) published in Gazette of India dated the 30™

March, 2009 together with an explanatory memorandum making
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(i)

(iii)
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certain amendments in the Notification No. 14/2002-C.E. (N.T.)
dated the 8" March, 2002.

G.S.R. 256(E) published in Gazette of India dated the 17"
April, 2009 together with an explanatory memorandum making
certain amendments in the Notification No. 14/2002-C.E. (N.T.)
dated the 8™ March, 2002.

G.S.R. 312(E) published in Gazette of India dated the 11" May,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 14/2002-C.E. (N.T.) dated the
8™ March, 2002.

(Placed in Library See No. LT 20/15/09)

(%) A copy each of the following Notifications (Hindi and English versions)

under section 159 of the Customs Act, 1962 :-

(1)

(ii)

(iii)

(iv)

G.S.R. 109(E) published in Gazette of India dated the 23™ February,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 52/2003-Cus. dated the 31
March, 2003.

G.S.R. 393(E) published in Gazette of India dated the 9" June, 2009
together with an explanatory memorandum making certain
amendments in the Notification No. 96/2008-Cus., dated the 13™
August, 2008.

G.S.R. 103(E) published in Gazette of India dated the 19" February,
2009 together with an explanatory memorandum permitting the import
of certain specified goods against the duty credit scrips issued under
the Hi-tech Product Export Promotion Scheme.

G.S.R. 102(E) published in Gazette of India dated the 19" February,
2009 together with an explanatory memorandum making certain

amendments in the five notifications mentioned therein.
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v)

(vi)

(vii)

(viii)

(ix)

(x)

(xi)
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G.S.R. 104(E) published in Gazette of India dated the 19" February,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 94/2004-Cus., dated the 10"
September, 2004.

G.S.R. 105(E) published in Gazette of India dated the 19" February,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 40/2006-Cus., dated the 1™ May,
2006.

G.S.R. 111(E) published in Gazette of India dated the 24™ February,
2009 together with an explanatory memorandum making certain
amendments in the 21 notifications mentioned therein.

G.S.R. 147(E) published in Gazette of India dated the 3™ March,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 208/1977-Cus. (N.T.), dated the
1** October, 1977 and corrigendum thereto published in Notification
No. G.S.R. 175(E) dated 17™ March, 2009.

G.S.R. 141(E) published in Gazette of India dated the 2™ March,
2009 together with an explanatory memorandum making certain
amendments in the two notifications mentioned therein.

G.S.R. 275(E) published in Gazette of India dated the 2o™ April,
2009, together with an explanatory memorandum specifying the
goods, mentioned therein, as the goods in respect of which special
measures for the purpose of checking their illegal export and
facilitating the detection of the said goods, which are likely to be
illegally exported in India’s land border with Myanmar falling within
the territories of Nagaland, Manipur, Mizoram and Arunachal
Pradesh.

G.S.R. 121(E) published in Gazette of India dated the 24™ February,

2009 together with an explanatory memorandum making certain
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amendments in the Notification No. 21/2002-Cus., dated the 1%
March, 2002.

G.S.R. 145(E) published in Gazette of India dated the 3™ March,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 39/96-Cus., dated the 23 July,
1996.

G.S.R. 184(E) published in Gazette of India dated the 20™ March,

2009 together with an explanatory memorandum making certain
amendments in the Notification No. 96/2008-Cus., dated the 130
August, 2008.
G.S.R. 197(E) published in Gazette of India dated the 24™ March,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 21/2002-Cus., dated the 1
March, 2002.

G.S.R. 200(E) published in Gazette of India dated the 26" March,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 21/2002-Cus., dated the 1%
March, 2002.

G.S.R. 258(E) published in Gazette of India dated the 17" April,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 21/2002-Cus., dated the 1%
March, 2002.

G.S.R. 307(E) published in Gazette of India dated the 4™ May, 2009
together with an explanatory memorandum making certain
amendments in the Notification No. 96/2008-Cus., dated the 13™
August, 2008.

(xviii) G.S.R. 355(E) published in Gazette of India dated the 22" May,

2009 together with an explanatory memorandum making certain
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amendments in the Notification No. 39/96-Cus., dated the 23™ July,
1996.

G.S.R. 371(E) published in Gazette of India dated the 30™ May,
2009 together with an explanatory memorandum seeking to give effect
to customs duty concessions on items agreed to by India under the
India-MERCOSUR Preferential Trade Agreement which was signed
on January 25, 2004.

S.0. 496(E) published in Gazette of India dated the 16™ February,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 36/2001-Cus.(N.T.), dated the 3™
August, 2001.

S.0. 549(E) published in Gazette of India dated the 25" February,
2009 together with an explanatory memorandum regarding revised
rates of exchange for conversion of certain foreign currencies into
Indian currency or vice-versa for the purpose of assessment of
imported and export goods.

S.0. 564(E) published in Gazette of India dated the 27" February,
2009 together with an explanatory memorandum making certain
amendments in the Notification No. 36/2001-Cus.(N.T.), dated the 3™
August, 2001.

(xxiii) S.0. 731(E) published in Gazette of India dated the 13™ March, 2009

together with an explanatory memorandum making certain
amendments in the Notification No. 36/2001-Cus.(N.T.), dated the 3™
August, 2001.

(xxiv) S.O. 823(E) published in Gazette of India dated the 24™ March, 2009

together with an explanatory memorandum making certain
amendments in the Notification No. 21/2009-Cus.(N.T.), dated the
25" February, 2009.
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S.0. 867(E) published in Gazette of India dated the 27™ March, 2009
together with an explanatory memorandum regarding revised rates of
exchange for conversion of certain foreign currencies into Indian
currency or vice-versa for the purpose of assessment of imported and

export goods.

(xxvi) S.0. 889(E) published in Gazette of India dated the 31% March,

2009, together with an explanatory memorandum making certain
amendments in the Notification No. 36/2001-Cus.(N.T.), dated the 3™
August, 2001.

(xxvii) S.0. 1059(E) published in Gazette of India dated the 28" April,

2009, together with an explanatory memorandum regarding revised
rates of exchange for conversion of certain foreign currencies into
Indian currency or vice-versa for the purpose of assessment of

imported and export goods.

(xxviii) The India-Singapore Trade Agreement (Safeguard Measures) Rules,

2009 published in Notification No. G.S.R. 315(E) in Gazette of India
dated the 12" May, 2009, together with an explanatory memorandum.

(xxix) S.O. 1223(E) published in Gazette of India dated the 15" May, 2009

(XxX)

together with an explanatory memorandum making certain
amendments in the Notification No. 36/2001-Cus.(N.T.), dated the 3™
August, 2001.

S.0. 1358(E) published in Gazette of India dated the 27" May, 2009
together with an explanatory memorandum regarding revised rates of
exchange for conversion of certain foreign currencies into Indian
currency or vice-versa for the purpose of assessment of imported and

export goods.

(xxxi) S.O. 1381(E) published in Gazette of India dated the 29" May, 2009

together with an explanatory memorandum making certain
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amendments in the Notification No. 36/2001-Cus.(N.T.), dated the 3™
August, 2001.

(xxxii) S.O. 1455(E) published in Gazette of India dated the 15™ June, 2009

together with an explanatory memorandum making certain
amendments in the Notification No. 36/2001-Cus.(N.T.), dated the 3™
August, 2001.

Seven statements (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at item No. (iii) to (ix) of (5) above.

(Placed in Library See No. LT 21/15/09)

A copy each of the following Notifications (Hindi and English versions)

under sub-section (7) of section 9A of the Customs Tariff Act, 1975 :-

(1)

(i)

(iii)

(iv)

G.S.R. 132(E) published in Gazette of India dated the 27"
February, 2009, together with an explanatory memorandum seeking
to impose anti-dumping duty on Plain Medium Density Fibre Board
originating in or exported from China PR, Malaysia, New Zealand,
Thailand and Sri Lanka at specified rates.

G.S.R. 186(E) published in Gazette of India dated the 23"
March, 2009, together with an explanatory memorandum seeking to
impose provisional safeguard duty at the rate of 28 per cent, ad-
valorem on imports of Dimethoate Technical imported into India.

G.S.R. 187(E) published in Gazette of India dated the 23™
March, 2009, together with an explanatory memorandum seeking to
impose provisional safeguard duty at the rate of 21 per cent ad-
valorem and 35 per cent ad valorem on all Aluminium Flat Rolled
Products and Aluminium Foil respectively imported into India from
the People’s Republic of China.

G.S.R. 201(E) published in Gazette of India dated the 26™
March, 2009, together with an explanatory memorandum seeking to

impose provisional anti-dumping duty on imports of All Fully
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Drawn or Fully Oriented Yarn/Spin Drawn Yarn/Flat Yearn of
Polyester, originating in, or exported from, the People’s Republic of
China, Thailand and Vietnam and imported into India.

G.S.R. 202(E) published in Gazette of India dated the 26™
March, 2009, together with an explanatory memorandum seeking to
impose provisional anti-dumping duty on imports of Flax fabric,
originating in, or exported from the People’s Republic of China and
Hong Kong and imported into India.

G.S.R. 215(E) published in Gazette of India dated the 27"
March, 2009, together with an explanatory memorandum seeking to
impose provisional anti-dumping duty on Cathode Ray Colour
Television Picture Tubes, originating in or exported from Indonesia.

G.S.R. 216(E) published in Gazette of India dated the 27"
March, 2009, together with an explanatory memorandum seeking to
impose final anti-dumping duty, based on recommendation of
designated authority in the sunset review findings, on imports of
Hexamine, originating in, or exported from, Iran and imported into
India.

G.S.R. 217(E) published in Gazette of India dated the 27"
March, 2009, together with an explanatory memorandum seeking to
impose final anti-dumping duty, based on recommendation of
designated authority in the sunset review findings, on imports of
Vitamin E all forms excluding natural forms, originating in, or
exported from the People’s Republic of China and imported into
India.

G.S.R. 223(E) published in Gazette of India dated the 31%
March, 2009, together with an explanatory memorandum making
certain amendments in the Notification No. 45/2006-Cus. dated the
24™ May, 2006.
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G.S.R. 248(E) published in Gazette of India dated the 13"
April, 2009, together with an explanatory memorandum seeking to
impose anti-dumping duty, based on the recommendation of
designated authority in the sunset review findings, on imports of
Sodium hydrosulphite, originating in, or exported from, Germany
and Korea RP and imported into India.

G.S.R. 264(E) published in Gazette of India dated the 20"
April, 2009, together with an explanatory memorandum seeking to
impose provisional safeguard duty at the rate of 20 per cent, ad-
valorem on imports of Soda Ash from the People’s Republic of
China into India.

G.S.R. 276(E) published in Gazette of India dated the 22™
April, 2009, together with an explanatory memorandum seeking to
impose provisional anti-dumping duty on all imports of Cold Rolled
Flat Products of Stainless Steel, originating in, or exported from
China PR, Japan, Korea, European Union, South Africa, Taiwan
(Chinese Taipei), Thailand and USA at specified rates.

G.S.R. 289(E) published in Gazette of India dated the 29"
April, 2009, together with an explanatory memorandum seeking to
impose provisional anti-dumping duty on imports of Nylon Tyre
Cord Fabric, originating in, or exported from, Belarus and imported
into India.

G.S.R. 290(E) published in Gazette of India dated the 29"
April, 2009, together with an explanatory memorandum seeking to
impose provisional anti-dumping duty on imports of Thionyl
Chloride, originating in, or exported from, the European Union and
imported into India.

G.S.R. 291(E) published in Gazette of India dated the 29"

April, 2009, together with an explanatory memorandum seeking to
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impose anti-dumping duty, based on recommendation of designated
authority in the sunset review findings, on imports of Nylon Tyre
Cord Fabrics, originating in or exported from the People’s Republic
of China and imported into India.

G.S.R. 292(E) published in Gazette of India dated the 29"
April, 2009, together with an explanatory memorandum rescinding
Notification No. 36/2005-Cus., dated 27t April, 2005.

G.S.R. 293(E) published in Gazette of India dated the 29"
April, 2009, together with an explanatory memorandum rescinding
Notification No. 72/2008-Cus., dated 2™ June, 2008.

G.S.R. 296(E) published in Gazette of India dated the 30"
April, 2009, together with an explanatory memorandum seeking to
impose final anti-dumping duty on imports of Cable Ties,
originating in, or exported from the People’s Republic of China and
Taiwan and imported into India.

G.S.R. 313(E) published in Gazette of India dated the 11"
May, 2009, together with an explanatory memorandum seeking to
rescind Notification No. 55/2004-Cus., dated 19" April, 2004.

G.S.R. 316(E) published in Gazette of India dated the 12"
May, 2009, together with an explanatory memorandum seeking to
impose provisional anti-dumping duty, on all kinds of plastic
processing or injection moulding machines, having clamping force
not less than 40 tonnes, originating in or exported from China PR.

G.S.R. 320(E) published in Gazette of India dated the 13"
May, 2009, together with an explanatory memorandum seeking to
impose final anti dumping duty, based on recommendation of
designated authority in the sunset review findings, on imports of
Caustic Soda originating in, or exported from, Indonesia and

European Union (excluding France) and imported into India.
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(xxii1) G.S.R. 336(E) published in Gazette of India dated the 15
May, 2009, together with an explanatory memorandum seeking to
continue anti-dumping duty on Measuring Tapes, originating in or
exported from China PR.

(xxiii) G.S.R. 337(E) published in Gazette of India dated the 15
May, 2009, together with an explanatory memorandum seeking to
impose definitive anti-dumping duty on cathode ray colour
television picture tubes, originating in, or exported from Malaysia,
Thailand, China PR and Korea RP.

(xx1v) G.S.R. 352(E) published in Gazette of India dated the 22™
May, 2009, together with an explanatory memorandum making
certain amendments in the Notification No. 4/2009-Cus., dated 6
January, 2009.

(xxv) G.S.R. 353(E) published in Gazette of India dated the 22™
May, 2009, together with an explanatory memorandum providing
that no anti-dumping duty shall be imposed on imports into India of
certain tiles from the specified producers and exporters from the
People’s Republic of China and Hong Kong.

(xxv1) G.S.R. 354(E) published in Gazette of India dated the 22™
May, 2009, together with an explanatory memorandum rescinding
Notification No. 38/2007-Cus., dated gth March, 2007.

(xxvii) G.S.R. 360(E) published in Gazette of India dated the 26™
May, 2009, together with an explanatory memorandum seeking to
impose definitive anti-dumping duty on import of Compact
Fluorescent Lamps, originating in or exported from, China PR, Sri
Lanka and Vietnam.

(xxviii) G.S.R. 370(E) published in Gazette of India dated the 30™ May,

2009, together with an explanatory memorandum making certain



03.07.2009

(xxi1x)

(XxX)

(xxx1)

(xxxii)

43

amendments in the Notification No. 38/2009-Cus., dated 22" April,
2009.

G.S.R. 391(E) published in Gazette of India dated the 5"
June, 2009, together with an explanatory memorandum seeking to
impose definitive anti-dumping duty on import of Compact Discs-
Recordable originating in, or exported from Iran, Malaysia, Korea
ROK, Thailand, United Arab Emirates and Vietnam.

G.S.R. 398(E) published in Gazette of India dated the 10™
June, 2009, together with an explanatory memorandum making
certain amendments in the Notification No. 33/2008-Cus., dated 11t
March, 2008.

G.S.R. 399(E) published in Gazette of India dated the 10"
June, 2009, together with an explanatory memorandum seeking to
impose final anti-dumping duty on imports of Potassium Carbonate,
originating in, or exported from, the European Union, the People’s
Republic of China, Korea RP and Taiwan and imported into India,
based on recommendations of the designated authority in the sunset
review findings.

G.S.R. 418(E) published in Gazette of India dated the 15
June, 2009, together with an explanatory memorandum seeking to
impose provisional anti-dumping duty on imports into India of the
varieties of ceramic glazed tiles, other than vitrified tiles, originating
in or exported from the People’s Republic of China, pending the

final determination.

(xxxiii) G.S.R. 419(E) published in Gazette of India dated the 15" June,

2009, together with an explanatory memorandum providing that no
anti-dumping duty shall be imposed on imports of vitrified and
porcelain tiles into India from the specified producers and exporters

from the People’s Republic of China and Singapore.
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(xxxiv) G.S.R. 420(E) published in Gazette of India dated the 15" June,
2009, together with an explanatory memorandum rescinding
Notification No. 134/2008-Cus. dated the 22™ December, 2008.

(XXXV) G.S.R. 421(E) published in Gazette of India dated the 15
June, 2009, together with an explanatory memorandum seeking to
impose provisional anti-dumping duty on Front Axle Beam and
Steering Knuckles meant for heavy and medium commercial
vehicles, originating in, or exported from China PR, at specific rates.

(xxxvi) G.S.R. 424(E) published in Gazette of India dated the 16™ June,
2009, together with an explanatory memorandum seeking to extend
the levy of anti-dumping duty levied on imports of 6-Hexanelactam,
originating in, or exported from, Japan, European Union, Nigeria
and Thailand, upto and inclusive of 20"™ April, 2010, pending
finalization of Sunset review investigations being conducted by the
Directorate General of Anti-dumping and Allied duties.

(xxxvii) G.S.R. 425(E) published in Gazette of India dated the 16™ June,
2009, together with an explanatory memorandum seeking to impose
anti-dumping duty on imports of Vitamin C, originating in, or
exported from the People’s Republic of China and imported into
India, based on recommendations of the designated authority in the
sunset review findings.

(xxxviii) G.S.R. 426(E) published in Gazette of India dated the 16™ June,
2009, together with an explanatory memorandum rescinding
Notification No. 159/2003-Cus., dated the 24" October, 2003.

(xxxix) The Customs Tariff (Determination of Origin of Goods under the
Preferential Trade Agreement between the Governments of
MERCOSUR Member States comprising the Argentine Republic,
the Federative Republic of Brazil, the Republic of Paraguay and the
Republica Oriental del Uruguay and the Republic of India) Rules,
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2009 published in Notification No. S.O. 1385(E) in Gazette of India
dated the 30™ May, 2009, together with an explanatory
memorandum.

(Placed in Library See No. LT 22/15/09)

A copy each of the following Notifications (Hindi and English versions)

under section 296 of the Income Tax Act, 1961 :-

(1)

(i)

(iii)

(iv)

)

(vi)

The Income-tax (Fifth Amendment) Rules, 2009 published in
Notification No. S.O 655(E) in Gazette of India dated the 12"
March, 2009, together with an explanatory memorandum.

The Income-tax (Sixth Amendment) Rules, 2009 published in
Notification No. S.O 740(E) in Gazette of India dated the 16™
March, 2009, together with an explanatory memorandum.

The Income-tax (Seventh Amendment) Rules, 2009 published in
Notification No. S.O 857(E) in Gazette of India dated the 25™
March, 2009, together with an explanatory memorandum.

The Income-tax (Eighth Amendment) Rules, 2009 published in
Notification No. S.O 858(E) in Gazette of India dated the 25™
March, 2009, together with an explanatory memorandum.

The Income-tax (Tenth Amendment) Rules, 2009 published in
Notification No. S.0 961(E) in Gazette of India dated the 13" April,
2009, together with an explanatory memorandum.

The Income-tax (Eleventh Amendment) Rules, 2009 published in
Notification No. S.0 989(E) in Gazette of India dated the 21% April,

2009, together with an explanatory memorandum.
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©)

(10)

(1)

(vil) The Income-tax (Ninth Amendment) Rules, 2009 published in
Notification No. S.O 866(E) in Gazette of India dated the 27"
March, 2009, together with an explanatory memorandum and
corrigendum thereto published in Notification No. S.0. 960(E) dated
the 13™ April, 2009.

(Placed in Library See No. LT 23/15/09)

A copy of the Notification No. S.O. 1327(E) (Hindi and English versions)

published in Gazette of India dated the 22™ May, 2009 together with an

explanatory memorandum notifying MCX Stock Exchange Limited as a

recognized stock exchange for the purpose of the clause (ii) in the

Explanation to clause (d) of the proviso to sub-section (5) of section 43 of

the Income-tax Act, 1961, issued under Section 43 of the said act.

(Placed in Library See No. LT 24/15/09)

A copy each of the following Notifications (Hindi and English versions)

under section 74 of the Prevention of Money Laundering Act, 2002 :-

(1) The Prevention of Money-Laundering (Appointment and Conditions
of Service of Chairperson and Members of Adjudicating Authority)
Amendment Rules, 2009 published in Notification No. G.S.R.
374(E) in Gazette of India dated the 1* June, 2009, together with an
explanatory memorandum.

(i1)  The Prevention of Money-Laundering (Appointment and Conditions
of Service of Chairperson and Members of Appellate Tribunal)
Amendment Rules, 2009 published in Notification No. G.S.R.
375(E) in Gazette of India dated the 1* June, 2009, together with an
explanatory memorandum.

(Placed in Library See No. LT 25/15/09)

A copy of the Notification No. G.S.R. 308(E) (Hindi and English versions)

published in Gazette of India dated the 5™ May, 2009 containing

corrigendum to the Notification No. G.S.R. 62(E) date the 31* January,
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2008, together with an explanatory memorandum issued under Prevention

of Money Laundering Act, 2002.

(Placed in Library See No. LT 26/15/09)

(12) A copy each of the following Notifications (Hindi and English versions)

under sub-section (4) of section 94 of the Finance Act, 1994 :-

(1)

(i)

(iii)

(13)
coined

Anna”

G.S.R. 120(E) published in Gazette of India dated the 240 February,
2009, together with an explanatory memorandum seeking to reduce
rate of service tax on taxable services from 12% to 10%.
G.S.R. 146(E) published in Gazette of India dated the 3" March,
2009, together with an explanatory memorandum providing
exemption from payment of service tax for services provided for the
authorized operations of a Special Economic Zones.
G.S.R. 347(E) published in Gazette of India dated the 20™ May,
2009, together with an explanatory memorandum making certain
amendments in the Notification No. 9/2009-Service-Tax., dated 31
March, 2009.

(Placed in Library See No. LT 27/15/09)
A copy of the Coinage of the One Hundred Rupees and Five Rupees

to commemorate the occasion of “Birth Centenary of Perarignar

Rules, 2009 (Hindi and English versions) published in the Notification
No. G.S.R. 279(E) in Gazette of India dated the 23" April, 2009 under sub-
section (3) of Section 21 of the Coinage Act, 1906.

(Placed in Library See No. LT 28/15/09)

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI
BHARATSINH SOLANKI): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions):-
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2)

(1) Memorandum of Understanding between the Power Finance
Corporation Limited and the Ministry of Power for the year 2009-10.
(Placed in Library See No. LT 29/15/09)

(11) Memorandum of Understanding between the NTPC Limited
and the Ministry of Power for the year 2009-10.
(Placed in Library See No. LT 30/15/09)
(111) Memorandum of Understanding between the Power Grid
Corporation of India Limited and the Ministry of Power for the year
2009-10.
(Placed in Library See No. LT 31/15/09)
A copy of the Energy Conservation (Manner of holding inquiry) Rules,
2009 (Hindi and English versions) published in the Notification No. G.S.R.
25 in Gazette of India dated the 21% March, 2009 under sub-section (1) of
Section 59 of the Energy Conservation Act, 2001.
(Placed in Library See No. LT 32/15/09)
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12.04 hrs.

BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): With your

permission Madam, I rise to announce that Government Business during the week

commencing Monday, the 6™ of July, 2009, will consist of:-

l.

A

Presentation of Budget (General) for 2009-10 at 11.00 a.m. on Monday, the
6" of July, 2009.

Introduction of the Finance (No.2) Bill, 2009.

General Discussion on Budget (Railways) for 2009-10

General Discussion on Budget (General) for 2009-10.

Discussion and Voting on Demands for Excess Grants (General) for 2006-
07.

Introduction, consideration and passing of the Appropriation Bill relating to

the Demands for Excess Grants (General) for 2006-07.

N TR 7. ER (TFYR): A Heledl, d FHEfaRad diddsd & AMal DI el
AWITE B BRI § A B BT Y DT & -

1. WERT, fRIVR fagd 3§ AMYgH &1 &0 & (HAMl B glls & 391d H d88Td
fRuf, e # fars &1 awrE, SRRl & @ 9 b bl A B @ gy
framl @1 39 R & TR JAT 3HD! WU & (oY o I, Iaxep, faotelt
T W AR B foy 7 IS B Iha S TRM W BE WRBR G
JMde & A1 bl HRATS B

2. HERTSE, & dayR e 4 YT 600 a9 R Tlshlei U fhell (U=bie) A
3R SEHTA & 9T H eIfad 81 &1 71 59 yrdie Ve favmaa &1 g qen
AT g & Y Bg DR U8 BN AR gHH 7RI qAT S@HIA o d<ehlal
HRATE DR
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sit orer Rig (Waem): oieny weewn, f=faRed diede@ & AWl &I Rl AW &l
BRI H TS BRA DT AR BT g -

1. Q¥ § <& F 377 gY AFYGA Ud e g9 b dde H Gl

2. S¥ ¥H g9 & Y4 Al @ ded gU &Ml & DRI IR =i |

it IR AR (Saerg): 3reme Aeledl, AfRad ArhHsd & AMAl DI 3Tl A8 DI

BRI H FHATIY DA DI Y BRAT G -
1. AEYSY & CIHHATS, BARYR Al a1 forell & Uiised fhall 1 d-ev &R S
Redh dhg w9 7 Aeiad fear sl

2. qeods § 9IRY 7 B I | Rl & Fwe S IR Wae g 9a1 @ T ©, Uh
IS G ASTHR &F 1 RART B1 SIIoi vd fhami &) 7eg & oy ded I ST |

# R g SIgR (FHRYR) 3208 HelQdT, H ol 9wle & SRl § FAfaRad ar
TSI XA ATl B AT 7 AHIEE PRIGH TAHR doic H UATE G-I Sdfed R W
e &g enfie A BT TRY HAT G -

1. WY - [AARIIR-a9 YeTd e

2. Gelel-gal Xord g

3. TI-qAdTST XeAd <8

4. TAATAYR-HS-ATel-olg/TERd Nerd argH

M T IRAN (STeliA):  oredel Heedl, A gooids &7 @ anft g1 # st e
§acTdS Bl A% BN DI ATEdl §, S8l IR e aui | q1 s <@l &l
M&W:@Wﬁéﬂﬁ&ﬁ@ﬁﬂo‘%&fl@
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S T RN ¢ A JAETE HEGd], HUAT el AWE B BRI § 1= fqwi o
HRAAT B BT B BN
1. FoES &3 DI YT YA & BN fhar Sy dor iy I fear sy
2. S el § gEeer R giY Bl T gid ern S|
it dors PAR (BiemeR) : ede FEEd], WS BT W1 & AW W T8 o ddlls gl
RraTees TR, W YA, BICER TR T HYRT URTHY &1 SevId HRAN e
TG (BT H USST oAl Bl Sexrd fhar Syl

WA 7 R Yeld WA SIS PTG BT UG BT SiaRH WA T A

AEal V-4 Uarss, TATRIS] UaRid, a1 UaRmid, ool Blasl Uass o ol

SIS H SEVd SRR WMl IR fhar o Ul
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12.06 hrs.
ELECTIONS TO COMMITTEES

(i) Committee on Estimates

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): I beg to move the
following:

“That the members of this House do proceed to elect, in the manner
required by sub-rule (1) of the Rule 311 of the Rules of Procedure
and Conduct of Business in Lok Sabha, thirty members from
amongst themselves to serve as members of the Committee on
Estimates for the term ending on the 30" April, 2010.”

MADAM SPEAKER: The question is:

“That the members of this House do proceed to elect, in the manner
required by sub-rule (1) of the Rule 311 of the Rules of Procedure
and Conduct of Business in Lok Sabha, thirty members from
amongst themselves to serve as members of the Committee on
Estimates for the term ending on the 30™ April, 2010.”

The motion was adopted.
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12.07 hrs.

(ii) Committee on Public Accounts
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): I beg to move the
following:

“That the members of this House do proceed to elect, in the manner
required by sub-rule (1) of the Rule 309 of the Rules of Procedure
and Conduct of Business in Lok Sabha, fifteen members from
amongst themselves to serve as members of the Committee on
Public Accounts for the term ending on the 30™ April, 2010.”

MADAM SPEAKER: The question is:

“That the members of this House do proceed to elect, in the manner
required by sub-rule (1) of the Rule 309 of the Rules of Procedure
and Conduct of Business in Lok Sabha, fifteen members from
amongst themselves to serve as members of the Committee on
Public Accounts for the term ending on the 30™ April, 2010.”

The motion was adopted.

SHRI PAWAN KUMAR BANSAL: I beg to move the following:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
agree to nominate seven members from Rajya Sabha for being
associated with the Committee on Public Accounts of the House for
the term ending on the 30™ April, 2010 and do communicate to this
House the names of the members so nominated by Rajya Sabha.”

MADAM SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
agree to nominate seven members from Rajya Sabha for being
associated with the Committee on Public Accounts of the House for
the term ending on the 30™ April, 2010 and do communicate to this
House the names of the members so nominated by Rajya Sabha.”

The motion was adopted.
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12.08 hrs.

(iii) Committee on Public Undertakings
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): I beg to move the
following:

“That the members of this House do proceed to elect, in the manner
required by sub-rule (1) of the Rule 312 B of the Rules of Procedure
and Conduct of Business in Lok Sabha, fifteen members from
amongst themselves to serve as members of the Committee on
Public Undertakings for the term ending on the 30" April, 2010.”

MADAM SPEAKER: The question is:

“That the members of this House do proceed to elect, in the manner
required by sub-rule (1) of the Rule 312 B of the Rules of Procedure
and Conduct of Business in Lok Sabha, fifteen members from
amongst themselves to serve as members of the Committee on
Public Undertakings for the term ending on the 30" April, 2010.”

The motion was adopted.

SHRI PAWAN KUMAR BANSAL: I beg to move the following:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
agree to nominate seven members from Rajya Sabha for being
associated with the Committee on Public Undertakings of the House
for the term ending on the 30" April, 2010 and do communicate to
this House the names of the members so nominated by Rajya
Sabha.”

MADAM SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
agree to nominate seven members from Rajya Sabha for being
associated with the Committee on Public Undertakings of the House
for the term ending on the 30™ April, 2010 and do communicate to
this House the names of the members so nominated by Rajya
Sabha.”

The motion was adopted.

[=]
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12.09 hrs.

Committee on Welfare of Scheduled Castes and Scheduled Tribes
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Madam, I beg to
move:

“That the members of this House do proceed to elect, in the manner
required by sub-rule (1) of Rule 331B of the Rules of Procedure and
Conduct of Business in Lok Sabha, twenty members from amongst
themselves to serve as members of the Committee on Welfare of
Scheduled Castes and Scheduled Tribes for the term ending on the
30™ April, 2010.”

MADAM SPEAKER: The question is:

“That the members of this House do proceed to elect, in the manner

required by sub-rule (1) of Rule 331B of the Rules of Procedure and
Conduct of Business in Lok Sabha, twenty members from amongst
themselves to serve as members of the Committee on Welfare of
Scheduled Castes and Scheduled Tribes for the term ending on the
30™ April, 2010.”

The motion was adopted.
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SHRI PAWAN KUMAR BANSAL: Madam, I beg to move:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
agree to nominate ten members from Rajya Sabha for being
associated with the Committee on Welfare of Scheduled Castes and
Scheduled Tribes of the House for the term ending on the 30™ April,
2010 and do communicate to this House the names of the members
so nominated by Rajya Sabha.”

MADAM SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
agree to nominate ten members from Rajya Sabha for being
associated with the Committee on Welfare of Scheduled Castes and
Scheduled Tribes of the House for the term ending on the 30™ April,
2010 and do communicate to this House the names of the members
so nominated by Rajya Sabha.”

The motion was adopted.

56
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12.11 hrs.
(v) Rajghat Samadhi Committee

THE MINISTER OF URBAN DEVELOPMENT (SHRI S. JAIPAL REDDY):

Madam, I beg to move:

“That in pursuance of clause (d) of sub-section (1) of Section 4 of
the Rajghat Samadhi Act, 1951, the members of this House do
proceed to elect, in such manner as the Speaker may direct, two
members from amongst themselves to serve as members of the
Rajghat Samadhi Committee for the term commencing from the date
of notification by the Government, subject to the other provisions of
the said Act.”

MADAM SPEAKER: The question is:

“That in pursuance of clause (d) of sub-section (1) of Section 4 of
the Rajghat Samadhi Act, 1951, the members of this House do
proceed to elect, in such manner as the Speaker may direct, two
members from amongst themselves to serve as members of the
Rajghat Samadhi Committee for the term commencing from the date
of notification by the Government, subject to the other provisions of
the said Act.”

The motion was adopted.
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12.12 hrs.

(vi)Central Building and Other Construction Workers’ Advisory Committee

THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI MALLIKARJUN
KHARGE): Madam, I beg to move:

“That in pursuance of clause (b) of sub-section (2) of Section 3 of
the Building and Other Construction Workers (Regulation of
Employment and Condition of Services) Act, 1996 read with sub-
rule (2) of rule 11 of the Building and Other Construction Workers
(Regulation of Employment and Condition of Services) Central
Rules, 1998, the members of this House do proceed to elect, in such
a manner as the Speaker may direct, two members from amongst
themselves, to serve as members of the Central Building and Other
Construction Workers” Advisory Committee, subject to other
provisions of the said Act and Rules made thereunder.”

MADAM SPEAKER: The question is:

“That in pursuance of clause (b) of sub-section (2) of Section 3 of
the Building and Other Construction Workers (Regulation of
Employment and Condition of Services) Act, 1996 read with sub-
rule (2) of rule 11 of the Building and Other Construction Workers
(Regulation of Employment and Condition of Services) Central
Rules, 1998, the members of this House do proceed to elect, in such
a manner as the Speaker may direct, two members from amongst
themselves, to serve as members of the Central Building and Other
Construction Workers’ Advisory Committee, subject to other
provisions of the said Act and Rules made thereunder

The motion was adopted.
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12.13 hrs.

(vii) Central Coordination Committee constituted under the Persons with
Disabilities (Equal Opportunities, Protection of Rights and Full Participation)
Act

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI
MUKUL WASNIK): Madam, I beg to move:

“That in pursuance of clause (h) of sub-section (2) of Section 3 of
the Persons with Disabilities (Equal Opportunities, Protection of
Rights and Full Participation) Act, 1995, the members of this House
do proceed to elect, in such manner, as the Speaker may direct, two
members from amongst themselves to serve as members of the
Central Coordination Committee for the period till they cease to be
the members of the House, subject to other provisions of the said Act
and Rules made thereunder.”

MADAM SPEAKER: The question is:

“That in pursuance of clause (h) of sub-section (2) of Section 3 of
the Persons with Disabilities (Equal Opportunities, Protection of
Rights and Full Participation) Act, 1995, the members of this House
do proceed to elect, in such manner, as the Speaker may direct, two
members from amongst themselves to serve as members of the
Central Coordination Committee for the period till they cease to be
the members of the House, subject to other provisions of the said Act
and Rules made thereunder.”

The motion was adopted.
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12.14 hrs.
(viii) Committee on Official Language
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MADAM SPEAKER: The question is:

“That in pursuance of sub-section (2) of section 4 of the Official
Languages Act, 1963, the members of this House do proceed to
elect, in accordance with the system of proportional representation
by means of the single transferable vote, twenty members from
amongst themselves to be members of the Committee to review the
progress made in the use of Hindi for the official purposes of the
Union and submit a report to the President making recommendations
thereon in accordance with section 4(3) of the said Act.”

The motion was adopted.
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12.15 hrs.
RAILWAY BUDGET, 2009-2010

MADAM SPEAKER: Now, the Railway Budget.
SHRI BASU DEB ACHARIA (BANKURA): Madam, I am on a point of order.
... (Interruptions)
MADAM SPEAKER: No, please sit down. Please do not disturb.

... (Interruptions)
SHRI BASU DEB ACHARIA : Madam, I have written a letter to you saying.....
(Interruptions)
THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE):
Madam, this is not correct. This is absolutely wrong.... (Interruptions)
MADAM SPEAKER: Please do not disturb.

... (Interruptions)
MADAM SPEAKER: Nothing will go on record except what the hon. Railway
Minister is saying.

(Interruptions) ... *

* Not recorded
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MADAM SPEAKER: Now, Kumari Mamata Banerjee may present the Railway
Budget.

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERIJEE):

Madam Speaker, I rise to present the Budget Estimates for the year 200910
for the Indian Railways. I am extremely honoured presenting the first railway
budget in the august House presided by the first lady Lok Sabha Speaker of the
country.

This is the first Railway budget that I will be presenting as a Minister in
the UPA government. I thank our respected Prime Minister, Dr. Manmohan Singh
Ji for his valued guidance and support and I am also thankful to our honourable
Finance Minister for his kind support. I have presented two Railway Budgets
earlier and this will be my third Railway Budget.

Madam, I know how our Hon’ble Members of Parliament representing
people from all parts of the country have high expectations from Indian Railways.
They want new projects in their states and constituencies. They also want more
new lines, more budget provisions and existing projects to be expedited. They
want more trains and better services.

Railway is the visible face of the government and we are proud of it.
Madam, therefore standing before the august House, please permit me to raise a
question as to whether railway projects are to be measured only on the scale of
“economic viability” or do we also need to look at the “social viability” of these
projects ? Are the fruits of development to be restricted only to a privileged few
and not to the teeming populations in remote and backward areas of our country?
These projects may be economically unviable but are an economic necessity for
the people of those regions who have remained victims of backwardness and

poverty. They need these projects even more. I do believe 1 and I am firmly
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committed to the visible upliftment of the downtrodden and under privileged
which is imperative for holistic socio economic development of the country. These
projects that are instrumental in upgradation of the deprived and under privileged,
may not meet the so called economic viability criterion but create real economic

assets which will be far more beneficial for future development.
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I think the time has come when our economists and social philosophers will
have to consider, that the upliftment of the poor and down trodden, is the primary
task of any welfare government and society and the old mindset of economic
viability should be substituted by social viability. As the former Prime Minister
Indiraji once stated that “elimination of poverty demands frontal attack on vested
interests and causes of poverty”.

I believe that by building up major infrastructural facilities like Indian
Railways, we will be able to aim at development of the large number of face less
poor people. These are at the core of my developmental approach for railways.

Speaker Madam, our hon’ble Prime Minister always emphasises on
‘inclusive growth’. The Railways must set an example to promote ‘inclusiveness’
in their functioning keeping the needs of all sections of our fellow countrymen in
our thoughts, decisions and deeds. I have therefore decided to set up an expert
committee to advise me on innovative financing and implementation of the so
called “economically unviable” but socially desired projects. We will identify
those parts that are detached from all infrastructure development and facilities and
within a short time I will prepare a blue print of how many such schemes can be

implemented in the coming five years.
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Madam, we need to strike a right balance. Everyone knows that India is
changing and changing rapidly. Indian Railways has been trying to keep pace with
this change. Indeed Railways is making its own important contribution to this
change. Today the people of India are eager for faster and inclusive economic
growth. They want better connectivity, more employment opportunities. People of
every region in every state want to see progress in agriculture, industry, trade and
business, so that they and their children can live a better life. Indian Railways is a
unique umbrella for creation of infrastructure for development and it is our
Mission and Vision to expand the network to reach development to every corner
of the country.

Madam, here I would like to quote the following words of Gurudev
Rabindra Nath Tagore;

' e B fea smEa R
HRAX U3 T BRI AR

“Where the mind is led forward by Thee, into ever-widening thought and
action Into that heaven of freedom, my Father, let my country awake.”

Service to the Passengers

Madam Speaker, after taking over as Railway Minister just a few days
back, I faced many complaints about deterioration in overall passenger services.

Therefore my priority areas will be a perceptible improvement in

e Passenger Amenities

e C(leanliness

e Quality of Railway catering
e Safety and Security and

e Punctuality
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All Railway zones have been instructed to give priority to provision of good
quality food, drinking water and toilet facilities and ensure cleanliness on trains
and stations. I have further instructed that availability of Janata Khana should be
ensured and we will be introducing national and regional cuisines in our catering.
A comprehensive policy including strict monitoring mechanisms would be

developed soon for achieving these objectives.

World Class Stations
We have decided to develop about 50 stations as world class stations with
international level facilities. These will be developed, through innovative
financing and in Public Private Partnership mode. e it 89 3fUa@! Soold &4 o,
3y Al B Sooid AT | A oI aR H H¥ dic 81 a1 2 | (Fag™) I8 SC=ET
TR ¥ | oMU 35 fha, 9 Su@l Rilee ok €, 89 $B &Y, 39 W BH U@ Aeg
ared & | Some of these stations are ST Mumbai, Pune, Nagpur, Howrah, Sealdah,

Bhubaneswar, New Delhi, Lucknow, Varanasi, Amritsar, Kanpur, Guwahati,
Jaipur, Chennai Central, Tiruvananthapuram Central, Secunderabad, Tirupati,
Bangalore City, Baiyapanahali (Bangalore), Ahmedabad, Bhopal, Habibgan;,
Gaya Jn., Agra Cantt., Mathura Jn., Chandigarh, Kolkata, New Jalpaiguri,

Majerhat, Mangalore, Porbandar, Anand Vihar, Bijwasan, Ajmer Jn. and Puri.

Adarsh Stations

Madam, we will develop Adarsh stations "Adarsh Stations" means other
stations with basic facilities such as drinking water, adequate toilets, catering
services, waiting rooms and dormitories especially for lady passengers, better
signage and other basic facilities are universally available. This year we are taking
up 375 stations for inclusion as Adarsh stations. The list of 309 identified stations

1s as follows:
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Abohar, Adi Saptagram, Adra, Agarpara, Ahmadpur Jn, Akra, Alipurduar Jn,
Ambika Kalna, Amethi, Amta, Andheri, Andul Jn, Aranghata, Asansol,
Ashoknagar Road, Avadi, Azimganj City, Badkulla, Bagbazar, Baghajatin,
Bagnan, Baidyabati, Balichak, Ballygunge, Balurghat, Bandel, Bandra, Bankura,
Banpur, Bansh Beria, Banspani, Barakar, Baranagar Road, Bargachia,
Barrackpore, Baruipara, Baruipur, Basirhat, Bauria Jn, BBD Bag, Begampur,
*Belanagar, Belapur, Belerhat, Belgharia, Belur, Belur Math, Berhampur Court,
Bhadreswar, Bhandup, Bhasila, Bhayandar, Bidar, Bidhannagar Road, Bihar
Sharif, Biman Bandar, Bira, Birati, Birnagar, Bolangir, Bolpur, Bongaon Jn,
Borivali, Brace Bridge, Budge Budge, Burdhman, Burrabazar, Canning, Chakda,
Chakradharpur, Champahati, Champapukur, Chandannagar, Chandausi Jn,
Chandpara, Charni Road, Chembur, Chengel, Chennai Beach Jn, Chennai Chetpat,
Chennai Park, Chhindwara Jn, Chinchwad, Chittaranjan, Chittaurgarh Jn, Chittoor,
Chromepet, Chuchura, Churchgate, Cooch Behar, Currey Road, Dadar, Dahanu
Road, Dakshineswar, Dalkolha, Dankuni Jn, Dausa, Delhi Kishanganj, Deula,
Devlali, Dhakuria, Dhaniakhali, Dhapdhapi, Dhupguri, Diamond Harbour,
Dockyard Road, Dombivali, Domjur, Dum Dum Cantt, Dum Dum Jn, Durganagar,
Durgapur, Duttapukur, Eden Gardens, Farakka, Faridkot, Gangnapur, Garbeta,
Garia, Gede, Ghatkopar, Ghutiari Sharif, Gobardanga, Gomoh Jn, Gopalnagar,
Goregaon, Guma, Guptipara, Gurdas Pur, Gurgaon, Guskara, Habibpur, Habra,
Halisahar, Haripal, Harua Road, Hasnabad, Haur, Hooghly, Ichhapur, Jadabpur,
Jagaddal, Jajpur Keonjhar Road, Jalpaiguri, Jamshedpur, Jangipur Road, Jaynagar
Majilpur, Jhargram, Jiaganj, Jirat, Kakdwip, Kalikapur, Kalinarayanpur Jn,
Kalyani, Kalyani Ghoshpara, Kalyani Silpanchal, Kalyanpur, Kamarkundu Jn,
Kanchrapara, Kankinara, Karjat, Kasara, Kashinagar, Katwa Jn, Khadki, Khana,
Khardaha, Khopoli, Khurda Road, King's Circle, Kirnahar, Kolaghat, Konnagar,

*...* This part of the speech was laid on the Table
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Koraput Jn, Korukkupet, Krishnanagar City Jn, Kulti, Kurla, Lake Gardens,
Lakshmikantapur, Lalgarh Jn, Lalgola, Latur, Liluah, Londa Jn, Madanpur,
Madhubani, Madhupur Jn, Madhyamgram, Magra Hat, Majhergram, Malad,
Malda Town, Mallikpur, Manavur, Mankundu, Marine Lines, Masagram,
Masalandapur, Matunga, Mecheda, Memari, Midnapur, Mira Road, Mourigram,
Mulund, Mumbai Central (Local), Murshidabad, Nabadwipdham, Nahur, Naigaon,
Naihati Jn, Nalgonda, Nalhati Jn, Nalikul, Namkhana, Nanur, Narayan Pakuria
Murail, Nasibpur, Netra, New Alipore, New Barrackpore, Nischindapur, Okha,
Palpara, Palta, Panskura Jn, Panvel, Parasnath, Parkcircus, Parli Vaijnath,
Patipukur, Patna Sahib, Perambur Carriage Works, Phulia, Pilibhit Jn, Plassey,
Prayag, Princepghat, Pundooah, Purbasthali, Purulia Jn, Raiganj, Rampurhat,
Ranaghat Jn, Rangapara North, Raniganj, Rasulpur, Rayagada, Rishikesh, Rishra,
Sagar, Sahibganj, Sainthia Jn, Salempur Jn, Samudragarh, Sangli, Sangrampur,
Sanpada, Santacruz, Santoshpur, Saphale, Senji Panambakkam, Sewri, Shaktigarh,
Shantipur Jn, Sheoraphuli, Shikohabad Jn, Shivajinagar, Shrirampur, Shyamnagar,
Silchar, Siliguri Jn, Simurali, Singur, Sirsa, Sitamarhi, Sitapur Jn, Sitarampur Jn,
Sodepur, Sonarpur Jn, Sondalia, St. Thomas Mount, Subhasgram, Subzi Mandi,
Sultanganj, Suri, Suryapur, Taki Road, Tala, Tambaram, Tarakeswar, Tarapith
Road, Thakurnagar, Tilak Nagar, Tiruninravur, Tiruvalangadu, Tiruvallur,
Titagarh, Titlagarh Jn, Tollygunge, Tribeni, Turbhe, Ulhasnagar, Ulubaria,
Uttarpara, Vangaon, Vashi and Virar.*

Multi-functional Complexes (MFCs)

I am very happy to announce the construction of Multi-functional
Complexes in station premises for providing rail users facilities like shopping,
food stalls and restaurants, book stalls, PCO/STD/ISD/Fax booths, medicine &
variety stores, budget hotels, underground parking etc. It is proposed to take up
development of these Multi-functional Complexes in different parts of the country

at 50 railway stations serving places of pilgrimage, industry and tourist interest in
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this year. Responsibility for development of these facilities will be entrusted to

IRCON and Rail Land Development Authority (RLDA).

A list of 49 identified stations is:

Alipurduar, Allahabad, Anandpur Sahib, Banspani, Bikaner, Bilaspur, Cuttack,
Darjeeling, Dehradun, Digha, Durg, Ernakulam, Gandhidham, Ganga Sagar,
Ghatsila, Gwalior, Hajur Sahib, Hubli, Hyderabad, Indore, Jabalpur, Jammu Taw1,
Jasidih, Jhansi, Jodhpur, Kanniyakumari, Kathgodam, Katra, Khajuraho, Madurai,
Manmad, Mysore, Nanded, Nasik, Palakkad, Parasnath, Raebareily, Raipur,
Rajgir, Rameshwaram, Ranchi, Shirdi, Silchar, Tarapith, Tiruchirapalli, Udaipur,
Ujjain, Vadodara, and Visakhapatnam.

Clean trains and Stations

During current year we will expand On Board House Keeping Scheme
(OBHS) to cover 200 additional pairs of trains and also take up improved linen
management to bring about a significantly improved quality of washing, through
modern mechanised automated laundries. Initially, a pilot project will be started at
the metropolitan cities, like Mumbai, Delhi, Kolkata, Chennai and
Thiruvananthapuram. On its success it will be extended to other cities.

Railways will extend a helping hand to Physically Challenged Persons and
aged persons by providing standard ramps, earmarked parking lots, specially
designed coaches in each mail and express train, lifts and escalators, in a phased
manner.

We will introduce Train Information System with automatic
announcements in Kolkata, Chennai and Delhi suburban sections as is already in
the process of being installed in Mumbai. Other important stations will be covered

in a phased manner.
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Doctor on Train

We are exploring possibility to depute at least one doctor in long distance
trains. Arrangements will be made to provide Ambulance services for passengers
at Chennai, Bangalore, Delhi, Hyderabad, Mumbai, Kolkata and Bhubaneswar to
start with.

Madam, for long distance passengers I am happy to inform that Railways
will provide on-board infotainment services on Rajdhanis, Shatabdis and
important long distance inter- city trains for a pleasurable travel experience.

Field trials are being conducted for introducing environment friendly
green toilets. We are also planning to conduct trials on vacuum toilets similar to
those used in aircraft on a few coaches.

Toilet facilities are not being provided in DEMU and MEMU trains when
the travel time is less than 4 hours. This poses difficulties for women, children and
aged persons. We are now planning to provide toilet facilities where journey is

more than 2 hours. Give us a little time; we will do it as early as possible.

Ticketing and Reservation

Indian Railways Passenger Reservation System (PRS) now covers 800
locations with 6872 terminals. We will cover 200 new towns and cities and a
further 800 new locations in cities and towns already having PRS facilities will be
covered. Madam, I invite each member of both houses of Parliament to
identify one PRS location of their choice and inform railways for inclusion in
the list of new locations.

For unreserved tickets, the number of Unreserved Ticketing System
(UTS) terminals is being expanded from 5000 to 8000. Automatic Vending
Machines would be installed at 200 large and medium sized stations. We are
expanding e ticketing for ease of passengers. Cancellation of confirmed e-tickets

after preparation of charts is being further simplified. Efforts are on to provide
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SMS update on waitlisted tickets and indicate berth numbers on confirmed ticket

by the end of the financial year.

“Mushkil Aasaan”

Madam, I think members will be very happy to know that how the facility
of UTS can be reached to the “Maa Maati Manush”. Under the MoU between
Railways and Department of Post, passengers can now buy computerized tickets
from nearly 5000 post offices in cities and towns. Madam, this august house
would be happy to know that I have decided to introduce mobile ticketing vans
“Mushkil Aasaan” for issuing reserved and unreserved tickets in both urban and
rural areas. Poor people who are unable to go to the stations can now purchase
tickets in market places, mohallas and other busy places. In this year, we will
introduce 50 such mobile vans in the country.

Air conditioned double decker coaches for inter-city travel

Madam the house will be happy to know that like double decker buses we
are taking the novel initiative of introducing high capacity air conditioned double-
decker coaches, for intercity travel. These will have superior riding quality and

comfort.

Monitoring of Passenger Facilities

For monitoring these various initiatives, the Additional General Managers
on each zonal Railway will be responsible for periodic supervision and carrying
out surprise inspections and attending to public grievances on this subject. Each

Division will have a dedicated officer for field level supervision.

Safety
Safety is our first priority. This includes timely track renewal,
modernization of signals, use of various safety equipment like digital ultrasonic

flaw detecting machines and wheel impact load detectors (WILD). In the first two
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years of the plan period, 7843 kms of track renewals has been completed and a
target of 3500 km has been kept for 2009-10. Out of 66,565 km of broad gauge
track, 57,345 km has been brought under mechanized maintenance.

Road Over Bridges and Road Under Bridges are extremely important
from safety point of view. The present mechanism of cost sharing between the
Railways and the state governments needs to be reviewed. The time has come to
develop a new approach where, with assured funding, turnkey execution of these
projects can be done. We will take up this issue with the Planning Commission

for their support.

Anti Collision Device (ACD) to prevent incidents of train collisions has
been made operational on 1736 RKm of North Frontier Railway. Further work for
extending this system on 1700 RKm on three railways Southern, South Central
and South Western Railways is planned to be completed in two years. I will
review the implementation of the project before further extension to other

Railways.

All safety related matters will be taken care of by Railway Board who will

take responsibility and effective measures to ensure safety.

Security

Security is another priority area of railways. Railways are strengthening
their efforts at providing protection to passengers both at stations and on trains.
For revamping security systems, an Integrated Security Scheme has been drawn
up for 140 vulnerable and sensitive railway stations. We are also planning to raise
Commando Battalions and will increase the number of women commandos.
Women RPF squads are being deployed for security of women passengers,

particularly in sections where a large number of women travel alone regularly.
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Madam, even though Law and order is a state subject, we will work together

with all agencies concerned to give passengers a safe journey.

Staff Welfare

We are proud of our 14 lakh employees. They are the leader and our engine
of growth

e A thrust will be given under the Corporate Welfare Plan for improvement

of staff quarters & colonies. During 2009-10, 6560 staff quarters are

proposed to be constructed.

e To promote sports, cultural and extra-curricular activities, indoor stadia
will be developed in major railway divisions and zones including Bongaon

at the Indo- Bangladesh border.

e [ propose to increase the contribution to Staff Benefit Fund to Rs 350/-
per employee by one year with the proviso that out of this contribution, the
sum of Rs 100 per employee will be exclusively for activities relating to
women empowerment and training for developing vocational and
occupational skills of physically and mentally challenged wards of railway

employees especially girl child and higher education for girls.

e [ propose to set up Scholarships for higher education of girl children of

group D staff for promoting their economic independence.

e [t is proposed to open seven Nursing Colleges on Railway land at
Delhi,Kolkata, Mumbai (Kalyan), Chennai, Secunderabad, Lucknow and
Jabalpur on Public Private Partnership model so as to facilitate the wards

of the Railway employees in finding a good vocational avenue.
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e Medical colleges are planned to be established attached to existing
railway hospitals through PPP, to give higher education facilities to new
generation of railway children. The Ilocations would be Chennai,
Hyderabad, Bilaspur, Lucknow, Barasat, Bhubaneswar, Mysore,
Kharagpur, Guwahati, Dibrugarh, Jodhpur, Gardenreach, Nagpur,
Ahmedabad, B. R. Singh Hospital, Bhopal, Jammu and Trivandrum.

e We will provide dormitories for ladies and gents who accompany the

patients at 16 hospitals having 150 beds and above

e For special medical treatment of railway persons, General Managers will

be empowered to sanction cases up to Rs 4 lakhs.

e The Metro Railway Hospital at Tollygunge is proposed to be upgraded to
75 bedded hospital.

e Burn Units will be provided on major Railway Hospitals of Delhi,

Mumbai, Chennai, Secunderabad, Bangalore and /B.R. Singh Hospital,

e | have received some observations from different people about the
functioning of Railway Recruitment Boards. Therefore recruitment policy

and RRBs will be reviewed shortly.

e Special Recruitment Drive will be launched to wipe out backlog in filling

up the vacancies of Scheduled Caste/Scheduled Tribes.

e It is proposed to develop a scheme to give better representation to
minorities, women and economically back ward classes of the society in

railway recruitments.
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e A Special Recruitment Drive will be launched for filling up of vacancies

against Physically Handicapped Quota.

e We want to promote sports and cultural activities among the Railway
persons. I appreciate all railway sports persons who participated in national

and international events. Sports persons will get their share in recruitment.

Optic Fibre Cable

Madam, I had announced in 2001-02 Railway Budget laying of Optic
Fibre Cable network along Railway track for commercial utilization. After 8
years, | find little progress. Hence Madam, I propose to constitute an expert
committee, headed by Shri Sam Pitroda, the key person behind the
telecommunication revolution in our country. Madam Speaker, Shri Rajiv Gandhi
was the key person for telecom revolution in our country. At that time, Dr. Sam
Pitroda was also a key person behind that revolution. I remember that the
Committee will suggest further innovations, to utilize the optic fiber cables
network of the railway and take information technology to the door steps in

remote areas.

Wagons

During the year 2009-10 Railways have planned to acquire 18,000 wagons under
rolling stock programme as against 11,000 wagons in 2008-09. There is an
increase of 7000. There is a growing demand of wagons in Railways. We propose
to initiate the process for taking over wagon units of Burn Standard and
Braithwaite. A dialogue has already been started with concerned Ministries for
waiver of accumulated liabilities. Efforts will be made to complete all action at the
earliest as the units are PSUs under the Ministry of Heavy Industries.

Madam, shall I read all or can I cut short into small matters?

MADAM SPEAKER: It is all right. You can cut it short.
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KUMARI MAMATA BANERJEE: Madam, with your kind permission, I would
like to mention here that my speech is a detailed one to capture people's
expectations. Since Railways is a vast system and touches all people, 1 cut short
my speech in some places........ (Interruptions). But the entire printed speech may

kindly be treated as read.

Production Units

The Production Units of Indian Railways have performed well in 2008-09,

with many units setting new records of production and productivity.

e * Rail Coach Factory/Kapurthala manufactured 1558 coaches including
121 stainless steel coaches of new LHB design. The target for 2009-10 is
1562 coaches.

e Integral Coach Factory/Chennai turned out 1337 coaches. The target for
2009-10 is 1433 coaches.

e Diesel Locomotive Works/Varanasi manufactured 257 locomotives in
2008-09. The target for 2009-10 is 250 locomotives with a substantial

increase in the number of high horse power locomotives to 150.

e Chittaranjan Locomotive Works manufactured 220 locomotives, the
highest ever, including 54 3-phase high horse power locomotives. The

target for 2009-10 is 250 locomotives.

e Rail Wheel Factory/Bangalore achieved a quantum jump in wheel
production of 35% over 2007-08 by producing 1,96,261 wheels in the year
2008-09. The production target for 2009-10 is 2,00,000 wheels.

*...* This part of the speech was laid on the Table
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e Diesel Modernization Works (DMW) is upgrading the existing fleet of
Diesel Locomotives from existing 2600 HP to 3100 HP and 3300 HP

Diesel locomotives. *

Railway Workshops to be reorganised on business lines

A business plan will be drawn up to improve overall efficiency and
reduction in unit costs of our workshops. This will be initiated at Golden Rock,

Parel, Ajmer and Kharagpur workshops.

Railway Printing Presses

Madam, the Printing Presses of the Railways have long been neglected and
have been deemed to be a non-productive asset. It i1s my belief that if we take up a
few major presses like Mumbai (Byculla), Delhi (Shakurbasti), Kolkata (Howrah)
and Chennai, for upgradation and modernization, it would not only be cost
effective but may also release surplus space for ancillary development and
commercial purposes. I have asked for review of the policy in this regard. I am
also aware of heritage institutions like Basumati Sahitya Mandir, which
unfortunately, is lying unutilized for the last two years. If the State Government
agrees, they can hand over this unit to us and we will be happy to take over this.
This great institution played a vital role in our freedom movement and is
associated with eminent and historic personalities like the father of the nation
Mahatma Gandhi, Rabindra Nath Tagore, Rishi Aurobindo, Netaji Subhash
Chander Bose, Sri Sri Ramakrishna and Vivekananda. I would be happy to

takeover this institution if the State Government hands it over to the Railways.

Public Sector Undertakings- our PSUs are doing well.

During the year 2007-08 all the ten Public Sector Undertakings under the

administrative control of Ministry of Railways have performed well and achieved
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a combined turnover of Rs. 11,880 crore and earned a net profit of Rs.1,950

crore. A total dividend payment of Rs. 261 crores has been made to Railways.

Freight Business

Several measures are being taken to improve the proportion of freight

traffic moving on Railways.

e Besides improving the loading of coal, iron ore, cement, fertilizers and food
grains, Railways are seeking to increase their share in new traffic

streams like automobiles, fly ash etc.

e Permission to access private sidings will be given to containers which will

help in attracting piecemeal traffic presently not being carried by Railways.

e A premium service for container movement with assured transit time is

being considered for time sensitive cargo.

e Private ownership of special purpose rolling stock for commodities and

private operation of freight terminals will be encouraged.

e A new policy would be unveiled to allow construction and operation of

private freight terminals and multi-modal logistic parks.

e Railways are also in the process of bringing together state governments and
major logistics players to set up logistics parks co-habited by multiple

players through participative funding.

e Mega logistics hubs are being planned alongside the proposed Eastern

and Western Dedicated Freight Corridors.
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Kisan-Vision project

Madam, you may be aware that our country at present suffers an
unacceptable loss of about Rs. 35-40,000 crore every year towards wastage of
fruits and vegetables. Our farmers will be very happy. 1 am happy to inform
the House about the contribution Railways proposes to make to the second green
revolution by introducing special trains to carry perishable products like fruits and
vegetables, fish etc from identified production clusters to consumer centres, by
way of maintaining quality and freshness of perishable produce. Railways will
encourage creation of facilities of setting up cold storage and temperature
controlled perishable cargo centres and its transportation through public private
partnership mode. For this purpose, Railways will associate professional agency to

identify locations and designing proper services.

On similar lines, to promote small industries sector, we will facilitate
movement of village handicraft, cottage industry and textile products from
production clusters like Tirupur, Dhanekhali, Shantipur etc to consumption
centres. This will greatly increase their outreach and access to new markets. They

can create a good market.

Super Fast Parcel Express Trains

I am happy to announce the launch of a premium parcel service named
“Faster Parcel Services” on a pilot basis on 3 routes between:

Tughalakabad (Delhi) and Royapuram (Chennai)
Tughalakabad (Delhi) and Vapi (near Mumbai)
Tughalakabad (Delhi) and Howrah

This is envisaged as a time-tabled service from dedicated terminals with
guaranteed transit time and web-based bookings.
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Dedicated Freight Corridors

The Dedicated Freight Corridor project on the Western and Eastern routes
is a landmark project which will adorn the country like a necklace. Madam, |
am talking about the necklace which women generally wear on some special
occasion.

DR. MURLI MANOYHAR JOSHI (VARANASI): Will Shri Laluji accept
this?.... (Interruptions)

KUMARI MAMATA BANERJEE: But if you want we can make it as diamond
also........ (Interruptions)

In view of its importance for creating infrastructure in the country and
generating employment I would like to declare it as the “Diamond Rail
Corridors” project of the Indian Railways. The Western corridor passes through
Uttar Pradesh, Delhi, Haryana, Rajasthan, Gujarat and Maharashtra. Thank you
very much for reposing confidence in the Railways.......... (Interruptions) I8 9
PINSR 98 Hew@qUl & | $9YW 98d el &l ®wrIal e The Eastern Corridor will run
from Ludhiana to Kolkata via Dankuni, covering the states of Punjab, Uttar
Pradesh, Bihar, Jharkhand and West Bengal. Prefeasibility studies for the other
trunk routes viz; North-South, East-West, East-South and Southern (Chennai-
Goa) corridors have been conducted and Ministry of Railways will take steps for

further action in this regard.

The Government have approved the extension of the Eastern corridor up
to Dankuni. To expedite the project execution in a time bound and cost effective
manner, [ will be setting up an expert committee who will look into all aspects and

develop a robust business plan.

Delhi Mumbai Industrial Corridor is being developed in the area of

influence of the Western Dedicated Freight corridor comprising industrial hubs,
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rail port connectivity, logistic parks and mega power plants which will be

executed in public private partnership mode.

I visualise an Eastern Industrial Corridor developing alongside the
Eastern Dedicated Freight Corridor, similar to the Delhi Mumbai Industrial
corridor. I propose to put Railways land banks to productive use. The hon.
Prime Minister, Shrimati Sonia Gandhi and all the Leaders and all the hon.
Members of Parliament of this House will be very happy with this. We are going
to set up our land banks which will be utilized for industrial and national
purpose...... (Interruptions). It will not be done forcefully. We will identify
them........ (Interruptions). This will also avoid increase in cost and will help in
early start of industrial projects. In order to catalyze industrial development in
this corridor I have included investments in rolling stock production and
assembly facilities and coach rehabilitation at Dankuni, Majerhat and Naopara in
this region. These will lay the foundation for a rail based industrial cluster in the
Eastern Industrial corridor, drawing upon inherent advantages of proximity to coal
and ore mines, large strength of labour force and India’s largest metal works

market.

Madam, there is a very high demand for EMU/MEMUs and Metro
coaches in the country and capacity addition is an immediate requirement. We
will speed it up in Raebareli and in other places. I am happy to announce the
setting up of a new coach factory with state-of-art facilities exclusively to
manufacture about 500 such coaches per annum in the Kanchrapara-Halisahar
Railway complex where Railway land is available. This unit will be set up in
Joint Venture /Public Private Partnership mode.

The Railways has already taken the initiative of setting up a power plant in
collaboration with National Thermal Power Corporation at Nabi Nagar, which is

expected to yield considerable saving in cost of electricity to the Railways. After



03.07.2009 81

discussions with the Ministry of Power we propose to set up a 1000 MW power
plant at Adra to avail traction supply at economical tariff. Madam as I had
mentioned in my opening remarks, this project is of great importance as it would
be located in an under developed tribal area, and will help in providing
employment and bringing the tribal people in to the mainstream. As you know
Lalgarh is on the border of Jharkhand and Bengal. It will cover Lalgarh, Purulia

and Bankura which are tribal areas.

Training for employment.

&4 b -al BT & | SA1a e fobam © 7
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KUMARI MAMATA BANERJEE : India has one of the world’s largest

populations of young people. Development and upgradation of the skill sets of
our youth is critical for their economic empowerment and a better tomorrow.
Contributing to the National Skill Development Mission, we will strengthen our
apprentices training facilities and the new facilities proposed at Dankuni will
impart state of the art training to young artisans and supervisors. This would be a
significant contribution to the national talent pool and would be another key input
in making the Eastern Industrial corridor a key to the future development of the
nation. That is why Dankuni will be the place where the Eastern corridor will be

going. Everything has been mentioned in my speech.

Performance in 2008-09

Madam, despite the economic slowdown in the last financial year, the

Railways loaded 833 MT of freight cargo which is a 5% growth over the
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previous year. Traffic Receipts grew by 11.4% to reach Rs 79862 cr. A saving of
Rs 676 cr was achieved in expenditure, through stringent economy measures.
Even after having disbursed Rs. 13,600 cr. towards implementation of 6th Pay
Commission recommendations the Railways were successful in generating a
cash surplus before dividend of Rs. 17,400 cr. and after fulfilling their full
dividend liability of Rs 4,717 cr were able to maintain internal generation for
investment at Rs. 12,681 cr. The plan expenditure for 2008-09 was about Rs.
36,336 cr as against the revised target of Rs. 36,773 cr. Budget Estimates 2009-10

Madam, I shall now deal with the Budget Estimates for 2009-10.

Madam, I am presenting the Budget Estimates for 2009-10 in the back drop
of the shortfall in performance of the Railways in 2008-09. Freight loading fell
short of the target of 850 MT by 17 MT. Similarly, revenues expected from
commercial utilization of surplus Railway lands also did not materialize. The
primary cause for these shortfalls appears to have been the economic slowdown.

This has forced me to review the targets set for 2009-10 in the interim
budget. Based on the review, it is very clear that the unrealistically high targets
set in the interim budget are not sustainable and warrant a mid course correction.
I have now set more realistic targets for 2009-10 in the main budget based on
the continuing trend of recession in the manufacturing sector and exports.
However, I am confident that with the combined determination of the 14 lakh
strong railway family we will come back to the house with an even better
performance.

The freight traffic target for year 2009-10 has been fixed at 882 MT. This
will give an incremental loading of 49 MT over 2008-09, whereas incremental
loading in 2008-09 was only 39 MT. This ambitious target is being kept in light
of the special measures being taken by a government to give an economic stimulus

as a counter recession measure and keeping in view the special efforts that the
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Railways will make to attract more bulk traffic and new traffic streams. Efforts are
also on to capture long lead traffic.

Madam, as I said earlier, I will cut short my speech.

With all these measures, goods earnings are projected at Rs 58,525 cr,
which is Rs 5,092 cr more than performance of 2008-09. *Passenger earnings
are projected at Rs 24,309 cr. A growth of 10.8% has been provided in
keeping with the long term trend of growth.

The target for other coaching earnings is being kept at Rs. 2,750 cr which
would imply a growth of 40% of the performance in 2008-09. I am of the firm
view that proper marketing of our SLRs and running of premium parcel services

will certainly help us realize this difficult target.*

Madam, the Railways has a vast potential for revenue generation from non-
traditional sources. In my previous tenure as Railway Minister, [ had initiated
several measures in this regard. Enough efforts have not been made to realize this
potential. I will now develop new innovative ideas for land and air space
utilization for commercial purposes through PPP mode. Such business plans
would be monitored closely to achieve substantial revenues over the next three
years. The target for sundry earnings is being pegged at Rs 2,760 cr, but once
these initiatives take shape I am confident that not only will we improve on this

but will be able to do wonders.

Clearance from traffic suspense has been kept at Rs 75 cr as against the
performance of Rs 25 cr achieved in 2008-09. Based on the forgoing projections,
Gross Traffic Receipts have been projected at Rs 88,419 cr reflecting an
increase of Rs 8,557 cr on the actuals of 2008-09.

*....* This part of the Speech was laid on the Table.
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I propose to retain the Ordinary Working Expenses at Rs 62,900 cr, to
ensure that adequate provision is made for disbursement of 60 percent arrears in
salary, due in 2009-10 on account of implementation of the 6th Pay Commission
and for maintenance expenditure. However, I am simultaneously pursuing
stringent economy measures to target a substantial saving in working expenses.
Total Working Expenses are projected at Rs 81,665 cr, which include Rs 5,325
cr as appropriation to Depreciation Reserve Fund (DRF) and Rs 13,440 cr as
appropriation to Pension Fund.

Even after having absorbed the impact of 6th Pay Commission, to the
extent of about Rs 14,600 cr in 2009-10, the cash surplus before dividend of
the Railways works out to Rs 14,201 cr, Net Revenue Rs 8,121 cr. and
Operating Ratio 92.5%.

Madam I am proud that despite the combined impact of increase in
Working Expenses due to the 6th Pay Commission and sluggishness in earnings
due to the economic slowdown in the economy, Railways paid their full dividend
liability of Rs 4,717 cr in 2008-09 and will pay an even higher Dividend of Rs
5,479 cr in 2009-10.

Based on above projections the Excess of the Railways for 2009-10 will
be Rs 2,642 cr, which will be appropriated to Railways Funds.

Concessions
goord
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I, therefore, announce a new scheme called ‘Izzat’. Under this scheme, a
uniformally priced monthly season ticket of Rs. 25 would be available free of all

surcharges for travel up to 100 kms for members of the unorganized sector with
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monthly income not exceeding Rs. 1500/-. This will give lakhs of people in our
country a chance to travel on rail with dignity. This scheme will be implemented
with the cooperation of Members of Parliament. So, you have got a good work. It
will be routed through all the MPs and Ministers. The Central Ministers as well as
the District Magistrate can also recommened. This will be the administrative
work. We will work it out. We want to involve all the MPs. If they recommend,
then their ears will be covered. All the people will come to you and you will reach
the grass root. I would now like to read a couplet.

‘Bhanwar se lado,
Tum lehron se uljho,
Kahan tak chaloge
Kinare kinare ’

Concessions to Press Correspondents

Now I come to the Press. Instead of giving coupons, it is now proposed to
issue photo identification cum credit card based on the certification by the Press
Information Bureau and other competent State and local authorities. On
production of this card the Press Correspondents would be able to get reservation
done and also tickets issued from the PRS/UTS counters through this card.
Facilities would also be provided to get compact accommodation for both the
Press Correspondents and their family members who are not availing this
concession. In addition, concession of 30% will be increased to 50% for Press
Correspondents 30t A9 2 | 3Ray 3ma @R &M FA & AfbA At &1 oAb a1 &l
gad 8 | So permission to travel with spouse at 50% concession will be given
for once a year.

Madam, student concession is already there up to 12" Class in general in
the railways. The only thing is that Madrasa, high Madrasa and senior Madrasas
should also be included in respect of the student concessions because student

means all. It may be that some regional institutions and some Madrasa schools are
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there. So, everybody will be included. The student concession is there up to 12"
Class. The Madrasa, high Madrasa and senior Madrasa will be included.

Madam, the Indian Railway is having only one Metro Rail and that is
Kolkata Metro Rail and there is no other Metro Rail. We are giving 60 per cent
concessions on the metro fare to our students who are studying up to class 12" . 1
am happy to announce extension of concessional monthly season tickets available
for students attending school up to Class XII, Madrasa, high Madrasa and senior
Madrasa in Metro Rail, Kolkata. This would imply concession of 60 per cent for
students on the metro fare. Students attending recognized vocational institutions
will also enjoy this concession on the metro fare. I would request all over the
country to give this concessions to the people in the metro rail because the Indian
Railway is having only one metro. That is why we are giving 60 per cent
concessions for students on the metro fare. So I will request other metro railways

to provide these concessions. We will be grateful for this......... (Interruptions)

Only Ladies Special

A AT TS SIS W o s 0 T |
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faeelt # =emgwr | It will be only Ladies Special during the peak hours.

Madam, the number of working women in our country is on the increase.
They face considerable difficulties in travelling for work. I therefore, announce the
introduction of ‘Only Ladies’ EMU train services in Delhi, Chennai and Kolkata
suburban on the pattern of Mumbai suburban. These services will run for the

convenience of women passengers during office hours.
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Train services

Yuva Trains: Madam, the young generation is our asset and we are proud of
them. Due to economic difficulties poor youth are not able to travel on our trains. I
will run “Yuva Trains” dedicated specially for the young generation. These
trains will be introduced between major cities to ensure that the youth and low
income groups can travel at low rates between these cities. The new low-priced
fast train service will be started to connect youth in rural hinterlands to major
metros/cities. The train will provide air conditioned seated accommodation and
will run from point to point for distances ranging from 1000 km to 2500 km. The
fare will be Rs 299 for distances up to 1500 km and Rs 399 for distances up to
2500 km.

A weekly service will be introduced as a pilot service within three months in the

following sections-

a) Mumbai to Delhi
b) Delhi to Kolkata
If successful it will be extended to other areas of the country.

After Izzat, Student and Press concessions, ladies special and yuva trains, I
now come to a new train service called Duronto: A new train service by the
name ‘Duronto’ with AC and non-AC sleeper will be introduced for non-stop

point to point services between select cities throughout the country. This is a
non-stop service from point to point. STeal UgEl HE FHA TEl | HhAS B Y WS 2
For the first time in our history we will introduce nonstop trains.

AC and non-AC sleeper will be introduced for non-stop point to point services
between select cities. I am giving it for the first time in the
History.....(Interruptions)

DR. MURLI MANOHAR JOSHTI: Is it a 'Duronto' train?

FHANY AAAT IoN: 7l H gual iR B 9 QR L. (S¥aem)
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Duronto Train services

There are some words from Bengali and Hindi mixed up.
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. New Delhi-JammuTawi Non stop (Tri-weekly)
. Howrah- Mumbai (AC) Non stop (Bi-weekly)
. Mumbai-Ahmedabad (AC) Non stop (Tri-weekly)
. Chennai- Delhi Non stop (Bi-weekly)

. New Delhi -Lucknow Non stop (Tri-weekly)

. Delhi-Pune (AC) Non stop (Bi-weekly)

. Howarh - Delhi Non stop (Bi-Weekly)

. New Delhi -Allahabad Non stop (Tri- weekly)
. Sealdah-New Delhi Non stop (Bi-Weekly)

10. Kolkata-Amritsar Non stop (Bi-weekly)

11. Bhubaneswar - Delhi Non Stop (Weekly)

12. Ernakulam - Delhi Non Stop (Weekly)

O 00 3 O W K~ W DN

I am giving the names of a new trains because the time is very short. Only, within
a month, it is very difficult to come up with this..(Interruptions).--- 3R f&a1 & | 39
SRag a1 wgel [ am only giving the names of very few trains. It is not possible to

do much within one month's Budget preparation. I will read it now.

JEA o | (rEgT™) X WS G TS A YA ST AT By UIge G A |

Other New Train Services

In view of the increasing demand of the passengers, I also propose to
introduce the following train services. I am only giving a few trains as was

possible in one month’s budget preparation.
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a) New Introductions

1. Vishakhapatnam — Secunderabad -Mumbai Superfast (Bi-weekly)
2. Sriganga Nagar- Delhi- Nanded Superfast(Weekly)

SHRI SANSUMA KHUNGGUR BWISMUTHIARY (KOKRAJHAR): What
about introduction of new trains from Murkongselek to New Delhi via the
Bodoland?...(Interrutpions)

KUMARI MAMATA BANERJEE: All right, I promise that I will give you one.

3. New Jalpaiguri — Sealdah Superfast (Tri-weekly)

4. Bangalore- Hubli —Solapur Superfast (Tri-weekly)

5. Howrah — Bangalore Superfast (Weekly)

6. Pune- Daund- Solapur Superfast (Daily)

7. Ranchi —Howrah (3 days via Ghatshila- Kharagpur and 3 days via Asansol )
Intercity (6 days a week)

8. Kamakhya — Puri Express (Weekly) g+t 71 %< =

9. Jabalpur —Ambikapur Express (Tri- weekly)

10. Gandhidham- Howrah Superfast (Weekly)

11. Delhi — Sadulpur Express (Tri-weekly)

12. Ajmer-Bhopal Express (by integration of 9655/56 Ajmer- Ratlam and 9303/04
Ratlam — Bhopal express trains) (Daily)

13. Bilaspur — Tirunelveli Jn. (Thiruvananthapuram) Superfast (Weekly)

14. Mumbai — Karwar Superfast (Tri-weekly)

15. Durg- Jaipur Express (Weekly)

16. Dibrugarh Town — Chandigarh Express (Weekly) This is again concerning the
North-East.

17. Delhi - Farakka Express (Bi-weekly)

18. Hazrat Nizammudin —Bangalore Rajdhani Express (Tri-weekly) via
Kacheguda

19. New Jalpaiguri — Delhi Express (Bi-weekly) via Barauni

20. Mumbai-Varanasi Superfast (Daily)

21. Mysore- Yesvantpur Express (Daily)

22. Koraput — Rourkela Express (Daily) via Rayagada

23. Agra — Ajmer Intercity Superfast (Daily)

24. Mumbai — Jodhpur — Bikaner Superfast (Bi —weekly)

25. Agra- Lucknow Junction Intercity (Daily)

26. Hapa — Tirunelveli Jn. Superfast (Bi-weekly) via Thiruvananthapuram

27. Gwalior- Bhopal Intercity Express (5 days a week) via Guna

28. Kanyakumari — Rameshwaram Express (Tri-weekly) via Madurai

29. Howrah — Haridwar Superfast (5 days a week)
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30. Varanasi- Jammu Tawi Superfast (Daily)

31. Gorakhpur — Mumbai Superfast (Daily)

32. New Delhi — Guwahati Rajdhani Express (Weekly) via Muzaffarpur
GIGRERIT | S R (cTaer)

it SR RiE: fleR T Im T8 2 1 ... (crqer)

PR AHAT S0l 3N WS T & ?

33. Veraval — Mumbai Link Service (Daily)

34. Ranchi-Patna Jan Shatabadi Express (Daily) @1 fear =& g ?
35. Jhansi — Chhindwara Express (Bi-weekly) via Bina - Bhopal

36. Mumbai — Jodhpur Express (Weekly)

37. Jamalpur- Gaya Passenger (Daily) Iz fdad g - ffeR &1 7 ?
38. Jhajha- Patna MEMU (Daily)

39. Kanpur- New Delhi Shatabdi Express (6 days a week)

40. Bhopal — Lucknow — Pratapgarh Superfast (Weekly)

41. Lucknow- Rae Bareli —Bangalore Superfast (Weekly)

42. Shimoga- Bangalore Intercity Express (Daily)

43. Madurai — Chennai Express (Bi- Weekly)

44. Guwahati — New Cooch Behar Express Intercity (Daily) , again north-east
45. Balurghat — New Jalpaiguri Express (Daily) via Kishanganj

46. Alipurduar — New Jalpaiguri Express Intercity (Daily) via Siliguri
47. Dharmanagar- Agartala Fast Passenger (Daily)

48. Rewari — Phulera Passenger (Daily) via Ringus

49. Shoranur — Nilambur Road Passenger (Daily)

50. Coimbatore- Shoranur Passenger (Daily)

51. Mathura — Kasganj Passenger (Daily)

52. Farakka- Katwa — Azimganj — Nawadwip DhamExpress (Daily)
53. Bangalore — Kochuveli Superfast (Weekly)

54. Kolkata-Rampurhat Express (Daily)

55. New Jalpaiguri-Digha Express (Weekly)

56. Purulia-Howrah Express (Bi-weekly)

57. Kolkata-Bikaner Express (Weekly) via Nagore

Madam, in addition to this, I will announce the following trains: (a) Mangalore-
Thiruvananthapuram (b) Eranakulam-Goa (c) Puri Bhubaneswar- Lok Manya

Tilak (d) Puri to Surat via Sambalpur and (d) Bhunabewsar- Rourkela.

b) Extension of Trains

1 6517/6518 Bangalore-Mangalore to Kannur (Daily)
2 329/330 Andal- Sainthia to Rampur haat (Daily)
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3 1105/06 Jhansi-Barrackpore to Kolkata (Weekly)

4 6787/6788 Madurai-Jammu Tawi to Tirunelveli (Weekly)

57013/7014 Hyderabad-Usmanabad to Pune (Tri- weekly)

6 2075/2076 Thiruvananthapuram — Ernakulam to Kozhikode (Daily)

7 213/214 Mysore-Tirupati to Chamraj Nagar (Daily)

8 2329/2330 Sealdah - New Delhi to Amritsar (Weekly)

9 5761/5762 Ranchi- Alipurduar to Guwahati (Bi-weekly)

10 9269/9270 Porbandar —Bapudham Motihari to Muzaffarpur (Bi-weekly)
11 1471/1472 Jabalpur — Bhopal Express to Indore (Daily)

12 6885/6886 Ernakulam — Tiruchchirappalli to Nagore (Daily)

13 2177/2178 Howrah- Agra Cantt Chambal Express Mathura (Weekly)

14 3113/3114 Kolkata — Murshidabad Hazarduari Express to Lalgola (Daily)

15 2993/2994 Mumbai- Jaipur Express to Delhi (Tri-weekly)

16 2555/2556 Gorakhpur- Bhiwani to Hissar (Daily)

17 2685/2686 Mangalore- Chennai to Puducherry (Weekly)

18 2143/2144 Nagpur — Gaya Deekshabhoomi Express to Chhatarpati Sahuji
Maharaj terminal Kolhapur on one side and to Dhanbad on the

other side (Weekly)

19 2725/2726 Banglore — Hubli Intercity to Dharwar (Daily)

20 8425/8426 Raipur — Bhubaneswar to Puri (Daily)

21 8413/8414 Paradeep — Bhubaneswar to Puri (Daily)

22 8415/8416 Puri — Kendujhargarh to Barbil (Daily)

23 2173/2174 Mumbai —Kanpur Udyog Nagari Express to Pratapgarh (Bi-
Weekly)

24 1PR/2PR Pratapgarh —Rae Bareli Passenger to Lucknow (Daily)

25 2821/2822 Howrah-Bhubaneswar Dhauli Express to Puri (Daily)
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26 4227/4228 Varanasi — Lucknow to Kanpur (Daily)
27 2985/2986 Sealdah — Jaipur to Ajmer (Daily)

Madam, in addition to extension, I will give one new train in the Jharsukuda-

Gauwabhati- Dibruagarh sector. fébar gafm ....... ©ELIE)

¢) Increase in Frequency

1 2685/2686 Chennai- Mangalore from 3 days to daily

2 2423/2424 New Delhi- Guwahati Rajdhani Express from 5 days to 6 days

3 2443/2444 New Delhi- Bhubaneswar Rajdhani Express from 2 days to 4 days
4 7091/7092 Secunderabad —Patna from 2 days to daily

5 2739/2740 Secunderabad — Vishakapatnam Express from 4 days to daily

6 2111/2112 Amravati-Mumbai Express from 3 days to daily

7 2957/2958 Ahmedabad — New Delhi Rajdhani Express from 6 days to daily
8 2149/2150 Pune — Patna Express from 4 days to daily

9 2487/2488 Jogbani- Delhi Express from 5 days to daily

10 2823/2824 Nizammudin-Durg Chhatisgarh Sampark Kranti from 2 days
to 3 days

11 2985/2986 Sealdah- Jaipur Express from 2 days to daily

12 2905/2906 Porbander — Howrah (via Hapa) from 2 days to 3 days

13 4207/4208 Delhi — Pratapgarh Padmavat Express from 3 days to daily

International Co-operation

Both India and Bangladesh, on account of their shared history, have the advantage
of vast and strategically linked rail network. Apart from interchange of freight
trains, a passenger train called Maitree Express is also running between Kolkata
and Dhaka since April 2008. In view of demand of passengers it has been agreed

between two countries to reduce travel time and change the days of running. India
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and Bangladesh are also in the process of enhancing cooperation in the railway

sector including development of railway infrastructure in Bangladesh.

Annual Plan 2009-10

Madam, I took up the matter with the Finance Minister. After taking over the
charge, I took up the issue with the Finance Minister. I am happy to say this. I am
really grateful to the hon. Prime Minister, to the UPA Government and to our
Finance Minister that we have received an increase of Rs. 5000 crore as budgetary
support, over and above the Rs. 10,800 crore committed in the Interim Budget.
Madam, the annual plan outlays of the Railways are a harbinger of economic
stimulus for the country, the crying need of the hour. Reviewing the interim
budget projection of Rs 37,905 cr for the Annual Plan 2009-10, within a few days
of my taking charge, I was surprised to find that there was a provision of Rs
3400 cr for resource mobilization through PPP, of which Rs 3300 cr would
just not materialize. This would imply a straight reduction in the Annual Plan to
a level below the actual expenditure in 2008-09. I also learnt that the Railways had
received less than their proportionate share of Gross Budgetary Support (GBS), as
per the XI plan provisions. I immediately took up the matter with the Finance
Minister and am happy to say that we received an increase of Rs 5000 cr as
budgetary support, over and above the Rs 10,800 cr committed in the interim
budget. This has enabled the Railways to step up the plan allocation to Rs 40,745
cr even after non inclusion of the provision of Rs 3300 cr for PPP on account of

projects like station modernization, new locomotive plants as joint venture etc.

I am happy to inform the house that against all challenges and odds, the
Railways will be able to deploy internal resources at Rs 15,675 cr. Market
borrowing has been stepped up to Rs 9170 cr to support the higher requirement of
rolling stock. The house will also be happy to know that Finance Ministry has
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approved issue of tax free bonds by IRFC, for the first time, after a gap of
several years.

I would like to share with the House a few important highlights of the plan
allocations. In support of the numerous demands I receive from my colleagues in
the Parliament and States, I have increased the allocation for New Lines from Rs
1100 cr in the interim budget to Rs 2921 cr. The provision for Gauge Conversion
is Rs 1750 cr, an increase of 24% over the interim budget. In view of the
pressure on internal resources, all Gauge Conversion, Doubling and Railway
Electrification works have been trnsferred to Capital.

The interim budget provision for Passenger Amenities was only Rs 502 cr,
after excluding the provision for Public Private Partnership. I am extremely
happy to inform that the outlay has now been increased to Rs 1102 cr,
excluding PPP, which is an increase of 119%. <3 & T |

Madam, Railway men and women toil round the clock, facing a multitude of
adversities to serve this nation and run nearly 17,800 trains every day. We need to
address their basic needs. I am increasing the allocation for Staff Quarters to
Rs 335 cr, an increase of 49% on the interim budget. Allocation for Staff
Amenities is being increased to Rs 424 cr an increase of 79% on the interim
budget.

Additional Funds to the tune of Rs 1949 cr have been sought from
Ministry of Finance for National Projects of Udhampur-Srinagar-Baramulla,
Jiribam-Imphal Road, Dimapur-Kohima, Azra-Byrnihat, Kumarghat-Agartala,
Bhairabi-Sairong, Agartala — Sabrum and Sivok — Rangpo new lines, Bogibeel
Rail-cum Road Bridge, Lumding-Silchar-Jiribam and Rangia-Murkongselek

gauge conversion.
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Urban Transport Services

Thane-Turbhe-Nerul-Vashi: With the completion of Turbhe-Nerul section
(4.80 km), Thane-Turbhe-Nerul-Vashi project stands completed, facilitating
running of direct trains between Thane and Nerul.

Mumbai Urban Transport Project (MUTP) Phase-II: MUTP Phase-II
sanctioned in the Budget 2008-09 at a cost of Rs.5300 crore is under
implementation. Pre-feasibility study for Mumbai Elevated Rail Corridor
(Churchgate -Virar) to supplement the densely loaded and intensively utilized

existing suburban system for Mumbai, is in progress.

The Rail based suburban services i.e. Metro Railway, Circular Railway
and EMU services are the life line of the cities of Mumbai, Kolkata, and Chennai.
Even after augmenting the capacity of the existing EMU trains by way of
additional coaches and introduction of additional services, the rail based suburban
system will not be able to meet the demand of the ever increasing population and
do not provide rail based transport from origin to destination to the commuters.
There is a perceived need to provide an energy efficient rail based system as a
feeder route connectivity to the existing Metro/Circular Railway/EMU suburban
system in these cities. Therefore, I am happy to announce a feasibility study for
introduction of energy efficient rail based system for providing connectivity
to existing suburban system in the most efficient economic way in Kolkata,
Mumbai and Chennai.

Now, I come to the Kolkata Metro. It is the only Metro with us. That is

why to expand the project we have decided to undertake the following works:

Kolkata has a unique distinction of having a circular railway and metro
under the Indian Railways. Howrah having been declared as a world class
station, there is a need to segregate the suburban services to accommodate

upgraded facilities. In this context, decongestion of Howrah by shifting suburban
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services to Saltgola will also be undertaken. For better integration, we plan to

undertake the following works:

a) Dakshineshwar - Dum Dum — Barrackpore metro extenstion

b) Development of terminal at Majerhat

c¢) Majerhat-Diamond harbour via Joka

d) Majerhat to Diamond Harbour including Khidirpur- Garden Reach-Budge
Budge. This is about my constituency. It is only a small one.

¢) Dumdum to Garia via Rajarhat

f) Dumdum to Barasat metro extension

g) Park Circus to Bantala

Madam, the new rail line from Anantnag to Baramulla in Kashmir Valley
has already been completed. Further, a national project like the Quazigund-
Anantnag line will be completed in Jammu and Kashmir by August 09 and
will be inaugurated soon. The work on the J&K project has got a setback as
difficulties have been faced on part of the line from Udhampur to Katra and Katra

to Quazigund.

The alignment on Katra-Quazigund section has been under review and an
Expert Committee appointed to study the issues involved has recently submitted
its report. Madam, my foremost concern is the safety of the passengers.
Therefore the decision in this project has to be made very carefully. 1 will
review the matter soon and see how quickly this section of the national project

can be taken up for completion.

Madam, the Northeast region is very sensitive and its projects are in
progress for providing connectivity to state capitals of Arunachal Pradesh,
Nagaland, Manipur and Mizoram. In recognition of this, ten rail projects in this

region have been declared as National projects, including projects like Bogibeel
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rail cum road bridge and gauge conversion of Lumding-Silchar-Jiribam, Rangia-
Murkongselek. The construction of national project in Sikkim from Sivok to
Rangpo is proposed to be entrusted to IRCON for time bound completion. The
surveys for new lines connecting Gangtok and Shillong have been completed and
the proposals would be further processed for necessary clearances. A proposal for
creation of Northeast Region Rail Development Fund has already been initiated

to ensure necessary funds for timely completion of National Projects in the region.

The work of Lumding-Silchar gauge conversion is getting adversely
affected due to adverse law and order conditions in the area. The matter has been
taken up with the concerned authorities for providing necessary security so that the

work could progress smoothly.

I am going to entrust responsibility for monitoring all national projects to a
senior officer so that there is strict adherence to time schedules for completion. He

will be accountable for this.

New Lines

Madam, target of 250 km has been fixed for construction of new lines in
2009-2010. Some prominent sections are as follows:

1. Ghoramara-Dumka of Deogarh-Dumka

2. Bishnupur-Gokulnagar of Tarakeshwar-Bishnupur

3. Lanjigarh-Bhawanipatna of Lanjigarh-Junagarh

4. Quazigund-Anantnag of Udhampur-Baramulla

5. Rewari-Jhajjar of Rewari-Rohtak

6. Kottur-Harihar

7. Churaru Takrala-Amb Andaura of Nangal Dam-Talwara
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Gauge Conversion

During 2009-2010, a target of completion of gauge conversion of about
1300 km has been fixed including the following sections:
1. Pandharpur-Miraj of Miraj-Latur
. Saharsa-Dauram Madhepura of Mansi-Saharsa- Purnea
. Sitamarhi-Bairgania of Jaynagar-Narkatiaganj
. Parlakimidi-Gunupur of Naupada-Gunupur
. Mathura-Achnera
. Aunrihar-Jaunpur

. Fakiragram-Dhubri

o N N N K~ W

. Ratangarh-Degana of Sadulpur-Bikaner-Degana
This time, within a short time, we came with this. Within a short time, it is
not possible to get all the projects cleared from the Planning Commission. After
this Budget is passed, we will go through this and then we will take care of them.
9. Madanapalle Road -Dharamavaram of Dharmavaram-Pakala
10. Quilon-Punnalur
11. Baripada-Bangriposi of Rupsa-Bangriposi
12. Daboi-Chhota Udepur of Pratapnagar-Chhota Udepur
13. Wansjaliya-Jetalsar
14. Ajmer-Phulera
15. Bhildi-Samdari
16. Haibargaon-Mairabari
17. Vellore-Villupuram
&1 L, B9 AR & UH W T B
13.00 hrs.

Doubling

During 2008-09, 363 km of doublings were constructed whereas for 2009-
10, target for doubling of 700 km has been fixed. s 2’ The work of doublings
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of Phaphamau-Allahabad, Mansa-Bhatinda, Ghutiarisharif-Canning, Dakshin
Barasat-Lakshmikantapur, Lohta-Badhoi, Jirat-Ambika Kalna, Magrahat-Diamond
Harbour,  Yesvantpur-Yelahanka, = Yelahanka-Chennasandra, = Brundamal-
Jharsuguda Flyover, Gandhidham-Adipur, Gandhidham-Kandla Port and Nalikul-

Tarakeshwar have been proposed in the Budget.

However, the House will appreciate that small is beautiful. I cannot do it

everywhere. Wherever Railway is there, I can do small projects.
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Madam, in this budget time for preparation has been very short. Being an
election year, expectations are very high. There has not been enough time to
process cases for approvals of Planning Commission. However, we will shortly be
sending the major projects for necessary approvals. However, the House will
appreciate that “Small is Beautiful”. Therefore, in order to continue the pace of
creation of infrastructure, I propose to process the following rail connectivity

proposals.

a) New Lines:

1. Shahganj-Unchahar via Sultanpur, Amethi, Salon
. Bongaon-Bagdaha
. Banspani-Bimalgarh-Barsuan

. Dankuni-Jorgalpara-Furfura Sharif-Jangipara-Bargachia

2
3
4
5. Chikballapur-Sri Satya Sai Prashanthi Nilayam
6. Balurghat-Hilly

7. Alamatti-Koppal

8. Salboni-Jhargram via Lalgarh, Belpahari. If this area is connected, I think the
tribal people will get the development.

9. Bolangir-Nawapara Road

10. Digha-Jaleswar-Puri

11. Yadgir-Shahapur-Shorapur-Muddebihal-Alamatti

12. Bishnupur-Mukutmonipur

13. Gadag-Haveri

14. Samsi-Dalkhola

15. Krishnanagar-Beharampore via Chapra, Karimpur

16. Gadag-Wadi

17. Tarakeshwar-Magra restoration

18. Shimoga-Harihar
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19. Kaliyaganj-Buniadpur

20. Madhuban-Giridih

21. Panskura-Ghatal-Chandrakona and Ghatal-Arambagh
22. Anekal Road-Bidadi

23. Namkhana-Bakkhali

24. Pune-Nasik

25. Joynagar-Raidigi

26. Rajkharswan-Ranchi

27. Hasnabad-Samshernagar

28. Medak-Akkanapet

29. Arambagh-Khana

30. Dantewara-Malkangiri

31. Canning-Gosaba via Basanti

32. Vishnupuram-Venukonda

33. Kakdweep-Sagar-Kapilmuni

34. Dullabcherra-Cheraji

35. Mandir Bazar-Ramganga

36. Sambalpur-Behrampur

37. Chalsha-Jhaldhaka

38. Madurai-Ernakulam (Cochin)

39. Ghatakpukur-Minakhan

40. Bilara-Bar

41. Baruipara-Furfura Sharif-Arambagh

42. Ratlam-Banswara-Dungarpur

43. Krishnanagar-Nabadwipghat extension to BB loop
44. Ramnagar - Chaukhutiya

45. Machhlandpur-Swarupnagar

46. Erumeli-Pathanamthitta-Punalur-Thiruvananthapuram

47. Ajmer-Sawaimadhopur via Tonk
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48. Sainthia-Chowrigacha via Kandi

49. Yamuna Nagar-Chandigarh via Sadhaura, Naraingarh
50. Nanded-Bidar

51. Singur-Nandigram

52. Dabwali-Kalanwali via Sirsa

53. Mirik-Gangtok
b) Gauge Conversion

1. Chhindwara-Nainpur-Mandla Fort
2. Ahmedpur-Katwa
3. Nagbhir-Nagpur

c¢) Doubling

1. Tala-Princepghat-Majerhat

. Secunderabad-Mahboobnagar
. Sahibganj-Bhagalpur

. Mokama-Ara

. Rampurhat-Ghumani 3rd Line
. Rewari-Hissar

. Dankuni-Bally 3rd line

. Bibinagar-Nallapadu

O© 00 3 O W W DN

. Krishnanagar-Lalgola

10. Rajkot-Viramgam

11. Bandel-Saktigarh 3rd line
12. Jhansi-Kanpur
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Railway Electrification

The target for electrification during XI Plan is 3500 Route Kilometers with
an outlay of Rs.3500 crores. In the first two years of XI Plan, 1299 RKMs has
been electrified. Survey for electrification will be carried out for
1. Jaipur — Sawaimadhopur
2. Khana — Farakka Phase I upto Rampurhat
3. Guntakal — Guty - Bangalore
Tl Tl df |ahell § ?

MADAM SPEAKER: Please.

AN AHGT q6 2 A1 Il AT ST

SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): We are deprived of
a train from Balurghat to Kolkata. There is no passenger train.....(Interruptions)
So also, there is no passenger train from Balurghat to Malda; there is no passenger
or express train from Balurghat to New Jalpaiguri. This is an underdeveloped
area........ (Interruptions)

KUMARI MAMATA BANERIJEE: You do not give me lessons. For thirty-three
years, | know what you have done. Do not ask me this question right now. Let

the Budget be completed. Balurghat project is there. You do not know that.

There have been demands from various quarters for making the Tatkal
Scheme more user-friendly. [ have decided to do just that. The period of advance
booking under the Tatkal Scheme will be reduced from 5 days to 2 days, Tatkal
tickets will be made available destination-wise instead of from end to end thereby
reducing the financial burden on passengers. Madam, there are some complaints.
Tatkal charges will now be levied as a percentage of the fare subject to a minimum
of Rs. 100 instead of minimum of Rs. 150 at present. Sl Ugel STaT ofd & IHHT HH
PR fear g ?
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Madam, there are considerable delays in project execution and
implementation by the Railways. All the initiatives indicated in the Budget and
the projects taken in hand would have to be strictly monitored for implementation
in line with fixed target dates. I propose to develop a project monitoring
mechanism by setting up a project monitoring committee, so that time lines are
strictly adhered to and there is no slippage in project delivery. With this, I hope to
achieve substantial savings in cost associated with faulty planning and time over

runs.

Madam, I am deeply conscious of the need to bring about a perceptible
improvement in the travel experience of our passengers. Through this Budget, I
am committed to several initiatives which I hope will bring highest satisfaction to
the travelling public. I am also aware that the recession in the economy has caused
much economic burden among the poorer section of our society also. That is why,
I do not propose any increase in the passenger fares of any class or category

of trains. Similarly, I do not intend to increase the freight tariffs.

Before I conclude, I would humbly submit to the House that I have had an
extremely short time to prepare and present this Budget, in view of the election
year. Therefore in the limited time, I have tried my best to cover the major facets
of Railways. However I would like to inform the House that I will frame a suitable
strategy and road map for the coming years. I propose to take concrete steps to
make Indian Railways a strong, responsive and vibrant organization, with
higher levels of capability and effectiveness. I would like to assure the House
that Railways will come out with a ‘White Paper’ indicating its present
organizational, operational and financial status based on its performance in the last
5 years and develop a Vision 2020 along with short terms and long terms

strategy and plan of action to realise it.
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I draw strength from these words of Gurudev;

“And it shall be my endeavour to reveal thee in my actions,
Knowing it is thy power gives me strength to act”

Madam, everyone likes to live life in a humane manner. The Railways is
an organization with twin responsibilities - commercial and social. It will be our
endeavour to render all commercial services with a human face. Here I would
like to quote a couplet.

Roshni chaand se hoti hai sitaron se nahin,
Kamyabi manviyta se hoti hai, zulm se nahin”

Madam, with these words I commend the Railway Budget 2009-10 to the
House.

(Placed in Library, See No. LT — 33/15/09)

13.21 hrs.

The Lok Sabha then adjourned for Lunch till Thirty Minutes
past Fourteen of the Clock.
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14.32 hrs.

The Lok Sabha re-assembled after Lunch at Thirty-Two minutes past
Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

BUSINESS ADVISORY COMMITTEE
Ist Report

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Sir, I beg to
present the first Report of the Business Advisory Committee.
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14.33 hrs.
DISCUSSION UNDER RULE 193
Situation arising out of rapid spread of swine flu in the country

MR. DEPUTY-SPEAKER: The House shall now take up Item No.18, discussion
under Rule 193.
3t =ty Qifera (qat facet): SUTeder Heled, AU B4 Sl ATl 99 193 & I w18 el
W =l B BT HibT [T, 3D [T § 3MUhT g=ydrs Bral gl 3T 1541 Al |91 H Ugelt
IR B dlel BT Hipl el 8, 39 oy # amuep! favy g=yare s_al g

TS HAGY, TS S WA Ul B, I ST 89 @ o =al # wWigd U] dEd ©

3R TAHAD! T H SAFIUST U, Ua-a9, YF-a = & 919 & ff S ofren 21 s <
T N T ARASY B & 76, dafew gl fawa @1 oo Tue § forn 21 oE dw@ @
AHS MY T - BIS Hedl § 5 INE AE-Sg @ T I¥ fawg § gowy ywifad gy € &k
FB FHs AW 2 6 IqH A W IRIE THH wwifad R &1 w21 99 AR 78N

qgel HfARID! # Ugell IR SAHIUST & U R[Ccs IRRY Bl TdT Ioll, 99 A ARG TR

ST §9 W AU U1 ToR W U © SR THM <2 & 9 Wy e 1 39 W TR
™ g B

IS Heled, g4 R @aN e J8 © 6 59 e A 3o Rl 9, K] A I/
BIpR, o Afrae] 3R SMR®T e v I SR-oi 8- I, a8 wied & w0 o
3T <RI A Y BN AT AGANID W9 A 3 < Y 8| 5G9 d b o I X o H S ®
g 3uD TR ITH W PO AN B SSX W I3 SR BT YHITAT B ol o W 2 E

IYTET ARIGY, MR # ITod 8l g, a1 ol SMer 991 el §, S8 IR 76 <9
H ST 3R UM AT 2 3R TG # Al 3R oS & | ot 911g, a1 9| 118 AT 120
& FUIG AN SAY THIT §U 2 oS I & Jr@aR | #+ I8 1 uqr fh gui | 39 uE1,
TH-1 IR @ 3R W TS Afdd @ 9 ff ot 99 # 2B TS ¥l STHRUS IRRE & dN #
gl db debeiieb! DN el 8, 99D AR 7S & Sl AR A aRd ¥, S99 A
Th Rl AT We=T H UIQ I o, A $HDhT Yeb BIAA 19 W5 U <@ 1T &, IAH I
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SHRIMATI MANEKA GANDHI (AONLA): Mr . Deputy-Speaker, Sir, before |
begin my speech, I would like to compliment the hon. Minister of Health and
Family Welfare — well, not compliment but I would like to appreciate the fact that
after five years of ‘drought’ in the Health Ministry, we have the promise of rain. I
know that the hon. Minister and the hon. Minister of State are both good
administrators and reasonable people. I have a great deal of expectation for the
first time from this Department.

Sir, I have no doubt that the reason I have been asked to speak on Swine
Flu by my Party is because it has the word ‘swine’ in it. The pig is a much
maligned animal. It is an extremely useful member of our world. It acts as
scavenger in areas where there are no humans to clean up the messes that humans
create. However, this speech is not a paean to the pig as we know it. It is about the
recent so-called Swine Flu epidemic.

Why is it called Swine Flu? It is because the virus is supposed to have
originated in 1918 at a pig fair where humans and pigs got sick together. It later
emerged, as it has now, that pigs catch the flu from humans and not humans from
pigs. That is the only relationship it has with that poor animal. Actually, it is a
simple type, it is a simple influenza strain of which there are hundreds. The HIN1
form of flu is one of the descendents of the strain that caused the 1918 flu
pandemic in humans. It was not a pandemic then. But it was even then touted as a
pandemic. As well as persisting in pigs, the descendents of the 1918 virus have
also circulated in humans throughout the 20™ century without causing any
epidemic much less, pandemic, except now in the media and have contributed to
the normal seasonal epidemics of influenza.

Again, I am going to go back. Before I take on Swine Flu or HIN1, I want
to talk about Swine Flu in pigs and the reason why I come back to pigs, even
though this Swine Flu has nothing to do with them, is because most of the viruses
that we stand in danger of getting may originate in the pig. Animals that are reared

in inhuman, cooped up, filthy factory farms, fed badly on bad food, often eating



03.07.2009 117

their own neighbours are the victims of many diseases of which the strains of flu
as in Avian Flu are the most common.

It will come as a surprise to nobody in this House that sixty per cent of all
the antibiotics produced in the world are fed to animals in these factories in which
they are reared for meat and milk. Since the meat carries the residues of the
antibiotic, it explains why humans are becoming increasingly resistant. The HINI,
HIN2, H3N1, H3N2 and H2N3 are swine influenza strains that are common in
pigs in all countries from the Americas to Asia. However, these do not transmit to
humans as yet. Even if exposure to them by workers in pig farms takes place, all
that happens is that antibodies build up in the body. There has been no
transmission from human to human either. But pigs die from flu all the time. E

1. hrs.

Indian factory farms have extremely unhealthy, flu and other disease ridden
pigs all the time and yet people eat their meat. However, to come back to today’s
subject, the 2009 swine flu outbreak in human-beings is due to influenza A virus
sub-type HIN1 that contains genes which are related to the 1918 influenza, as I
said before. But the origin of this new strain is unknown and it has not been
isolated in any animal. It is simply transmitted from human to human, and causes
the normal symptoms of influenza.

In humans, the symptoms of HIN1 or swine flu are similar to those of
normal influenza and of influenza-like illnesses - chills, fever, sore throat, muscle
pain, severe headache, coughing, weakness and general discomfort. But flu, for a
long time now, has been an ideal reason for panic-mongering and this has
happened so many times that one gets cynical about the reasons and assumes that
they are commercial with panics being created by medicine-sellers.

Let us look at the history of HIN1. In February, 1976, an Army recruit in
Fort Dix, America, died after showing symptoms of flu - tiredness and weakness.
Two weeks later, American health officials announced that he had died of swine

flu. Immediately the country decided that it was in the middle of a pandemic — as
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you know, a pandemic means a disease that is spreading all over the world - and
President Ford ordered every American to be vaccinated against swine flu. He was
vaccinated on television himself and so were 40 million people or 24 per cent of
the population. While nobody else got or contracted this flu from February to
October, 1976, three people died of the vaccinations, more than 500 people
became paralysed because of the vaccinations and after that, 25 people died after
being paralysed. In December, it was called off. While the swine flu was said to
become a pandemic, the vaccinations were the actual villains. The programme
was called off and swine flu HIN1 was never heard of again.

Now in 2009, we come to the same sub-type HIN1 and again it was called
swine flu because it originated supposedly in people in Mexico who blamed it on
pigs, but it was the pigs who got it from the human-beings. Then immediately, the
United States declared it a pandemic. Most countries have again been set off on a
wrong track and have wasted money and time by killing pigs as they have in
Egypt. In fact, they have killed more pigs in Egypt while they have not had a
single case so far of Swine Flu, than, they have spent on the entire health budget.

We, in India, are quick to go completely crazy with every alert sounded by
the West. Unfortunately, our scientists do not probe deeply into so called
pandemics. The avian flu is one case. We killed crores of birds, mainly belonging
to the tribals and poor people. We did not kill a single bird in multi-crore farm
factories in Pune, for instance, that keep chickens in much worse conditions than
the villagers do. But this is a scandal that needs an enquiry by itself. The previous
Health Minister bought hundreds of crores worth of so called avian flu medicines,
none of which was ever used or will ever be. That is another scandal that needs an
inquiry. What our scientists should realise before adopting western panics as their
own is that the swine flu has been compared by WHO itself to all other similar
types of influenza virus in terms of mortality. This is what the WHO says. “In the
US, for every 1,000 people who get infected with any strain of flu, 40 people need

admission to hospitals and one person dies.” This is even a higher ratio than what



03.07.2009 119

we claim for swine flu. India has no central records of checking who dies of what
and in which hospital, and we are not even working towards central record
keeping.E

Therefore, we have no idea of how many people die of an average flu, and we
resort to knee-jerk reactions prompted by scaremongers in other countries.

We have spent so much media space and money on detecting people with
the so-called flu symptoms. We have isolated people; given press conferences; and
gone after people who have supposedly run away from isolation units and
recaptured them only to find that we have no cases of swine flu. Have we applied
the same vigilance to cases of polio, which crop up regularly? Do we catch those
people who refuse to get polio shots? No, we do not. Have we applied it to malaria
or to that increasingly dangerous killer, namely, tuberculosis ?

In my Constituency, just last week, I was called-up by an anxious father
whose son of five years had been diagnosed with TB. He was told by the Central
District Hospital that the medicines would reach his house on the 23" of June as is
the system in Uttar Pradesh. The system is that people will come to you with the
medicine, but you cannot pick it up yourself. The deliverer never arrived, and he
called me. I spoke to the CMO and it turned out that the man who was supposed to
give him the medicines had instead gone to attend a wedding. Should we not put
more time and media space into stopping the diseases that we already have, and
improving the delivery systems of medicines instead of adopting new and fanciful
completely artificial diseases? Flu is normal, and all its strains are normal
including Swine Flu HINIL.

In humans, the symptoms of the 2009 HIN1 virus are similar to those of
influenza in general. It cannot be spread by eating pork products since the virus is
not transmitted through food. All we need is the standard prevention against
spreading of the flu virus from human to human, which is frequent washing of
hands with soap and water, especially, after being out in public, and disinfecting

surfaces, especially, household ones as it is important. Influenza can spread by
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cough and sneezes, but an increasing body of evidence shows small droplets
containing the virus can remain on tabletops, telephones and other surfaces in
which case an alcohol-based gel or foam or hand sanitizers work well to destroy
the viruses and bacteria. Anyone with flu-like symptoms such as fever, cough or
muscle aches should stay away from work or public transportation. That is all. We
are over reacting. We are spending crores of rupees for something where only
these two things work.

Please do not spend public money again scandalously by buying newly-
invented commercial foreign vaccines or spend our scientists’ time in inventing
vaccines for a flu that will not be here by next year because it would have mutated
into HIN10 or whatever. The normal flu vaccine that has been in the market for
several years now has been proven ineffective in every single form of flu that it
was supposed to inoculate us against, and a new vaccine will again be more
dangerous than helpful. We are told that America is at work on a vaccine for the
new strain, but it would have gone and mutated long before we are ready.

Tamiflu is what you will choose as the answer because you have already
stockpiled Tamiflu in crores for Avian Flu. You do not know what to do with it
since Avian Flu has disappeared instead of being the pandemic that killed one
billion people. You have said that now we will use Tamiflu for Swine Flu and not
for Avian Flu. This is not the answer. It has never been -- not even to the
predecessor Avian flu and not now also. Have the crores worth of Tamiflu bought
by the Health Ministry in the last five years ever been released into the market?
Even the antibiotics bought for the so-called plague 20 years ago were lying at the
Customs till last year.

The truth of the matter is that normal antiviral drugs make the flu milder
and the patient feels better faster. Palliative care, at home or in hospital, focuses on
controlling fever and maintaining fluid balance for the treatment of flu viruses.
The adage that applies to all flus applies to this one as well, which is that with

medicine it takes a week and without medicine it takes seven days. The majority
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of people infected with the virus make a full recovery without requiring even
medical attention or antiviral drugs.

This is just another type of flu virus or our typical seasonal flu symptoms.
So far, even if you see swine flu cases increase on a swine flu map, experts do not
know till today whether this influenza A (HIN1) virus will become a pandemic or
even a nuisance. We could just continue to see sporadic cases for a few weeks or
months till it stops.E

SARS, if you remember, was touted as the killer of millions. Does anybody
even remember what SARS stands for or whether it actually killed a single human
being? However, I would like to say that the global pharma companies like Roche,
Gilead, and Glaxo SmithKline are making a killing through the sales of antivirals
like Tamiflu and Relaxin. The US Administration has already opened an
emergency window in its authorisation system to allow Tamiflu and Relaxin to be
used more widely on flu sufferers across the world. Even the small vaccine
producers like Biocryst and Novavax are hiving for profit. India has bought
Tamiflu, but has not authorised its retail sales. Strangely enough, the reason that
your Ministry has given for not giving Tamiflu to the public in spite of giving the
scare that swine flu exists is, “Indiscriminate use of this drug by the public could
result in the virus developing resistance to this only known treatment of the HIN1
influenza”. This is what your Government has officially said. You keep buying it,
but you never give it to us. You never allow anybody to use it because if we use it,
we might get immune to it. We buy an imaginary medicine for an imaginary
disease, and who gets to live happily ever after — the companies, the Ministry, the
Government, the sellers, the buyers?.

I would like to say that perhaps we should downplay our great insistence on
and the amount of money we are spending on swine flu, and divert it back to our
original diseases. Before I finish, I would like to go back again to the word ‘swine’
and ‘pigs’ because it is really important. Pigs are unusual as they can be infected

with influenza strains that usually infect three different species: pigs, birds and
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humans and it can go anywhere. This makes pigs a host where influenza viruses
might exchange genes, producing new and dangerous strains. Therefore, I would
suggest that the Health Ministry should also start looking at the way we farm pigs.
GIGO (Garbage In, Garbage Out) is a standard principle. Come to the basis of
what is spreading Tuberculosis or what is spreading malaria or what is spreading
diseases. It all comes back to what we eat and how we treat them. I would urge
the Members of Parliament to do checks on all factory farms in their areas and see
the hideous conditions in which animals are grown for meat because this has
become the norm. All the diseases in the last five years that we have spent our
money on have been a result of the way that we have brought up chickens, pigs,
goats, and cattle Tuberculosis comes from factory farming of cows and buffaloes.
This is the lesson that we can learn from HINT.

If we want a healthy happy world, we must understand that all species in it

have to be healthy, or we will live in constant danger.
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# Yo AR (BremEl): A Iurede Sf, (9 193 & Sfdid Wigh-te| R WIS Ha
Qfera St 3R vaq g geER St 3 S 991 98 W a9y, 9@ foy # S9d] g=are oA
= el IR 89 AT YIdbTe H WIgH-te] UR 37U I @ dred I offehd 89 b
forg Hiept &1 firel Aept| ol WIS WY St 51 SfR SMTeRv AiehT el S 7 W@igA-Te] b aN
ﬁ@ﬁwﬁaﬁa&ﬁw&ﬁsﬁ%ﬁw%ﬁwwqqu A iR IR A
g1 WS Wl & IR W T4 IS A el qfcsh A9 2009 ¥ g SR A 2l I8 W 9RA B g
e @1 fawy 997 8o 21 99 1998 H T4 Ul R I BTG H W@igd Tl Hedl, IHBT
IRRY fower 818 die o1l a8 srefay & ot o, uferal & o} o ofk SHaRi & ff ol 39 IR |
TWe-a%e & Fifadi 8 89 o o Mt Ugd © 3R a9 I~ ff 359 e § o § & U8
WIS U R 2, I8 DY SRS ol iR Hal F M, I8 3 a0 1 aar T8 & Uy
gl 3T & WHMER Al # bS] & dN H q9-99g R foar o g b 116 <= A
W@IgT Te] Well BT 2 3R 2371 AN 34 db AR b o

W@ IR IRAR wemr R (3ft AW w6 INeTe): G B 116 <RI W WA U el
a1 2l

Y dtors R ¢ SN B, ST & 116 ST H WIS Wl el gaN ¥ 3R g9Y 2371 A &
ol g1 o 4T e St ¥ e &R w e FEER 77 o ver {5 g # oft afdw @
I g3 ©, 91 a1 &1 fawy 2

SHRI GHULAM NABI AZAD : Sir, I may not get an opportunity to reply today

because hardly ten to fifteen minutes are left and I shall have to reply on Monday
only. It has been reported in newspapers and it has appeared in one of the channels
also that one patient has died in Kerala. I would like to make it clear that he has
not died of Influenza A HIN1 because the State Government had sent the sample
for testing to Delhi and the report was found negative.

#f dars PR ;o W S T wsdaRyr fear B, 9% 9gd o a1 R

SHRIMATI MANEKA GANDHI (AONLA): While I deeply appreciate the
measures that you may have taken at airports etc., and perhaps we congratulate

ourselves that the measures that have been taken at airports have prevented the
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swine flu. But all the countries that have taken no measures at airports have also
found no swine flu.

SHRI GHULAM NABI AZAD: 1 will reply that on Monday. But at this time,
since it has already appeared in the Press that one person has died so far, I would
say that let us keep our fingers crossed that not a single person has died of swine
flu.

2N dors AR : F3 Off 7 W A1 8, F€ Igd 30! a1d 8] SR W YAl B © (P 5
THR B TR T Bl AR B @fda o 977 7 211 s U 89 v w1 @y a=ne
9 R B SA18 B WISl BT H ol §, oAb Il TP DI O Adiol R T8 U B
TN BT T ST A SABIHIOT B AR AN | I8 R 7 Hol, 39 IR § Saed Dl Ahad]
T& el 21 & wER TEl & A A 9HeN U g8 2 5 dfder & oo wieR
ANTAIRAT 3 A8 el a7 gall &, <feh ¥l TR 8A o Uel © [ I8 Yo 4, ulerdi &
SIFART A AT B A AT Bfeedl & A1 dAdd I 1 @ Il 9 Bal, 393 aR § 3nft db
TdqT TE Tl g1 39 IR H 99 & forg gfver & denfe o €1 Siel 9% R 99 @1 909 g
AR TA H B TS, Soilfae # W B9 <@ e § o faqeil F o arell Rt Wt defrgew
g, 91 W R SY| Badt feeell & &, < B qUR IS R, S8l fAqw W wergew
IR WWW@WW%WWW%—WWWI%@T%W
TR D U F TE AR B AU < H 3 @ T VAT 95 A garzAi € A aaw
U B FY TS TH AR I [hAT 2 oAb O & g Sarsit BT SRR WH BT 2 WIS

el BT AN 370 el WU A 3 Sl § T8 Wt del M1 & b U aafd & gk afd 4
AT B AR A Io-d61 A | I§ TN Bl I8 21 BH 39 AR fIRY AR W &M S
BT 39 dHMRN & e &1 SIMeGRN & Jawell hdd QIRUCH H & 81 dfcth vold e
W W I AR AN BA18 S8, XA SR U el SiErel | W A B © gafay e
geTel R AT SHT SAOH BT A1Vl 39 AWl SEl R S & foTy URIUe Sfde} dd
Y 1 fRIY TR R S/ FRRET HY A1 U S8 ¥ GOl S8 I8 4RI 7 Hef urg|
S8l T | SIaeRl B! a1 &, 918X & o™l A 98 A A9 g9 oF § AN & WX
e A GG & Siaex WIgd el Bl SIS T8l PR U1 I8 &l T8 SR 8 [ Ao YA
TR # gg B firet Sar ® & san-gant wRS A8t g T 21 39 ORE & JHER UG Bl
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frerd €1 ST qd aaRTall | el € SR # g QIR 81 Aredl gl Il ST WAER b Jrerdr
grfior &3t § foaedt ok Hivasfl, 2e dedl @ W% eI SN B SRd © i 8 ddhdl §
fh 980 4 IS SR PR TR A & 7 W 3R PHEl TAIT B oMY gAY gH a9y R R
[RENEICESIR S

HEIGY, guRl 3R AT &5 & vt iR Muerfl @ ddy § =g aWl yewEli & g
AT & AT ATt B DI SRR TS, I8 BT 39D 1T T8 W 91 B OV a8 AR
ST HEMRN @ WU H Bl Wl 8, 39 W DY hold DYl T/Y USA 9GP I b oIy deRi
Y 7Y 3R I8 O ¥ @ gRAT| 31 iferdl &l @ o & fog wiferar gr= fiem <© 2
3l BAR fHate & Hremel, SR yo¥ § dbel d9d & 7S <@ Bl el | o o qul
A I WH B AT AT AfPT 99 &7 § Bl e ¥ oY g1 Igd & I Y U F| g TS
RIBR FEI TS0l BT i I8 Al 9 A WH 8l AT AT b $H SHT8 I SHR W &l
3T S¥Rd 39 91 B 7 fF S R fiRat €S9 <1 i 98 wE ot § 5 w@rs w1
TARAT 7 & fITel Wawy 81 GhdT 2 S99 Ul 31 |ed d JHH 14 Sols s ©, W& dik
AT < SR AHT A o <« B (A H a1 AT G D [T qHE qHINAT SAear | A
® FIW IR B © gAY 37 R Hgledl BT AMeISH 2| 3777 9ga Wi ffex € s
e A IR TR B AT AR R HAT B Yeh T ARG DY dl(p TS Fe], Bl
ST WO AR O¥ | 96 W@ T 39 Hld [HA1 o Wb | I SHIE B P o 39 A & forg
BT ATSTAT FAMGT AR b DT G DI BT

# gl Sl B A AU AT FHIE Rl B A 3 dler DI Alepl A1 39 folg
# ST Igd IMHR Bl
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DR. RAM CHANDRA DOME (BOLPUR): Mr. Deputy-Speaker, Sir, I rise to
take part in this short duration discussion on rapid spread of swine flu in the
country. I thank Mr. Sandeep Dikshit my esteemed colleague and my good friend
Mr. Paban Singh Ghatowar for bringing forward this motion for discussion in the
House.E

We have hardly discussed, particularly the debate put forward by Shri
Dixit, who has deliberated here several aspects of this sort of problem in our
country in great detail. My other esteemed colleague, Shrimati Maneka ji,
deliberated in detail this issue, the pros and cons of this problem, in her speech. 1
am entirely in agreement with her views on this problem because with such types
of problems panic is created. Many times, the real cause is unfounded and this
problem is creating panic among the people. Many times such type of diseases
cause epidemic or pandemic health problem. These days, panic has been created
mainly on this sort of problem by the vested interests.

Sir, on this particular problem, recently, I have gone through a journal —
The New England Journal of Medicine — which surprisingly revealed that a
particular virus is responsible for this sort of infection in the human beings, which
is called, Swine Flu. I am in agreement with Madam Gandhi that basically the
swine is not creating this problem but they are the victims of this infection mainly
from the human source. The cause of recent pandemic, according to the new
studies, scientists investigating the genetic make up of Flu Virus have concluded
that there is a high probability that the HINI strain of Influenza A behind the
current pandemic might never have been reintroduced in the human population,
were it not for an accidental leak from a laboratory working on the same strain in

1977.
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The New England Journal of Medicine comments that the re-emergence
was probably an accidental release from a laboratory source.  Two famous
scientists working in this area - Shanta Zimmer and Donald Burke from the
University of Pittsburgh in Pennsylvania - said that frozen samples of the virus
stored in the laboratory since 1950s, and most laboratories doing research on
Influenza would have the 1950s strain and one cannot pinpoint actually a
particular laboratory is responsible for its accidental release but the re-emergence
of HIN1 in 1977 made it potentially a man-made pandemic.

Therefore, it is also reminded that we need to be continually vigilant in

terms of laboratory procedures.

IqeAY AT : AT WSy 3d S9B] GHY GUW © AT 8, 9o diF 99 Uigde 3wy
IS o BT aRe TISH W19 A8 RN, dd Y 39 WR qreid |
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15.30 hrs.
PRIVATE MEMBERS' BILLS - INTRODUCED

(i) PREVENTION OF CRUELTY TO ANIMALS (AMENDMENT) BILL, 2009*
(Amendment of section 11, etc.)

MR. DEPUTY-SPEAKER: The House shall now take up Private Members’

Business. Item No. 19, Shri Francisco Sardinha.

SHRI FRANCISCO COSME SARDINHA (SOUTH GOA): Sir, I beg to move for
leave to introduce a Bill further to amend the Prevention of Cruelty to Animals
Act, 1960.

MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the
Prevention of Cruelty to Animals Act, 1960.”

The motion was adopted.

SHRI FRANCISCO COSME SARDINHA : I introduce the Bill.

* Published in the Gazette of India in Extraordinary Part-11, Section-2 dated 03.07.09
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15.31 hrs.

(i) UNDERDEVELOPED AND BACKWARD AREAS AND REGIONS
(SPECIAL PROVISIONS FOR ACCELERATED DEVELOPMENT)
BILL, 2009*

SHRI BAIJAYANT PANDA (KENDRAPARA): I beg to move for leave to
introduce a Bill to provide for the establishment of an autonomous central
Authority to ensure rapid, accelerated and overall development of poor,
underdeveloped and backward areas and regions of the country which lag behind
in matters of development of infrastructure in economic, social, educational,
technical and industrial fields and assure their speedy development in a planned
manner and for matters connected therewith or incidental thereto.

MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the
establishment of an autonomous central Authority to ensure rapid,
accelerated and overall development of poor, underdeveloped and
backward areas and regions of the country which lag behind in
matters of development of infrastructure in economic, social,
educational, technical and industrial fields and assure their speedy
development in a planned manner and for matters connected
therewith or incidental thereto.”

The motion was adopted.

SHRI BAIJAYANT PANDA (KENDRAPARA): I introduce* the Bill.

* Published in the Gazette of India in Extraordinary Part-11, Section-2 dated 03.07.09
* *Introduced with the recommendations of the President
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15.32 hrs.
(iii) PERSONS AFFECTED BY NAXALITE TERRORISM
(RELIEF AND REHABILITATION) BILL, 2009*

SHRI BAIJAYANT PANDA (KENDRAPARA): I beg to move for leave to
introduce a Bill to provide for relief, compensation and rehabilitation measures
through employment and other means for the persons affected by naxalites or
maoist terrorism in various parts of the country and for matters connected

therewith or incidental thereto.

MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for relief,
compensation and rehabilitation measures through employment and
other means for the persons affected by naxalites or maoist terrorism
in various parts of the country and for matters connected therewith
or incidental thereto..”

The motion was adopted.

SHRI BAIJAYANT PANDA : I introduce the Bill.

* Published in the Gazette of India in Extraordinary Part-11, Section-2 dated 03.07.09
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15.33 hrs.

(iv) CITIZENS AFFECTED BY CYCLONE, SUPER CYCLONE OR
TSUNAMI IN COASTAL AREAS
(COMPENSATION, REHABILITATION AND WELFARE) BILL, 2009*

SHRI BAIJAYANT PANDA (KENDRAPARA): I beg to move for leave to
introduce a Bill to provide for the protection of citizens living in coastal areas
affected by cyclone or super cyclone or tsunami or any other natural calamity in
the coastal areas of the country by providing adequate compensation,
rehabilitation and welfare measures and for matters connected therewith or

incidental thereto.

MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the
protection of citizens living in coastal areas affected by cyclone or
super cyclone or tsunami or any other natural calamity in the coastal
arecas of the country by providing adequate compensation,
rehabilitation and welfare measures and for matters connected
therewith or incidental thereto.”

The motion was adopted.

SHRI BAIJAYANT PANDA : I introduce the Bill.

* Published in the Gazette of India, Extraordinary Part-II, Section-2 dated 03.07.09
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15.33Y hrs.

(v) PREVENTION OF UNSOLICITED TELEPHONIC CALLS
AND PROTECTION OF PRIVACY BILL, 2009*

SHRI BAIJAYANT PANDA (KENDRAPARA): 1 beg to move for leave to
introduce a Bill to prohibit unsolicited telephone calls by business promoters or
individuals to persons not desirous of receiving such calls and for the protection of
individual privacy of citizens and for matters connected therewith or incidental
thereto.

MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill to prohibit unsolicited
telephone calls by business promoters or individuals to persons not
desirous of receiving such calls and for the protection of individual
privacy of citizens and for matters connected therewith or incidental
thereto.”

The motion was adopted.

SHRI BAIJAYANT PANDA : I introduce the Bill.

15.34 hrs.
(vi) CONSTITUTION (AMENDMENT) BILL, 2009*
(Amendment of the Eighth Schedule)

SHRI ARJUN RAM MEGHWAL (BIKANER): Sir, I beg to move for leave to
introduce a Bill further to amend the Constitution of India.
MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the

Constitution of India.”

The motion was adopted.

SHRI ARJUN RAM MEGHWAL : I introduce the Bill.
MR. DEPUTY-SPEAKER: Item No. 25. Shri Yogi Adityanath — Not present.

* Published in theGazette of India, Extraordinary Part-II, Section-2, dated 03.07.09



03.07.2009 133

15.35 hrs.

RESOLUTION RE: CONSTITUTION OF NATIONAL BOARD
FOR THE DEVELOPMENT OF HIMALAYAN STATES

MR. DEPUTY-SPEAKER: Before I call Shri Virender Kashyap to move his
Private Members’ Resolution regarding Constitution of National Board for the
Development of Himalayan States, time for Discussion of this Resolution has to
be allotted by the House.

If the House agrees, two hours may be allotted for its discussion!
SEVERAL HON. MEMBERS: Yes, Sir.
3t dves weag (Rmen): #eiey, # Jd -l g ¢

“fenTerdl & @l Wiifors AT S Is HRU Y-ael, dee Bedl, Yoy, g
3R =T WTpfred e ARl 8, fore IRumRawy S 3R A1 &1 9 JHAH
BT T IR T & I TRIfA & HR g8 GSdhi, Hal iR o e wrf &
T @1 ST AN IR & & AEIIS-3M1Ee fUesus &l &I H [ad gy I8 a1
WHR A UE FXI ¢ [P I8 9 WDHR b [ A<y Fgrar d-

(1) ool & & ol & aggl &R fig e & forg;

(2) =7 A # e S ARl SR drdmHl @ AR @ forg; sik

(3) Sad &= | WPl MUl B JHTd Pl AdH B D SU JIM & o1y

U fRATerlt 5T fAbrd 1S AHE U dis’ Bl T fhdr syl

15.36 hrs.
(Dr. M. Thambidurai in the Chair)

HEIGY, 3MMU 31 TSI HEcd & 59 Sdoid [q97 W IR-ARGN Hhed TR YA Pl
ST a¥R Ya fhar & S foy § Hduerm Ul gwuarg <A1 @ gl A fFArd yew &
e GRIE 9T &3 A Yo IR 39 A Wed Bl 9awd JadhR 0T g

HEled, <9 H Dol WURE ARl U § 4 orfd, SH-oheiik, S, feardd
yoel, PR, warer, AR, RS, RevEd Uaw, FSiRg ud Rifawd §1 9 Il B o
AR B8 TS i A W W& 8 a1 Pl &F%hd W U A [RMd 89R
fPeier €1 Aarl AR § WSh, Wpel AR WRY Dl U4 3 b HRIl R R &

BT € SAHT B IO SATGT T YRS AT # BT T SITERURG U fheiriiey dgM |
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H HSh T H Sl AN ST 8, USTS! AN & Dy dbiod WM W I8 AN Dy 0N 30D
M Bl # Fwera g f6 39 +fe aRRAIRRT @1 7o @ gu a8t &1 g9 S0 siaenait
S AN B § SR feHEd Tew & ARl s | § 99 B & BRY 98 $Y 9N U ©
Sigl af # dHad IR 7EN & W Siad Fedl @ iR AY 9T # 9% ol w2l e
T & Wilfere Rl Uit 2 for Siet @ififal & o1 vd Swa e o et § o waew Tt
3R o @I AU HEYH B S Ahell & MR T8I gudl AR A @ & el dArsle-whif iR
fFIR & FB 9 # TG THIR & HRU TG B S 75qd B S Tt 21 A URTSl
H Y& aTel R 984 Hiod TRRART # T TR S & i 8 AT SivTelt 3 iR gY 2
S BT 62 TV DI ATG H YS! IR & fory FAait W Ao g+ ITehT BrIar Ugrs! i
& GoRad! &A1 H AT qP T8 Ugd U 2] $H PR A 9 AN D A [dbr b oy s
ﬂﬂﬂW?%’%*lElsﬁwﬂ@lmmw%’%ﬁﬁaﬁ'ﬂwﬁrﬁﬁ?ﬂwﬁaﬂﬁﬁ%El%'El%Ta%
ey winifores g, AIRRI-SHFIHD 3R AR BT DI &AM H & gy el
AT | WIRATT SUHETEIY b GRel | Sfarvr 9 9qg iR S FHET H AT Bl <9 Bl GRET
BT IR B8 AT & B ARBR 1 SRI07 3R qead] Idi § 3RT 9K IR 78 AeR |
THERIA I H TP HENITR HATSI 9™ B J1 B Dia! @@ § 39 deg ISl &
AR BT 39 HAAT & AIH J ST S GD | B 4 ASRINR HAGT 9 O ©
UL ¥ b Al A I oW IO @ © ol dllb WHI H ¥ B I FUT D
AT Il & AaWl &I HF AT 3R AMA H dredel T 8 & BRI b H ASNR
HATT DY RE (AT fachret #aTera R el 81 AbT| 37Tl ATy QR <% & Fef-ash D
foY @ a1 gal 2| Sy s B AT I B HAAR R AT &1 gfeea
BV fedrera fasr #amera A1 fedrer fdbm a1 &1 I &l A1fey| | e e 3 3R
e & S H Al dTedl g 6 S ad il W AN YT HA 9, I/ g9 & 9 A%
HI TS BT qhTerd Bl 8 R T ol 59 sredt f[qer) areiudl St AR v w3 9 &R
forae uewr oMy 9, @ SRM W 3W UHR B Yol a9 B navIdar deqy ai ot #
e & 99E HEl dredl § [ 99 UBR & ¢ fRuTerdd faer miteRe & oA @l arvon
PR B [l 984 AT gcx MR TRep B &1 ard W1 2004 H g8 o 1 SUSD! Dls 486
TEl B Wbl SR T BRI A 84 39 YPR B dIS D TS BT o9 T8l gAT AT ST D Bl
1S T off, ST o & et wal
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Heley, faATer & & AT ok i & forg qd # fAIffe «Rl R &5 ISR &1
9 3R &M ST a1 S @1 &l 39 I B Al difas goyfi & aRkier |
IR & 9g HA Bl Evd H AENER e B dve feurer e @ e o1 ff e
frar Sy R fedraa & qaiareliy W= iR Se R Ao o0 sreumad oas,
R & FHY Th & A A &7 H N Whe $ §R A 9| weled, 39 A
IR B RIS AT qfeeseR § qifhe 3R SR Qd H Y, diF, JuTdl, dvelled 3R
RIAR ¥ T § [o/d BRI ARG T0d 6 GRET AR srEsdl &l gite 3 39 oAt
AT BT ARy AR 3R N1 He 1 S 81 Ueb 3iR STel qifehea, ierael 3R =R
W gAs iR 3MKipara Bl Had WA a1 &A1 ©, del T | FSAEIeAl BT R I8l ©
R A B TR Ted Rifdrs W &l 21 IRd & go! 9o 83 ¥ gIx e, Idt, =,
SIoM¥, SEAYF, T, AT onfe AfAT I § S wEer: ufdew favm # eRg W SiR férr ud
H S B @l H el 21 A | s Al # I drell HiNuT 916 A SR a7 |Uar ol
T & 3TeTaT YREe, 916 Wed iR QdrT ITersil ¥ R SH-A1dl & & Bt & o
afd ¥ B SR T Iy WRDRI DI 916 A8 BTl UG q13 (AT W 3RAl 30 @ A
Usd 21 39 AW el i @ Winifele Ud Wi ARET oI Ul W © 3IR A8
sat fade © i o7 g 9 39 onfde faem ok e vdea @t &R e & 9 &t
EER BRGNS %WWWWWW@?W%WWW
JMATAH B AT B, o By Wk R f2drery dxeror 9 faem &t ifa a9 9| g9 Hifa 4
[EHTCTY b1 JATARUT HBT0T JoTTel], Y-UTRRRARIDT SR A19a W™res 4 Ud Uil e
S TCIH SYAN Ud A & 78 i Ard N@ifdhd @ Sl @rfey iR e fearerdt
&3 & ISR A ST IFARYT BN | Y ST INEIh T A e, Dsd SRl R R B
@ HROT YT Jfdagad fdbm el B 7 38

TR, TA.ELY. B AR & G S T GSH Ao, §d e fras 7 o @t
IR | 3T ATSHY g1 S HIEgH | <« & Ha) 9§ faIbrr <@+ &7 e, afed 9
AT &1 IS &9 faweyor &Y, @1 gl Ial B AETdAS W R o9 e 3t
oT, IaT T8l el 3R IAD AR UBE! IR Bl [Jbry W HH gorr| I dL.g. WIR &
T H AV T Arerel @t R st el /1 e R
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Holed, § 39 IN H Pl dedl g P I WR W S W A o8, 9
fewTeril JrAl @l fdehe TRRUTRRIT 1 WEAoR X §Y a1 A1 | S&TER0l & AR UR B Bl
ST AT AT § Yeh AR a9 & folg 28500 w1 feam Siram 8, S fb agd @A 2l
UBre! & Bl Hrmfersd fRART 9 YR &1 8, a8l s A1 el &, v gedls usal 2| sad
39 OIS A I I Uh HE BT AlATs B W TSl BT g1 39 B Hel § fh 39 UK
B A1 W BT ASEG q, I I8t B Hrnfers R B SEd gg T A1fey ok Sl IaR
W T8l & oy o= sraifed g syl

RIS, WA IT AEET Y U Sifgeia wWimfors fafdedr 81 e e g% I i
AT TR AlRd Ueh Tl SUSITS, e Xl & 3R gadl 3R S 3R Sfeemel! AT &l
AT a1t fIga Peo & A 2] UG & AU W DI SR g fafdgdr iR sgya o=
AIRETHT A Wg ©| TAD & Bl AUl (AT, qrehd, AHRAN, ATHEN § 3R W €
SIS FHIETT BT A TIRT g1 IS &F B AN DI [ DA @ (oY Bl AlGT FHAEN el
gl Tl s v Se-fafdgaet § e wE fSAMNeR 2 91 ST 9 3% &A@ U@
ifgciia wa-dc # diuar Bl W IS wa-dc & o sifgefiaar oRwfda & ok var |m=

SERECRNE]

Biclifh Tl I Yo b WA el §, dfch 9 We W A A g1 O B B HaH
T fEATerR YRl Sl AR W $B AH UE Bl Abd ©, ol 98 WAl Sl ST ke A
g O 91 SR TR| IR 4 H81 91, A1 = OIS 8 Gl § SR 98 &7 Ry &
fa¥re g & X fMe (Gamut) H1 AR R Fobdl 21 IR o fafagdr qor o1 # =i
Ig Pl o T fF “era-ew § e u, dt B § et ok IE w9 q9 SR «ifde
S 3R G688 Il 8 Sd 7 Hael AoHIG U HRIH IR Y I € dfcss arera 4
Sq ST BB H AT B DI a1 DI ST 8| -1 I BT SFeT-ofelt SRl 8l 6|
ST @& fafdr=1 aRved 81 €1 WHw o= © 3R Al & oy U Star e <8l &1 o
9 8 S&M Ud e & fag gufoeld Sui @) 9@ &)d § 99 89 avad § fafre
MaIHAsI & 19 3ffgeid deHd a9 & foIy U I3 (Fol) FHE™ aed &l S99 g
sy TEl § % 39 ar w # g Surer qEnw} o 2 & oo uRum gurd e
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3MeTTslt & 98 ¥ BT 21 99 $HGT WA T 87 1 & AT F g oo w22

FT UE TH I g # AR G BN BT AN GRAT 2 AT R [ AW BT Ae-
3T SR BT ATfRY?

& T 78T FeIT BT AR Bl B, dlih Adlvod I YR ifad gRuma i &
?Tc%lEMWWW@WGﬁHﬁ?ﬂWEﬁWIWles‘aﬁ\ﬂiuﬂzﬁﬁwsﬁ?
T e Al o i g et Id% o Ry @, e 9 e TERE 9 R s
BT MAIHAT Bt 2l I BT SRRl BT THATYT oAb &l 599 IR rIT S Fhdl g1 o f&h

Head © - “The birds of same feather flock together”. &4 30 ¥ y<@li &1 $© T
FHISAT DT AU PR B SRR & - A8 d HFNITD Bl AT STAARIDIA| T8 H IS
arel wfErl # fade B 7 i WE # SSd g STl US AfTe, 9T, avaddr iR Fgt
% 5 w@er ff U o B gl

JHIRT 7RI, A fderd uRug &1 5041 9o H AR f2ardd gew & g 6l
1. 3 PR gHA St B &I H R 8H Pe Al Udl Fodl ¢ (b TSl SHD! 95 ATTRIDAT §
ey | 4§ e g 1 oot forae g9 fem =gy, Sar 781 A <81 81 S 21 feuwrR,
2002 ! facell # I fdr uRug &1 5047 9o H S HEl, IW H T8 Igd PR @ g -
“frerexu 3R e iRy w7 4 fARre =1l & 5ot & dev § Jm=Ia: 89N oF &
ST fhar arafdes T gl fARre Soft & ol @ Q8 Aot alihd & A=A
farferst & g W anerlRa €1 39 uReber & fal¥re st & Al & | 94H W |
aER fHar S g, wife fhl g @1 fAftre 9o & 59 & oMaR R Wi fref
IqD AU IS [APprATETd gl TR 3R IUET &9l & qaia A|re=] Sl Bl
Bil 21 I 2002 B I oY 3R 3T 2009 H W B 3H W A @ &, fAErfawd R w 2
# SRd 39 91 B FeIal § 6 werel I A A @ forg g o 9 Raer 89 Suae
BT ARy, ST T8l &1 uTal g 98 ST 99 €] W AR W # el dredl g {6 gAR I8
B Bl # et g 6 99 It A firew ot €1 ggt ar o arlht § 91 S 2
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Uiy FEIGT, ool fRarad USSl § oY S8 g BRIS ¥V dI a9 el gl #
{ed & qHET g G el § [ g1 Ul ISl H gR @R% 99 ¥ 3R B 91 WR s

H I T I b HGH H gIRIN IUAL PRANW ¥, W] T F BRI Hoae Gae 1980
3T, D 918 I AT qgf TR b W 01, U 1 bl Bl <al dbred Fal & ol gl 4 S
UBIEl gellh §, S8l W g AR a9 &, Sb! gois A § qH § [P Aol 4 AR <% & o'
B! TRE B TR I8 &, P M9 I US| Bl Pl R GX ufcde gl § fAmaa uaer & &
I YD AT HEl ATedl § (b o9 A Y8 B oF] g3l &, a8l foras 9§ fabr & &
g 7 99 3P U ¥, Rifh a8 IR dRB STel o MR IF ST & d S9H A GSD A8l a1
Fadl B TR B WP, Bfcd, Wuwmd, fiumdt a9 7 A a8 s @ Wi |
ATl T 1 99 foru oft g wlleE ol Usdl 21 $Ed BT qohve I8 © B S s
STl Bl HIcde B @ folg Fdl Uers! selipl & foras #l 59 8, S=iM 99 W I_ &idhe
S T & SR AT wawr § A€l I3cd B ¥, 980 & Sl WM AN ¥, I US dred
3R TR G P! SfF SRxd Bl ol A1 S el 9 s e aRd 91 89 R W g9 aRE A
@ T 2l R gE ot B P R Rl & R H @I W9 @ Wi o @ 98 Sa 9
DS B BR A [HaT B A| 3Tl AR UBIEl galrebl H I8 RRAfT 371 71 & b a8i 87
Tg@aﬁﬁﬂﬁwmélnﬁaﬂ,mwa—waﬁmmg%m
Udh S 984 & Iocl AR TSl © 98 I8 © b vl fiwel &A1 o ome weHl 4 awid A8l
TS| 3D PR USIS H AT TSl 1A 2l 981 Sl T ARd € @aR S did (Jhe) & Sid
g 9T 9 & Us & Sl W ARd € d U UPR A S P M B & AR SfF I7H AN
S B, A1 S g8l & W AN 8, 9 [ M Bl g D U T8 M £ g g
HROT AT T fF STl & W 8l & AN DI AT el 7l T8l 9 BT Pl AIcae I o,
W] 99 I ITH! 9 TDHR DI o IR & T ¢ [ S0 Al O & dld 89 & aig
D! A & fU I a8l A DSl Tel o & el 81 99 A I # H A |1 M
TS © fh 89 37 el B Y T Bl 9 UHR B Revic Tae 3R U HeR Srfafry
AR qE B AN Pl TP SR BT AHE W STl § T8 forw S e S <@ gl
<Ay I9eh] STl & Wi fcade w8l & <&l 2l

AT & ¥ & 9 S 99 8 B A ff arear € fF e g9 @iy ofk %W @
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qTATARYT BT RETOT BT ARV | S9H BIS o T Fel ol S9d qI-A1 W] 7441 © b dw
WHR & WR R, o1 6 77 a1 {6 fZarad ucer &1 & R 81 Ward o, a1 o9 S§
A HIS TG B FURT fRATae USwr & SHTEl § B, TR S HIC M TR 34 BT
R wide 39 8 AU T BIe T8 91 Ibd & 3N AN UBI Isdl B S STT-37eTTT
WHN 8, Iv 4 I8 T8 A 9 a1 Bl AF & [ BN DI Yae, 1980 B AR &l
B fHIT S| TBTSl AT ¥ Fa U8 < DI ARIAT & ] ¥ & WA & oy I/
STET A ) B Ay B WRBGR W WX IMUE & fF S AR a9 9, 1 8ARY 3T & ATeH
J, STH! Uad H, SU HUTIC BRI & (U gl SRR & Oy, fd usrel sy oo
fIpTT BT YA WA A B Ab | Wl A ST §, q8l AP THR D ARed WY O 8 3R
3MEH FHR & R (3MR) Y I 8, AR 4 ollg & & I1 ddf &, S Uasl § $B U2 B
e @ Sl 81 B9 |HSK © b g Usrel Il ® Sl Sl § A1 Ol UMl ®, 9 BN U
THR ¥ RS &1 2| 3AGY § 31Ud AITH W 3MUE Bl d1ed] § b 84 S9D! gaol H B
WRBR Bl AR A ATt & S MY, qrfp &9 AU 999, Aferd Ud Sib TR A fabra
PR D |

HEled, # IUs HEH W b WDHR A ded R @med g b sl g9 Tellad
JIFHT @t TS 91T HR I T| 39 A AT B Iorg F Sl SART F Fh AT, 98 T RE A
3B R e 8 AT Bl WY W G TE Bl 21 59 aos | A gHsian g B ot g1
feTerdt st & forg faeiy d@s fiyer =mfey, a1fes ik ®eaR Sa1eT | 16T 81 9o | 39
BH SATEl ¥ SATET 4T D |

Heled, U RUiC # Ug @1 A1l IW UgaR 9l BATOR] A1 Bl 98 WIS aWR

ToR amg| a8 Ruic g “Himalayan Misconceptions and Distortions: What are the
facts?” g9 RUIC 3 7@t diffT & g § I=I S P 8, SU 4 Igd R @ g I8 21
S[eTE, 2003 P e I FHIRE g8 oft 39 SR @ © -

“On a related theme The Times of London (21 July 2003), reporting
on an international meeting held at the University of Birmingham,
noted that ‘Himalayan glaciers could vanish within 40 years because
of global warming...500 million people in countries like India could
also be at increased risk of drought and starvation.” Syed Hasnain is
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quoted as affirming that ‘the glaciers of the region (Central Indian
Himalaya) could be gone by 2035°.

According to Barry (1992: 45) the average temperature
decrease with height (environmental lapse rate) is about 6 degree
C/km in the free atmosphere. The dry adiabatic lapse rate (DALR) is
9.8 degree C/km. If it is assumed that the equilibrium line altitude
(comparable with the ‘snow line’) in the Central Himalaya is about
5,000 masl and 1t will need to rise above 7,000 metres if all the
glaciers are to be eliminated, then the mean temperature increase
needed to effect this change would be about 12-18 degree C.”


R P Mittal
(Cd. by p2)
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16.00 hrs.
“...Given the degree of global warming, summers in Kolkata would be a little
uncomfortable.”

9 UHR B S TGS aIT B EF 91d dd B, A I8 awern g 6 Ae-fg dr 9
BH AT ATILIHAT 5 d1d B © [P Sl [ZHTeIT WSl 8, I Weld & oY s B IR A
N UHR B oM &, WY Tdhorat S fiel, ot a7 99 o @1 d&ar gl # s

HIgH 9§ [T B S H Y8 A AR g, Hifh AT BRI AT} olfdel dgd =rd @rell 14T 8
3R Il @t I # wE Aredr g 5 My & qaifdd S S wEl, g W) H It S
3 I o, ITHT HET P Add I8 § [P 31 IRRG e=dl § 3R UM @Sl 2| 8 url
A & fo gl & SR ST @Iey, aut f3Ae arell Afedl SR Sfed Al I SR Tl
& firer Faar gl

16.01 hrs.

(Dr. Giraja Vyas in the Chair)

3T B <@ W B, WNaR 39 ferrerdt It # % gR R 5o |ia 9, arafsar of
IR A R T 9, § T @8 4 Y& T 2l U 99 @ SR oI 90 Hfrerd ysre!
S W G B T | SAd AT 6 SR UE 2 P oS suR A8 9gd 61 Higae
B @ 8, SO W BRI WA I T § SR IAH U T8l RAAT 81 THI 13 ufrer e
3T &=l & orax R %21 &, Safds 31 wfeerd arit Raen =iyl safay ff § wwsman € &
3T FI SATaT a1 8H ST Aehdl, Il S TGl Aaegehell & ... (e
| ARG ¢ HRY WIS, T 8 A7 g DT 984 a7 2 TS|
N AR5 HeA ¢ # 3MUP! I e e aredn g 6 Sl BAR USS! A1 B AN 8, d !
el TGN BT & 3R SHTall &1 9 310 g2l @ ok | el 8, TR 9§ BT 39 IR &
T S 8, R STl IAHT AR o9 78l 81 Ul 8, dd 3 TbR DI [RAfer gAR A
I &1 B9 ATE @1 ARy % $B 99 Ugal BAR STRIES & Nl 4 I9 ddl 94 RE Uh
98d 991 4N U] Sl Il o, 98 WE-AY a9 b M b oy garar wan anl #
TSI § 5 o ofeHl Wl @l B M PRAT ATEdl 2] TAR - WA 3R B AN W S
STl # Sl get B €, S9dT o § a1 a1 78, S et iR ST &1 Redr ®, Us @
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Rear 8, SU 8 &l H9igd a1 A1fey] I ReleM &l $de7 &1 & foy 39 bR &l
TISHIY 3FR a0 a1 # Fwerar € f5 3 gw forg agd omverdt |

ST A Bl [ SIS MTaIehdl 59 a1d &1 § b I SIal &l F9rl SR, TR il
A HEl & oMl 99 ol § @1 SUH BRI TN 3iR BT 9gd g9 ke | YHIfad B 2
AR T ¥ 39 UHR B Sl 370 UY-Uell 9, 9 Wl @ B O 2 21 # Ud B W 3R
3y | RAIE e § o1 3T 370+ 319 & wHel Syt o b g &Y glefd ool & &l
gl

AT A god AT gWe, Y ReR, geod #NH iR g9 Al Sitar @t T |
= Sfidl Bl debe H Srel faar g1 a0 Siail W fRATe & T A BN BT W R TS
gl 9T o dgen, R g, el wiq, fraeht fewrert enfedi # w@w @l e @en
ufgral § Sfthar, AT JUT YRSl §C} offe & §| g9 WY & fFATCRN aF # awh]i B
TOR a9 SNl W TSl i 3000 HIEX ¥ bR 5000 HER TP Pl Al W S ©
3R R RERETE ga1¢ 9978 STl 2

fedTery & HivW & et @1 9ad 981 AR o gy W U gl 99 fA9m & gaE &
3ITAR 1984-85 H Tedldl d PHIS b AT &3 4 f&q ardl &1 W o ol 39 q1e 29
qrg faE 9 8 A1 3600 HIeX H 4000 HIex HF TS TR YR I dTell o w9 F YRRE
IS 1 I qT8 &1 P w1 d 50 fhal g ad &l Bl 8l WS, I, W], IR, SR G
RIS SADT AT %Iéﬂﬁ%ﬂﬂTﬂaﬁwﬁaﬂﬁaﬁWEﬁ hIcl B BT B
20 oG ¥Q §| a8 S ag W 8, SIS Sl A B DI golg | AT M qiRE o S
DI golE W SD! WV [RART 81 & & THART 97 WT07 81 A Bl i J@T 2

HEIGY, 37U HEAH W TSl Y31 Ugell R I8l qler Dl Jqdx (e, wifs # ugell
IR $9 A9 Bl & T8I, dleth ATBAHT BT AR ITHR AS drd 31T gl 39 q3t areAl &
fou qga guy fean ok @it Wifer wiwel 1 3% aa @1 g1l § gHsn g 6 s9d 9o
ST E SR 8, W Sl AR §SRAc HDHWG 8, 8 ATAS Y T Ugd AT BIT| - AR A0
T B ST & fF S A uvara oot @ fR U8 99 $% a9 @ foy e IS et
g e as wfeq @ =a1fRul omet | @ a¥ ugd, # @1 A o A SN gwad
& g S b, FoeT f3ATer g & A W ST Sl o, $9d a1 ©lL 15, U, TRAR,
ST A U9 & By dY dd A B, SoF Wl 39 UBR B a1d del oAt A ge
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S S GHE JEIHE 8, U9 PAR gHel off, 98 A1 Bl fadr R e 81 A g A ol
IS e H HE Bl I I AT BIET HISS Bl a1 B I T, TATARV LRI B I DB
% 8, B S8 I 91l Pl I3 I3 B

meley, fa W gAR Q9 & wurEAl ofel 9% fRArae uew # U A1 ugel I #
MY R S9-79 d8l W AT S, A1 S=H Pel b [iPEd & 4 I8 81l W 98 Fl e
TIT? I AT BISH I ST ¢ {6 AT §9 UHR & USTS! I 5, I9d 17 B A oMY
gl 9 UBRl I & fofw S -3 @ AR URAT B, I9SD foy AN & 8, uNg
fEaTae Yo%, SRS iR SR-HR © [y 8| 39 Y gofc Uer gATl ¥l g9l |
fearae yew & fou oo @™ € &l ... (@9gr)
QU ARIGAT : HIAY Sfl, B AlEd © (b GUAT il DI AT Acbed 3T SU| 379 AT 37T

917 AT HRU|

3t A= HTI @ 3T H Y IMUDT ATHR Yhe B gy AU a1 FHIE bRall gl

MADAM CHAIRMAN: Resolution moved:

“ Having regard to the gergraphical conditions of Himalayan region, which
cause landslides, cloudbursts, earthquakes, hailstorms and other natural calamitites
resulting in huge loss of lives and property and also taking into consideration the
high cost of construction of roads, buildings and other development works due to
mountainous terrain and the socio-economic backwardness of the region, this
House urges upon the Government to constitute a Board to be known as the
‘National Board for the Development of Himalayan States’ with full financial
assistance of the Union Government for —

(1) alround and speedy development of the States comprising the
Himalayan region;

(i)  monitoring the implementation of existing Central Schemes and
programmes in these States; and

(i)  suggesting measures to minimize the effect of natural calamities in
the said region.”
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M AAUA FERT (@A) : HRIGAT, H FIH UBCl JAUD] gIaIG i1 b AT A qrer Bl
Garaar faar| wrgde #aR fda, 9 A1 4 du St A, SHDT § Wl el g1 gER
A ST fRHTerdT ISy O S-hREiR, fRTad el SR SIRIES ©, S gd [ &
fU Usp I A1 BT TS BT AMID B, gUDT A WHAH HRal gl O YR W gER
TI-E Wed g, ITd oIy S STTie 9§, SHd! a9 W) 39 48 BT Ted Bl 39
T 9IS H, UG 9a 39D W) Bl 39D Sl WWART 8, 98 o8 & AT HHAR B
AP M-I 91 BT Sl A g a8 HT BT AR fhd UeR T a0, ReuseH
B, I RBHSTA BT dg WHR A HHN| 9 95 & [ D IWHR a1 il 4§ I8
g 5 g fewre sl & ok faer @ i Rl 81 T @ HRife a9 dReor SifaH
AN fIer # aeed a9 M1 8] SHDT ARSIPRU BT @AY, R gAR D & Wb,
ferTeRM IR & iR wellls 9 Fo aifd Tied 98 R U8 9| Sl gRX D &5 ©, Sl
e glaemall & srgd 8 O €, 98f gelids B ARG 8 A AN [fpaar o gfaar o
O, VT 99 9Wd B g A et A oft dwa 2, 99 99 dxeror ifafem @
ARATHROT BT 3R GAR AT Aol A FSh - |

# I Wt bl A B Tel YPU IMd Wed &1 Herhfd bricrey Sif 7 Hel o fb
fEHTer godl &1 #RUS 21 AT 89 SV © [P I8 W WAl Caelid ©icd 8, 9 M H TH
% € 3R Sl URRE BidHed Rive 8 %61 &, Sud 39 R & B IR, -, feAre
IeY iR STRIEE & & 3R FHI-99 W Tg YU M B/ 2l I§ 984 ddaTeie &7 g,
WD S &1 of: B9 I8l oAl BN b ISl BT il Wil hecaw 8, Aiesy H S dnt
YHH A TR AN B SITH-AT DY BT 8 9@ | 3R T8l X 31 IR 8w, O 89 918 8
F 5 =RVHe F F AN IR THR F AR 6 Yod A8 &1 AR 8 2 a1 39
IR, dhie, oiet iR £¢ a1 Il 7711 # Iy B AHh1 R dive i SHega dgd
HH B STGT | AT AT & {6 3R BH ATed @ b g7 &1l 1 <ol A fawrd g, A s forg
el BT fIRR BIF1 984 AP 21 ¥ & fIaR & folg I -eHe urode & w9 H ¢l fhar
WY S U8el SR BRIR § X argd el off I X &1 f[IRaR fHar T, IRMe 96 X
T 15 TS 3R IFHT d dcdrge gRI a1 1| oW A N & IR fhar w2 &R
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TRE A N ¥ B R 6 1 iR SF1 &3 B Sre e il e &3 @
faer W B8R 99 98 XA B TR BRI S9d (Y 3R BH YA & UIolaed DI e
ASlded & WU H o} DM B Al H el § b 99 & D1 agd o9 BN SR T aoft
< faer g

# g ff qa A FANP 8l A TD RIH IMTH H THIET &l 8, BAR YTl H
Ut @ A g@ Y 2| RAd uew, StREe # AR W 99 Y § iR 98 e @t 99l
fame wwwr 9ar &1 S ¥ oS ANT AT S Siaa-ame ) @ §, W o e € et ua
T Badt T A H & T IS B, IEHI B AU URAR & Y a A BT B 2
U R a1l o & © P At a'l B Gueie B AERAT Bl GERT @ S dr ARl Pl
AT A YA BRAT IS, ME Bre Tsi| U RIfd @ Froer & forg g9 g8 Arer a9
TSI A1 BF G Al § AN BT U TSR HRAT G | G WET 7 SR g8 F AR Afet
et & 2 ifhT 3o ggrel @) RUfT Tt 99 78 § 9 $ER ST S T BT AT — g
A9 =, A8 gA-gA od BTl S giar @1 ar e g, onet W@’ ure & forg a9 <@
gl I8 R ofel fewrae uqw, oW HeR 3R IIRES &I 99 g ¢l QY d8 qdd
fgpTT A€ &1 TS BT 9gd Mawd gl A qqr A B el SRS # Ul By g€l
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SHRI ADHIR CHOWDHURY (BAHARAMPUR): Madam, I must appreciate
hon. Shri Virender Kashyap for taking an effort to pilot the Resolution concerning
the Constitution of National Board for the Development of Himalayan States. In
this Resolution, attention has been focused on (i) all-round and speedy
development of the States comprising the Himalayan region; (i) monitoring the
implementation of existing Central Schemes and programmes in these States; and
(111) suggesting measures to minimize the effect of natural calamities in the said
region.

As you know, the Himalayas is an identity of our civilization. It has divided
Indian sub-continent from Central Asia. The Himalayas is always inspired awe,
beauty and grandeur of the nature. Once upon a time, Swami Vivekananda had
referred to Himalayas as follows: “It is not a mere wall constructed by nature; it is
ensouled by our divinity; and it is the protector of our country and our
civilization.” Naturally, the Himalaya is an identity of our culture and our
civilization.

Today, noted hon. Members have already participated in this discussion.
They have already made a good deal of important suggestions for the development
of the Himalayan region. As you know, in our country, eleven States have been
recognized as Special Category States. These eleven States, consist Uttarakhand,
Himachal Pradesh, Jammu and Kashmir including seven States of North-Eastern
region and Sikkim. Special category status has been given to those eleven States
with an objective of paying special attention for the development of the Himalayan
region.@

So, we cannot say that this Government or any other Government of India
has never paid heed to the problems of the Himalayan region. However, we must
say that we have not been able to achieve the desired results insofar as the
Himalayan region is concerned. But it is a fact that it has been the constant and

continued endeavour of the respective Governments to put special emphasis on the
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Himalayan region in view of its sylvan asset, in view of its mineral assets and in
view of its herbal assets apart from tourism potentialities.

Further more, all the important rivers of our country originate from this
particular region. So, we all believe, whether we do belong to Himalayan region or
not, that Himalayas is a region of great importance. Sutlej, Ganga, Yamuna,
Satadhruv, Indus, all these rivers originate from that special region. Nowadays, not
only people from all over the country but people from all over the world feel
concerned over the retreating glaciers of the Himalayan region due to climate
change and due to global warming.

Forty per cent of the world population is being provided water by the
Himalayan glaciers. It is alarming to note that every decade the Himalayan region
has been heating up to the tune of 0.3 degrees Celsius which may prove
calamitous, which may cause great devastation to the human population of the
entire Indian subcontinent.

Madam, the Himalayan region consists of the Tibetan Plateau, the Kingdom
of Bhutan, Nepal, and in the Indian area of Western Himalayas and North-Eastern
Region also. The Union Government every year has been providing a handsome
fund for the development of the Himalayan region. As far as my knowledge goes,
90 per cent of these funds are being provided to the Special Category States of the
Himalayan region as grant and ten per cent as loan. So, we ought to see whether
the concerned Himalayan region State Governments are spending the Central
funds in an optimal way or not. I think that it is also a matter of concern that the
States are not utilising properly the funds being given by the Union Government.

Madam, the mighty Himalayas extend from the West to the East in a
massive area for about 2,500 kilometres forming a distinct geographical divide, an
area of about 12,000 square kilometres. It is an area where there is a huge potential
of hydropower resources. The exploitable hydropower resources are estimated to

be to the tune of 9,500 MW.E
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It can create a vast network of power generation. Not only that, in the wake
of power generation, we can also provide employment to the vast multitude of
unemployed youth of that region who were still living in uncertainty. Yes, we
have a great number of proud fighters; we always salute brave people and brave
soldier, who come from that region - not only Uttarakhand or Himachal Pradesh
but also the entire North-Eastern Region including Darjeeling. There is no dearth
of proud soldiers, brave soldiers of our country, who used to lay down their lives
at the frontier region to defend the nation. We are all proud of them. I personally
salute all those people.

It has been found that the Himalayan State consists of high percentage of
rural population, that is 79 per cent, and it is growing at an annual rate of 2.4 per
cent. High percentage of population below the poverty line is 31 per cent in the
North-Eastern sector whereas the position in the Northern States like Uttarakhand,
Himachal Pradesh, and Jammu and Kashmir is better. The high literacy rate is 69
per cent. The total unemployed force which is 15.08 lakh, is growing at the annual
rate of two percent. There is a very low per capita consumption of power — 100
kw - in the North-Eastern sector and in the Northern sector as compared to
national average. Low per capita income is Rs.23,000. Majority of the labour force
in the region is engaged in primary sector, especially agriculture, horticulture and
animal husbandry.

The area of major concern is that in that particular region, the land-man
ratio is becoming hostile. In the course of the growth of population, land is not
expanding. Therefore, land-man ratio has been deteriorating. In the entire region,
two types of land use has been in vogue. One is reserve forest area, and the other,
community forest area. So, we need to have a strategy to use the potentialities of
the land in such a way so that the local population could derive livelihood and on
the other hand pristine nature of the forest could be conserved. So, this type of

strategy could be adopted and to generate the employment, I think, small scale and
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small level hydropower scheme could be initiated there which might create a vast
opportunity for employment and livelihood.

Further, I would propose to the Government to consider the Silviculture of
that region. Silviculture was introduced in Switzerland and other European
countries. Land and the Silvian asset of the region could be used for the growth of
the economy and to protect and conserve the forest also. Madam, I would like to
just refer that most of the population of that particular area depend upon
agriculture. However, this area has been able to attract substantial investment in
the industrial sector, aggregating Rs.2,44,910 million. You are well aware that the
Union Government extend tax holiday and other sops to attract investment in that
region. However, it is found that the hill States of Uttarakhand, Himachal
Pradesh and Jammu & Kashmir could create 0.2 million new jobs between

January 7, 2003 and June 30, 2006.

17.00 hrs.
(Shri Arjun Charan Sethi in the Chaz‘r)E

This has meant a very high investment of Rs.1.22 million for creating a single job
opportunity in the conventional industrial sector. Going by this figure, it is
reported that the investment required for providing employment to the
unemployed force of 15,08,000 would be a whopping sum, and the issue of
generation of new employment opportunities by the conventional approach would
continue to defy solution.

Therefore, various innovations need to be explored. Only a constitution of a
Board would not be a remedy for all ills, would not be a panacea for all economic
ills or all underdevelopment of that particular region. However, I think, a Board
could be constituted; a Board could be constituted to look after development, to
look after the growth, to look after employment opportunities, to look after other
exploitable potentials of that area. But this is not the remedy for all economic ills

and all underdevelopment or unemployment in that area.
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Already in the State of West Bengal, the Himalayan area is known after
Darjeeling; it is in ferment now. The reason is that the State Government has not
been able to create employment opportunities, other industrial facilities, etc. Since
the British period, the particular hill station, Darjeeling, has been regarded by the
Europeans as a sanatorium, as a holiday resort. But that particular area where the
natural resources are in galore, it is rich in mineral, we can excavate or mine coal
in that Darjeeling region, which is famous for orange, for cinchona or for tea, let
alone tourism but the State Government has not been able to create more
opportunities for local population. That is why, the people of Darjeeling are being
misled by saying that only the creation of a State of Gorkhaland would solve the
problem. What we need is economic growth; what we need is more employment
opportunities; what we need is a comprehensive and a holistic approach in the
entire Himalayan region so that our mineral-rich and cultural-rich region could be
developed.

Sir, you are well aware that for the development of the entire North-Eastern
Region, a separate Ministry was formed. Generous budgetary allocation had been
given. But still, the concerned State Governments had not been able to implement
and utilize the sum provided by the Government and so, the Government was
forced to create a non-lapsable fund so that in future, this non-lapsable fund could
be used for the development of that particular area, that is, the North-Eastern
Region.

I am concluding, Sir, but the fact is that we all respect Himalayas and all of
us want to protect Himalayas, its civilization, its population and other resources. E

Over the ages, the Himalayas is being adored by the people of our country.
I may again say that it is an identity of our culture and civilisation and that is why
we all should exhaust all our resources to protect not only this region but also
protect its people. Hence, the National Board could be created. 1 support the

constitution of National Board for the Development of Himalayan Region.
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SHRI RAMEN DEKA (MANGALDOI): Respected Sir, I support this Resolution.
You are fully aware of the Assam and the Northeast regions in the foothills of
Himalaya, especially a large part of Assam in the foothills of Bhutan. The
geographical area of Assam covers mountains and rivers. We are facing flash
flood problem from hill tracks. Our two districts have been inundated by the flash
floods from hill tracks. In the other parts of the country the source of water has
dried up but we are surrounded by water. Due to wrong water management, we do
not have drinking water. In this context, I would like to quote a phrase: “Water
water everywhere water but not a single drop of water to drink”. In Assam, we do
not have proper water resource management and hence people there face regular
flood problems. After Independence we have always requested that this problem
should be included in the list of national calamitis. It is a serious problem and it
needs a serious attention to solve this problem.

Sir, due to mountainous terrain, road and rail communications are still not
developed in comparison to other States. Any region surrounded by the
international border faces problem. We still remember the trouble faced by the
Indian Army during the Chinese aggression in 1962. The then Prime Minister
Pandit Nehru lost hopes of our States to kept it part of the country. Since there
was no road communication, Indian Army could not move forward. The
development of road, rail and other communication system requires coordination
between different Himalayan States.

In view of this, I support this Resolution. National Board for the
Development of Himalayan States should be formed from better coordination,

development and Defence point of view.
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is light structures and not heavy structures. For example, resorts are coming up in
the mountainous areas. We need light structures. We must learn from Himachal
Pradesh. 1 am from Nainital Constituency of Uttarakhand. We must learn from
Himachal Pradesh about how to bring up light structures for tourism like log
cabins, tents and pre-fabricated structures so that it does not break. It is much
safer. Our hills can take light structures and not big concrete jungles that seem to
be coming up. We have got to stop it somehow or the other. That is the main
thing and because of the natural calamities, we have got to be very careful in
dealing with this. We have got to have development; and development, as I said
previously, is tourism. For tourism, we must have ropeways. The new found
maintains of the Himalayas can stand the pressure of ropeways and helipads
instead of having very big road constructions in the mountains. So, we have got to
be very careful about how we go about our development. Our forests are our

assets and our forests are what you call our livelihood in the hills. So, we must
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maintain the forests while doing development. So, there has to be a balance
between development of roads as well as cutting down of trees.
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MR. CHAIRMAN : Hon. Members, the time allotted for this discussion is over
now. If the House agrees, the time for the discussion on this Resolution may be
extended by one hour.

SEVERAL HON. MEMBERS: Yes.

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. NARAYANASAMY): Itis a very important subject.

MR. CHAIRMAN: Thank you. Now, I call the next hon. Member Shri Tathagata
Satpathy to speak.
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SHRI TATHAGATA SATPATHY (DHENKANAL): Mr. Chairman, Sir, I cannot
but support the Private Member’s Resolution on the National Board for the
Development of the Himalayan States. It is a brilliant idea and I must congratulate
the hon. Member of Parliament who has brought forward this Resolution. But, Sir,
let us not limit this to making it like a bloated District Vigilance and Monitoring
Committee kind of a set up.

As you know, the Himalayas are a very important geographical part of the
whole globe, the whole world. They have a major role to play in the environmental
balance not only for this sub-continent but also for the whole of Asia as such and
thereby we can assume for the rest of the world too.

There are basically two types of rivers that we see in this sub-continent.
One is the perennial rivers that flow twelve months a year, come rain, come
sunshine and most of them originate from the Himalayas, from the glaciers. The
other one is the peninsular type which is mostly rain-fed and we find that because
of a lot of procrastination on the part of the Central Government, when it comes to
the project to connect inter-linking rivers which we were hearing about in the late
1990s and the earlier 2000, nothing has actually been done in that aspect thereby
we have deprived the people of this sub-continent of getting drinking water, water
for irrigation. So, the large tracts of this country today, especially in 2009, are
reeling under acute shortage of drinking water. It is so because there are no signs
of the monsoon yet and our agriculturists have been very badly hit. So, let us not
minimize the problem of safeguarding the Himalayas to only a few States or look
at it with myopic eyes as if it is a rural development issue or something like that.

The Himalayas, with the environmental importance that they enjoy, have to
be safeguarded. We all know that the glaciers are melting fast and they are melting
so fast that it is said that by the year 2025, the Himalayan rivers, the so-called
perennial rivers will start drying up and this will affect the whole of India,

Pakistan and Bangladesh. A famine-like situation might continue for a very long

time.E
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E Therefore I would suggest that a human and environmentally balanced
outlook at this zone is very necessary. It is not only a problem of the Northeast or
Himachal Pradesh or Jammu and Kashmir, but the Himalayas have to be looked at
in a very holistic manner, in a very total manner. In this area, we can produce a lot
of hydro electricity and that should be able to give energy to major parts of this
country. Instead of doing that in a balanced way where strict environmental
monitoring 1s maintained at all times, we are allowing this area to be plundered
and looted. If we go to even hill stations like Shimla, Manali and Nainital, these
towns have become ugly slums now. I remember, as a child when I used to go to
Shimla and other hill stations, they had a lot of trees and greenery and they used to
be genuinely cold. Now when you go there in the summer, even the mountains
have started getting hot. That means, somewhere down the line, we have made a
major mistake by which we have tinkered with the environment of these areas and
have very badly damaged these areas. So, the Himalayas have to be protected
while keeping in mind the environmental conditions of that area.

Sir, I had the pleasure, in the last Lok Sabha, to be invited to Tajikistan and
the way the Chinese have moved into Kyrgyzstan, Tajikistan and those Central
Asian countries is amazing. They are taking care of the environment very well and
yet building up infrastructure there. In India, what we see is, if we want to build a
road, the first casualties are the trees and the natural water bodies. We destroy our
environment whereas on the other hand, in those areas, especially in Tajikistan,
the Chinese have actually taken a lot of care to protect environment.

Therefore I would like to sum up my speech and say that while talking of
the Himalayas, let us not have a narrow outlook on the issue. Let us also think of
the greater interest of the whole Sub-Continent and of the complete area, starting
from Kashmir right up to Brahmaputra in Assam and Arunachal Pradesh. We have
to look at it in a total manner. In the last Lok Sabha we were discussing that
Arunachal Pradesh alone has the capacity to produce 65,000 MW of hydro electric

power if the resources are properly tapped. That means, we have enough
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resources, but we have to maintain these resources with a sustainable outlook and
take care of the environment while having a human face.

So I would like to wholeheartedly support the setting up of the Board that is
being suggested in this Resolution. But the ambit of the Board should be much
greater. It should not be limited only to become a rural development monitoring
board; it should rather look at the environment, look at the interests of the people
of those areas and give them infrastructure without destroying nature which is at

its best in the Himalayas.
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SHRI PREM DAS RAI (SIKKIM): Mr. Chairman Sir, thank you very much for
giving me this opportunity of placing a few points in the discussion on the Private
Members’ Resolution that has been brought by Shri Virender Kashyap.

I fully support the Resolution and would like to say a few words in so far as
the mountains are concerned. This is regarding the Himalayas, and so therefore,
we have to look at it in terms of a mountain paradigm. I think, the entire issue is
the understanding of what had been developed or what should be the way the
development has to happen in the mountains and that has to be first understood. It
is completely different from what you do in the plains or any other part of the
country because the formation of the mountains, the way the societies are
developed in the mountains, the way the people in the mountain actually live, calls
for a different way of look at development.

I think, this is the central issue on hand and if we actually get to this issue,
then [ am sure that we would be in a position to not only commit the resources that
are required but also have a look at the entire development scenario with that view
in mind. Now, many of the speakers before me have already articulated much of
the views and the problems that have been obtained in the mountains or the people
of the mountains. The view on the environmental factors, the view on water and
water resources have also been articulated.

I will not get into that but what I would like to do is, because I come from
Sikkim, I would like to make a mention out here that Sikkim is the first State to
actually constitute a commission to look at the glacier retreat and possible
solutions. Indeed one of the biggest glaciers, which is over 750 sq. kms. in size
which is known as the Zemu Glacier, is already receding at an alarming rate. This
only is an indication of the global warming pattern affecting the mountains.

The second thing that I would like to bring to the notice of the House is that
the entire Himalayas are facing a similar situation. So, therefore, it calls for a
national consensus on how we are going to tackle the entire issue of glaciers and

the melting of glaciers and its consequent action on the water resources that are



03.07.2009 178

going to be made available to the entire Himalayan belt. You already know that
some of our dams have already registered alarming decreases in water and that is
due to the fact that the snow melt this year has been absolutely very minimal.
These are signs of time and I would exhort the Government to look at this
particular issue with the utmost of care. The Government on its part in the
Eleventh Five Year Plan had commissioned the first Workgroup on Mountains and
that is a positive sign because there are already indications within the Government
that the mountains are very important.E

Therefore, I would like to state that it is high time that we looked at the
entire Himalayan Belt as an absolute strategic resource. It is not only strategic in
terms of our security; it is strategic in terms of our development; it is strategic in
terms of the overall environment.

There is the other aspect. This entire border stretch is closed. It is a stretch
of almost 4000 kilometres which is closed in terms of border trade. In 2006,
Nathula was opened up for border trade with Tibet and China. Today, we know
that whatever little bit of trade that is going on is not of a substantial amount.
Trade and other such mercantile activities across the border can fetch a lot of
livelihood to the people of the mountains. You will recall that in 1962, after the
borders were closed, there were huge losses on both the sides of the border. There
are plenty of people on this side who also have relatives on the other side of the
border. So the social cost of that particular closure has indeed been very great.
We have to look upon this also as one way of linking great civilisations.

The other thing that I would like to bring to your notice is that the river
Yangtze at some point of time is going to be diverted within China. That is a great

cause of concern for the Brahmaputra and the people of Assam in general.
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I would also like to say that the livelihood scenario in the mountains has to
be looked again though the paradigm of the mountains, and the mountains need to
be focussed as a different development model rather than just looking at it as a
general development model. It is very difficult to build roads in the mountains.
We have to look at local resources. We have to deal with the problem of carbon
load. Whenever we take foodstuff and other commodities up into the mountains,
there is a huge carbon load. I think, we need to look at all these things including
transportation, including the entire way which we develop.

So, what I would request is that this particular Resolution be expanded in
terms of its scope. I completely agree with the previous speaker that the ambit of
the Board needs to be expanded in full and in a very comprehensive manner we
should look at development in the mountains. As I said, if this is understood, then

the other resources that need to be committed would follow suit.
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SHRI THANGSO BAITE (OUTER MANIPUR): I am very happy to have this
opportunity to speak on the Private Members’ Resolution. I come from Manipur
representing Outer Manipur. Majority of that area is hilly. In this regard, I would
like to share with you the problems faced by the States of the Himalayan Region.
Particularly, there are natural calamities; there are economic problems; there are
communication problems that we face. 1 would like to point out Manipur in
particular. Other States of North East also face the same kind of problems. In
Manipur we have a number of problems particularly in hilly areas. Development
of this region is very difficult because of the geographical factor. For construction
of a road — say one kilometer stretch — in a valley area, it may take Rs. 1 crore or
Rs. 10 lakh. But in hilly area, it requires three times or ten times of that amount.
Therefore, I would like to draw the attention of the Central Government to the
matters particularly relating to the hilly areasEI

The Himalayan Region States, particularly the hilly States, have no
resources, and they solely depend on the Central Government for undertaking the
developmental activities and other works. If the Central Government is not taking
a bold step towards the Himalayan Region, then the people of the Himalayan
Region will suffer.

As we know, India is one of the biggest democratic countries. The
boundary States, particularly in the hilly region, are lagging behind the mainland
in all respects. 1 would like to draw, once again, the attention of this august House
and the Government of India to have a sympathetic attitude towards the boundary
States. The constitution of the National Board for the development of Himalayan
States is one of the remedial measures which should be taken up by the

Government.
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Lastly, I would like to say that this Region has not only economic and
geographical problems but also some other social problems. The developmental
works cannot be implemented properly because of social problems. Anti-social
elements are there. Due to militant activities, we cannot take up the
developmental activities properly. In this regard, I would like to draw the
attention of the Ministry of Home Affairs also to control such militant activities so
that the developmental works can be effectively implemented.

With these few words, let me conclude my speech.
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DR. THOKCHOM MEINYA (INNER MANIPUR): Thank you, Mr. Chairman,
Sir. I rise to participate in the discussion on the Resolution moved by my hon.
Friend, Shri Virender Kashyap.

Actually, this type of a Board is a necessity for the regions which we
always categorize as ‘difficult area Regions’. The Himalayan Region, as we
know, has got a lot of problems on its own. For example, when we talk of natural
calamities, in Delhi we do not rather think in terms of having an earthquake even
though it comes very seldom here but in the Himalayan Region, earthquakes come
very often.

My friend has just now mentioned about certain problems of the State of
Manipur. Manipur happens to be at the tail end of the Himalayan Ranges. Of
course, we are far away from Jammu and Kashmir and other places. Even then,
we still feel the tremor and whatever difficulties we have in Jammu and Kashmir
and the other border States of the country.

While drawing the attention to formation of this particular Board, I would
like to mention that we have a particular Ministry under the Government of India,
that is, Development of North-Eastern Region (DONER), which is functioning as
the constitutional body for the entire North-Eastern Region. While constituting
this particular Board, we shall not go in terms of, what is called, overlapping the
powers and functions of this Ministry. Sometimes it might happen that when we
have a body looking after the entire North-Eastern Region — this North-Eastern
Region comes under the Himalayan Ranges also — we have to look at that

demarcation while considering this. E
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18.00 hrs.

MR CHAIRMAN : Hon. Member, you may continue your speech next time.

DR. THOKCHOM MEINYA : Thank you, very much. This time, I came
unprepared also. So, next time, I would come well prepared and continue my

speech.
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MR. CHAIRMAN: Now, the House shall take up Special Mentions and matters
of urgent public importance.

DR. M. THAMBIDURAI (KARUR): Respected Chairman, Sir, in a parliamentary
democracy, we have three wings, that is, the Legislature, the Executive and the
Judiciary, which are all independent bodies. One wing cannot interfere into the
affairs of the other wing because we have to maintain democracy. But last week,
one hon. sitting Judge of the Madras High Court had said in the open court that a
Union Minister had tried to influence him to grant bail in a criminal case, to father
and a son, who are involved there. It has been very widely reported in all the
national media also.

Sir, it is a very serious matter as it is a case of patent contempt of the
Judiciary. This attempt of a Minister to interfere into the affairs of the Judiciary
is unfair and unheard of.

Therefore, on behalf of my party the AIADMK and on my own behalf, 1
strongly condemn this attempt of a Minister. I feel that the whole House should
condemn this in one voice and a clear message should go from this House. This
act of a Union Minister warrants a very serious action by the Government. We
demand that the hon. Prime Minister should make a statement in this House
regarding this matter. He should take stern action by dropping the concerned
Minister from the Union Council of Ministers. [ would also urge upon the hon.
Prime Minister to direct the hon. Law Minister to get a detailed report on this
and to restudy the case against the concerned Minister under the Prevention of
Corruption Act.

SHRI KHAGEN DAS (TRIPURA WEST): Sir, I would like to draw the attention
of this House and of the Union Government that all the Governments that came to
power at the Centre after Independence had theoretically advocated for narrowing
down of regional disparities but in reality, the regional disparities including per
capita income have widened. It is also a fact that the Special Category States have

a low resource base, and they are not in a position to mobilize resources for their
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developmental needs. Therefore, a special dispensation should be made for the
Special Category States to enable them to narrow down the regional disparities
and to catch up with the level of development in the rest of the country.
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gAY A 3MTUeh AW W WREHR A Wi 2 {6 Bgeil & smvren womafa qrn &1
IR B dIdel W B drell Bl & Rl Bl BRaTs 8 Ab, 3 &1 A WHR Dl 5

TR SI¥R &1 ST A12Y| Sa 910 HEdx H 37U+ a1 A el g

SHRI B. MAHTAB (CUTTACK): This is a very serious matter which I am raising
in this House during this late hour. The matter relates to Madras High Court where
an hon. Judge has disclosed that a Union Minister had tried to influence him in
granting anticipatory bail to two persons. This is a grave offence and it needs a
thorough probe to ferret out the truth. As the Chief Justice of Supreme Court of
India has left it to the Government to look into the matter, I urge upon the
Government to state what step is being taken in this regard. The Prime Minister’s
credentials are above board. But can he be unmindful of the fact that a slur on the

Government cannot but be seen as a slur on its Minister?
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MR. CHAIRMAN : Now, hon. Member, Shri R. Dhruvanarayana—Not presentEI

SHRI PRABODH PANDA (MIDNAPORE): Thank you hon. Chairman, Sir. 1
would like to raise a very important matter related to Justice Liberhan
Commission’s report. It is well known that a deliberate vandalism was brought
upon the centuries old monument like the Babri Mas;jid. It was a direct blow on the
secular character of our Indian Constitution. This sort of vandalism and
destruction took place on 6™ December, 1992. This sort of action merited
exemplary punishment for all those involved in the frenzied attack and the
conspiracy that preceded it.

But it is amazing that the report was submitted to the Government after 16
years, with 399 sittings and 48 extensions. It is not only that but I am referring to
other matters in this context. In 1987 a massacre of innocent Muslims in Mallian
and Hashimpura took place. The report came 20 years later.

My point is that this is not the only duty of the Government to set up the
Commission but ....

MR. CHAIRMAN : Your demand is to lay the Report. Is it so?

SHRI PRABODH PANDA : It is not the only duty. Commissions are being set up
one after another. But it is not desirable that all the reports will come out only
depending on the wish of the hon. Justices.

MR. CHAIRMAN : What is your demand?

SHRI PRABODH PANDA : I think that the Government should think over it for
enacting a legislation in this context so that in the days to come, in the period to
come, no such incident will happen and the Government will take immediate steps

after this sort of vandalism and communal tensions happen.


mohan
d  by r3


03.07.2009 188

MR. CHAIRMAN : Thank you. Now I invite Dr. G. Vivekanand to speak — not

present.

Now the House stands adjourned to meet on Monday, the 6™ July, 2009 at

11 am.

18.12 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
oonday, July 6, 2009/Asadha 15, 1931 (Saka).



reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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